915 2944

i
Regional Officer, aon i . - L OIT

The Chairman issued direction to the Regional Officer, PCB, Paonta Sahib to verify the
muck management plan and compile the details of -violation of law received from the various

departments during the construction of NH 707, so E:nal: a combined joint Inspection report could be
submitted before the Hon'ble NGT with in stipulated time,

L
Further Chairman directed to all the officers to submit the required reports to
the un:lerslgngd on or before 10-07-2024 so that all the reports  should be
analyzed/scrutinized in the next meeting scheduled to be held on dated 10-07-2024 at

3:30 Pm, under the chairmanship of undersigned.
Deputy C Mssiuner

District Sirmaur at Nahan.

Endst No. DC-DEV-(0A No. 127/2024)- Sl §3- Dated: -/ 07 /2024
Copy is forwarded for information and necessary action to:-

1, The Project Officer, DRDA, District Sirmaur at Nahan.
The Divisional Forest officer, Sri Renuka Ji

2.
3. The Regional Officer, PCB, Paonta Sahib, District Sirmaur.
4. The Ditbict ‘gr_mm ofticer , Srmacn od Wahan

Deputy ci ssioner
District Sirmaur at Nahan.



A meeting was heid on 10-07-2024 at 3:30 PM, under the Chairmanship of the
Deputy Commissioner, District Sirmour at Nahan, regarding OA No 127/2024 wthed as Naathu
pam V/s Ministry of Road Transport & Highways & Ors The following were present in the
meeting -

K Sh. LR. Verma, HAS, ADM, District Sirmaur at Nahan.

Sh. Narender Sharma, Scientist 'F* Central Poliution Control Board (CPCB).

Sh. Anup Kumar Das, Soentist a.wammmmm
(MoEF &CC)

Sh. Kulbhusen Sharma, District Mining Officer, District Sirmaur at Nahan.

Sh. Jtencer Thakur, e:amewm.mmmmmm
Sirmaur

6, Sh. Naveen Gurang, Superintendent, DRDA, District Sirmaur,
7. Sh. Naveen, JEE, HPPCB, Paonta Sahib, District Sirmaur.

3

MmmmmmmﬂﬂEMﬂmwh

mmwrummmmm@mm.mmmmm
direction were issued 0 the following officers.

Rural Development Department

The chairman asked about the status of local damages caused due
construction of NH 707 in their respective Block/panchayat i.e Gaushata, Bawadi, Kuhal etc,
from the representative of District Rural Development Agency and directions has been issued
to the department to compile the above data and provide to the members of joint committee
on dated 18-07-2024 in O/o Additional District Magistrate, District Sirmaur.

Jal Shakti Department

The Chairman Issued directions to the Executive Engineer (JSV), Paonta Sahib
to identify the damages caused to the natural sources of drinking water o any other
drinking/irrigation supply schemes due to the construction of NH 707 and provide to the joint
committee on dated 18-07-2024 in O/o Additional District Magistrate, District Sirmaur.
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" (colly.)

% . WORli-wise detail of [gnd darmnaged dus ta Rainh_all-fSnnwfall .
: Uit gl Machincry deploped AreaLnk
. ! iarty dale - - N
Gr. Mo, f Circle! Divis® M, f Road Lncked Cpened an - T . i Resriarks
- Ha harte of Hrcle:Divistn Ame at R B an pened of open e of damage JCI Grader | Loader Farrvator Raller Tipgpers rcqumed_fm' i
roskoration
i T ST s 5 3 7 & ERE T I A P [ RN 5
. MeRTH-P-U, Bacnta Sanib
_ T [
landslide al ! . H
5 N . :
L B B chanagckr |1 il il TR M| wL | Reacepen
Facata Sahibeiluwha 10:55 4 1AM 21888 :
sectior, 0,000 o L - - A ; _
25.0000) af MH-707 01,19, 202F at Road collnpued e . Foad epzn far light
[PIEG=13 . 26,09,2020 4l 0300 Ak ML ) tao sinsing At ki Wil Wi Wil Wi Hil it HiL \'ehlcl.e§ and
[0 s . (Tamporary © o 15+MN ta km EmErEney
Divvesrgénnp 154580 sorvioes nnly
il ik Hit Hil Hn rEL il ML Bl Il kil Road open
He: hyari seclion -
2 {35,000 to 50.000) af 21082027 at foad cetlapfzed ) Foad u[]E.n far Ught
HH-F1Y (FKG-1Ty 007,200 At | 0300 A% Ml du b heavy Wl i Hit ol bt il HiL vehicles and
08:00 Al [Temporzy Landslide: Ak i . EMargoncy
Divee widan) . 27+300 scrvices aaly
MoRTH
T ashyari-Shei Kyjarl
=zection (50,000 ke ; ; . " . " " .
) Hil Hil 8 il HEL HIl il Hil Bl Mil kil foad
3 75,000+ of NI4-707 ! ! ' eper
[PRG-11L)
Bri Kyati-faurmia
seellon (75000 to g o o o " " -
IL g Mil Hil Mil EHL Hil b Kl il Hil Rtzad opes
4 94,90 of HH-707 HI il i i i . . i i I op
[PHG-T¥]
Gumma-Ferldfz sectinn | : .
5 194,900 o T03. 540 af il Hil il Hil il Hil il kit [ ] il Faad gpen
i KE-7G7 PRG-I
Dabed; 12.06. 2023
Cogy o Lhe Jumt&i Commisioner 35l Sleroue &t Mahan be- inlormazion please
Tratn Leade: . . . . . Priject, Director .
Ruls K. Malviya Infra Projects Pet. Ltd, . . . - Winiskry of Boad Transpart & lighways |
Papnee Sahih, HH-7O07 . . PIU-Pacnka Sahib, WH-7O7
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WORK wise detall of road damaged due te Rainfall/Snovfall

. I ¥ Lively date | Mach:nery deployed Araaunt
o | Hame of CircleDinds an Mame of Roed | Blacked an Gavned an WO SRR T ype of damage requiredl far e
- cfozen . JOG | Grzder | Loader § Excavatoe | Roller | Tippers .
| | i restnrbtione
f 1 B [ 4 5 [ | A El W] 1 [ 13 4 15
thaltT P, Pronta Sahib B
. . \andslidr at
12.06.2023at | 11082023 al ML chainage km 1 il il 1 " il Ml Road open
Pacnta Sania-Hewns 1053 Al 11114 & 2 +EED
1 :section 40,000 to
25.0000) of NH-707 H,10.2022 az Read coliaped due Rozd open for lighe
(PRG-I} 16.0% 2077 wl (160 At il b sliking at km Wil Wit ™ ™ bt Wil il wehicles and
Dabz00 ik [Tenmpurary 15300 to km . Emergency
Dlveraian) 154580 sarvicas anly
L L HEL Mil © ML HiL Hil Hil M il Ml Road open
Hewna-Ashyarl section .
3 {25,000 L 50.000) af 21.08.2021 at Road veilapfsed Road open Tar light
21 . s ; "
HH=TOF [FlG-11) A0,07.2021 at ©3:00 Ak Wi = Lo heawy Wil Hl ail ML ol WL il walileles and
7T A sTemparary londslide gt km SITET ey
Oiveoreicny 7300 L CHE Y
MoRTH o
i-3h Kyari
section (50,000 to - " . " - ;
i il il Mil HEL il Hil HiL NIl HiE Rzad
3 75,00 of HH-707 i il i i i Hil i il ad apen
(PRG-I
el Kyari-Gumma
ection {75,000 to " " . - ; . -
AL HI Hil H4E il ML il HIL il il Hit Roed
4 54,5004 of NH-TG7 | il i i i i open
[PEG: V]
Gurnrna-Feddiz section | .
5 144,700 Lo 103,580] of HH il Mil HIl Hil il i, il il kL il Reac open
MH-FOF (FRG) H

Dated: 17,06,2023

Cogy 2o the 'Jep\.i\- Lastniisigaer District Sirmour at Nah;‘i‘n fow 1

afgrinanion please

1
Teamn Leagker

s L. Malvlys Inira Projects Pye. Led.
Paanta Sahib, NH-TGT

Project Mreetar
Mmrstry of Road Trans2ort & Highways

PIU-Paunta Sahib,

WH-707
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WORK-wise detafl of road damaged due to Rairfall/Snowfall

] Uikely dat iarhinery deployed Ammount
Mame af Circle/Division Mame o Road Blocked on Openad an Tty date Tyae of damage . : . reguired for | Remarks
of open ’ JCE Grader | Loader Excavatar Roller Tippers .
X restoration
1 z 3 4 5 3 7 ) 9 0 i1 - 12 13 14 is
M/ RT&H, PIU-Paonta Sahib ]
Nit il Hil Hil il Hil il il Hil il il Raad apen
Paonta Sahib-Hewna :
1 section (0,000 o
-|25.0000) of HH-707 G1. 10,2022 at Road coltapsed due to Road open for light
PEG-I : A i
(PG 6092002 at ) 06:00 AM Ml | sinkingat km 154300 | nil il it il il Nil il vehictes and
04:00 AM {Temporary EMErgENCyY services
3 . to km 15+580
Diversion) only
MiL il il Nil Wil Hil Hil M il Nil Hil Raad apen
Hewna-Ashyari section .
2 {25.000 to 50.000) of -
08, li
NH-707 {PEG-I1) 21.08.2021 at Road collapsed due to . Road onms for light
30.067.2021 at 03:00 AM . . - . . N . . vehicles and
Nil heavy landslide at km Nil ML INiE il il Nil il )
08:00 Ak (Temporary emerdency services
Diversion) 27300 only
M/o RT&H
Ashyari-Shri Kyari section
3 {50,000 to 75.000} of MH- Ml Mil Nl Mil Hil ik il il Mil il Hil Road cpen
FOT (PRG-I
Shri Kyari-Gumma
section (75.000 to : ; - : . ; ) . .
: Mil Ra.
4 94.500) of NH-707 Wit il il il Wil Rl il i 1L Hil ad open
(PEG-I¥)
Gurmma-Feddiz sectian . .
5 (94.900 to 103.550) of | 12.07.2023 k.cm.\,.\wow“,mﬁ il mﬁmﬂ%ﬁﬂhﬂ% Nil NiL il il Mit il Nt xoﬂm_wﬂm Mﬂ_mz
NH-707 (PKG-V) " o ¥

Dated: 1.08.2023

Copy to the Deputy Commisioner District Sirmour at Mahan Far infarmation please.

Team Leader

M/s LN, Malviva Infra Projects Pyt Lid,
Paonta Sahib, NH-707

Project Director
Ministry of Road Transport & Highways

PIU-Paanta Sahib, NH-707




Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PiU Office, Paonta Sahib

Sr. | Name of Zone/Circle | No, of Road _ Total up to date amount of damage _ .

Ne. closed {In lac) Detail of Machinery deployed Rernarks

| JCB/Excavator Dozer | Grader | Tippers
Departmental | Hired .
1 2 3 4 5 6 7 8 9 10
1 | Nil {Under awarded work) | ) Nil Nil Nil 4
MoRTH PIU Office, _ _

% Pacnta Sahib
o

L

Team Leader, NH-707 _

M/s L. N Malviya Infra Projects Pvt, Ltd _ _ Project Director

_ : MoRTH P1U Office

Paonta Sahib



\ : WORK-wise defail of road damaged due Lo Rainfatl/Snawfall

: Likely dat iackinery deployed Amount
Name of Circle/Division Name of Raad Blociked an Opened on ety cate Type of damage required for Romarks
of open ICB Grader | Loader Excavator Roller Tippers :
restoration
2 3 4 9 ] 7 5 9 10 " 12 13 14 13
/o RT&H, Piltl-Pannta Sahib
MiL Wil il MiL il Nit Hil il Mil Mit . Nl Rozd apen
Paonia Sahib-Hewna
1 section {1000 to ”
23,0000} of NH-707 01.10.2022 at Road collapsed due to : Road open for light
FKG-1 0%, . . : i
(PrGD wmomwwﬁm»& HM%Q%H ML | sinking at km 15+300 | il Nit Ml Hil Nit Nil it mgh__w_“_wmmmﬂm .
, emporacy to km 15+580 : gancy servce
Diversion) ) anly
il il Hil Mil Hil it il il Hil Mil Mil Rosd open
Hewna-Ashyari seclion ’
2 (25.000 to 50.000) of -
NH-707 {PKG-I} 21.08.20719 at foad collapsed due to ) Road open for light
30.07.2021at | D3:00 AM _ Pt ) ) _ . . : _ vehicles and
it heavy landslide at km it Hil il Nil Ml . Mil Hil ) .
08:00 AW, (Tempuorary amergency services
?._._ \ _N|_|m _I_ Diversion) 27300 only
0 .
Ashyari-Shri Kyar sectior . .
3 (50,000 to 75.000) of Kh- Hil it Nil : Hil Wil il il it Nil Hil Road apen
< T07 (PRG-HI)
b
Shri Kyari-Gumma .
section (75.000 to . ; . " . i : : : :
4 . 5l ¢
54,500} of NH-707 Hil il Hil Hil Hil Nil Mil Nil Mil Mil Hil Rozd apen
{PEG-I¥)
Gurnma-Feddiz sectian 1
5 (94.900 to 103.550) of | 12.07.2023 x@mﬁ%wwmﬁ Nit mwwm,m%gwmmw”% Nit Nil il il nil wil Nil Road open “m_ ___msn
NH-707 (PKG-V} ; o : vehicles Unly
Dated: 01.08.2023
Copy to the Deputy Commisioner District Sirmaur at Mahan for information please.
Team Leader ) ] Project Director
Mis L. Malviya Infra Projects Pvt. Ltd. Ministry of Road Transport & Highways
Paonta Sahib, NH-707 PIU-Paonta Sahib, NH-707
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— I Abstract

' Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib

Sr. | Name of Zone/Circle | No.of Road | Total up to date amount of damage

No. closed {In lac) ~ Detait of Machinery deployed Remarks
JCB/Excavator Dozer | Grader | Tippers
. Departmental | Hired .
1 2 3 _ 4 _ 5 6 7 8 9 10
1 Nit {(Under awarded work) 2 Nil Nil il .4

MoRTH PIU Office,
Paonta Sahib

925

Team Leader, NH-707 : _ _
M/s L. N Malviya Infra Projects Pvt, Ltd Project Director
_ _ : MoRTH P1U Office
Paonta Sahib
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WORK-wise detail of road damaged due to Rainfall/Snowfall

. Likely d R Machinery deploved Amoant
5r. No. Name of Circle/Division Narne of Road Blocied on Opened on fhely date Type of damage . required for Remarks
. of open JCB Grader | Loader Excavatar Roller Tippers . .
restoration
1 2 3 4 5 & 7 3 g 10 1 12 13 14 15
Mo RTEH, PIU-Paanta Sahib
Hil Mil Nil il il Mil Hil Hil il Hit . Road opan
Paonta Sahib-Hewna
1 sectian {(1.000 ta
25.0000) of NH-707 01.10.2022 at Road coltapsed due to Road apen for light
PRG-I . ! . F
PRG) 26:09.2022a |, 06:00 AM NI | sinking at km 154300 | Nil il il il Kit il venicles and
00 AW, {Temporary SMergercy senvices
S to km 15580
Diversian} only
il il Hil il il il hil il Nil il Nil Road open
Hewna-Ashyari section
2 £25.000 to 50.000) of
7 . JOE.202 i for 1j
NH-T07 {FEG-11 21.08.2021 ak Road collapsed duc to Raad o_m.m: or light
30.07.2021 at, 03:00 A . . . : N . : : vehicles and
Nil hezvy landstide at km Nil Mil Mt Nil Ml Hil il )
08:00 A (Termparary EMErgency services
Diyersion} 27300 anly
M/o RT&H __
Ashyari-Shri Kyar! section .
3 {50,000 to 75.000) of NH- il it Hil il il Mil, Hit Hil Mil Hil Hit Rread cpen
707 (PRG-I
Shri Kyari-Gumma
serction (75.000 ta ) . . . - . . . . .
b Mil M R
4 94.900) of NH.707 Mil Hil Hil il il kAL HiL Hil [ i | oad open
{PEG-1V) -
: Gumma-Feddiz scction .
5 {94900 to 103 550) of | 12.07.2023 | ~+07-2083at wy |Peadcolopsedatkml o Nil Nil Hil Nit bl HiL Road open for light
NH-707 (PKG-V] 04:10 Pw 101+i60 to 101+450 vehicles Only

Dated: 03.08.2023

Copy ta the Deputy Commisioner Bstrict Sirmour at Mahan far information pleasa.

Toam Leader

Project Director

M5 LM, Mabviya infra Projects Pvt, Lid,

Ministry of Road Transport & Highways

Paonta Sahib, NH-707

PiU-Paonta Sahib, MH-707




Zone/ n:n_m wise Rain/Snow Damage Report and Total Machinery Qmu_o<ma in qmmumnﬁ of MoRTH PIU Office, vmo:ﬁm Sahib
Sr. | Name of No:m\n:.n_m _ No. of Road | Total up to date amount of damage .
No, closed (In lac) Detail of Machinery deployed Remarks
ICB/Excavator Dozer ! Grader | Tippers
Departmental _._wma .
1 2 : 3 N 4 , 5 6 7 8 9 10
. 1 " Nil Ac:amﬂ awarded work) . 2 Nil - Nil Nil 4
MoRTH PIU Office,
Paonta Sahib
I _
AN
(@)
Team Leader, NH-707
M/s L N Malviya Infra Projects Pvt. Ltd Project Director

MoRTH PIU Office
Paconta Sahib
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WORK-wise detail of road damaged due to Rainfalt/Snowfall

928

Likety Machinery deploved i Amount .
e of Circled Division Name of Road Blocked on Opensd an kely dats Type of damape ) required for ‘Remarks
o of spen B Grader | Leader | Excavator Roller | Tippers .
restaration
2 -3 4 ) 6 7 & -9 10 11 12 13 14 15
) Mio RT&M, PlU-Paonta Sahib
- - i
Mil il il Hil Il il Hil Hil Hil Il Mid Road open
_|Pacnta Sakib-Hewna
section (0,000 to ‘. .
23.0000) of HH-707 011020722 at Road epen for light
. Road collapsed due tg i
PRE- : R
(PRGD) " 10.09.2022at [ 06:00 AW Mit | sinking at km 154300 | Nt Nit il il Ml il it vehicles and
- (00 AW (Temporary . |emergency senvices
i 0 ke 15560 : ;
Diversion) - . onily
Nil ML il Ml il hil hit il il Hit il Road apen
Hewna-dshyzrf section
{25.000 to 50.000) pf L E ]
NH-707 {PKG-II) 21.08.2021 at Road coltapsed due to Road open for light
30,07.2021 at 03:00 A% ! . ) . . . . , o vehicles and
il heavy landslide at %m il il Nil Mil il Nii il ] ]
08:00 Aw [Temparary eMmergency services
. . 27300
>> \ o) _N._Imn I Diversion} anly
Ashyari-Shri Kyari section ] ]
{50.000 10 75.000) of NH- Nil il Hil Wil il Nii it} Mil Nil Hil 3¢} Road apen
707 (BRG] a
— - E . by i —
Shri Kyari-Gumma
section (75,000 ta N . N ) . . , . ; . .
- . 3] 1 . il H Wil M tef
. 94.900) of NH.707 il Hl il Kl il Hil ML I H il Road apen
. PRG-I
Gumma-Feddiz section ) i b
{94.900 to 103.550) of | 12.07.2023 E%ﬂwﬁuﬂ i mw%,_ﬂmmmﬁmwm wam, il il HiL N il Wit Ml xo&.wﬂwﬂmwﬂ_mz
NH-707 (PKG-Y) : i vetcles Only

Dated: 03.08.2023

Copy to the Deputy Comimisionar District Sirmour at Mahan for information plea

5,

L

Team Leader

Mis L.N. Malviya Infra Prajects Pyt Ltd,
Paonta Sahity, MH-707

Project U_,_.mnﬁ,
Ministry of Rpad Transport & Highways
PiJ-Paoita Sahib, NH-707

|
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Abstract
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o
N

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib
5r. | Name of Zone/Circle | No. of Road _ Total up to date amount of damage . .
No. closed {In lac) Detail of Machinery deployed Remarks
JCB/Excavator Dozer | Grader | Tippers
Departmental | Hired
1 2 3 4 5 5] 7 8 .9 - 10
1 Nil (Under awarded work) 2 Nil Nil Nil 4
MoRTH PIU Office,
(@)) Paonta Sahib
AN
(@))
L
Team Leader, NH-707
M/s 1. N Malviya Infra Projects Pvt. Ltd Project Director
MoRTH PIU Office

Paonta Sahib
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WORK-wize detail of road damaged due tn Rainfalls Snowiall

] Uity a.,.ﬂ Machinery deployed ] P
5. Mo, | Mame of Circled Division Mame of Road Blocked on Opened on ! i ¥ date Type of damage . ) required for Remarks
of apen JCB Grader | Loader Breaker Exravator Ruller Tippers .
. reslaration
T 2 3 4 5 [ 7 a 9 10 11 12 13 14 13 16
] Mo RT&H, PlU-Faonta Sakib
09,08.2023 at ) Cloudburst Km .
Nil N i 1 -
cmonta Sahib-Hewna 10:00 PM il 12-000 1o Kim 16500 3 MIL kil 4 4 ) il Road closed
i section (0.000 to )
25.0000) of NH-707 r0.10.2022 at Road collapsed due to Road ope for
PES-[) . 26.09.2022 at : . . i i
H o %Magwnﬂ{ ML | sinking at km 154300 | ML | Mit Nt il il ML il NEL N_wshhmmm,”.wma
' Biversian) £o km 15+380 services only
, N il il Mil Hil il Wil il il il Mil Wil Road open
Hewna-Ashyari section !
2 {25,000 te 50.003) of
NH707 (PEGAD _ 30.07.2021 at m_cwmoMow“, " Read collapsed duc to i MMN_.._".._ ﬂmm_:hw_ﬁ...n_
v : Ml |heavy landstide atkmi il Kit NiL il il Nik Hil Tent vehicie
08:00 AM {Tempors Y
: (Temporary 972300 emergency
Diversion) i sErvices on.y
3\0 x|_| mﬁ_l_ Ashyari-shri Kyari :
tion {50,008 to . . . . i i . . .
3 Hna_mm_ﬁ s (. Ml il Nit Nil Nil Wil Hl Nit Mil Mi: Mil Ml Road apen
H
Shei Kyari-Guenma
clion (75.000 . . . - ; : . . ; s .
4 M# m_o_,.: mu_* z_._.wcw Hil il il Mt it Nil kil il Hil L il Wik Road o2en
{PKG-1V}
Hil il il il il Hit Hil kil Mil il Mil Hil Road open
Gurnma-Feddiz :
5 secticn (94,900 Lo .
103.550) of WH-707 ’
{PKGY) 24,07 2023 Read cal| d at ki Road fi
- RiF at . oad collapsed at km : : . . o s " ad open for
12.07.2023 M ) Hil .
04:10 Ph4 i 1012160 1o 1014450 | "\ il bt ' it Mt it il light vehicies Only
Dated: 10.08.2023
Copy ta the Deputy Commisioner District Sirmour at Mahan for information please.
Team |eader Project Director
M5 LML Malviya Infra Prejects Pyt. Lid. #inistry of Road Transport & Highways
Paonta Sahil:, NH-707 FlU-Paonta Sahib, HH-707
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Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib
Sr. | Name of Zone/Circle | No. of Road | Total up to date amount of damage
No. | closed (in lac) . Detail of Machinery deployed Remarks
JCB/Excavator Dozer | Grader | Tippers
Departmental | Hired
1 2 3 4 5 6 7 8 9 10
1 Nil {Under awarded work) 2 Nil Nil Nil 4.
MoRTH PiU Office,
Paonta Sahib
i

Team Leader, NH-707

M/s L N Malviya Infra Projects Pvt, Ltd

Project Director _
MoRTH PIU OfTice
Paonta Sahib
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WORK-wise detail of raad dama,

aed due to Rainda!lrSnowfall

I Likely e _| 1 Machincry deployed Amount |
= of Circle/ Jivision Name of Road EBlocked nn Qpened on %m ¥ oa Type of damage . . required for | Rerarks
o apen JCB Grader | Loader Broaker Excavakor Roller Tipners
restoration
N —
2 ! 3 4 5 | s 7 | & 3 10 it 12 | 13 14 i5 16
Min RTEH, PlU-Paonta Sahib
_ ol ] - __
09.08,2023 at . . Clouaburst Km . . . r
i kil Nil 3 i il 2 i 4 Nit Road closed
Paonta Sahib-Hewra 10:00 P : : 12+000 to Km 16+500 h ' * ' e
1 section (0,000 tg . |
25,0000 of NH-707 01, 1G.2027 al Road collapsed due to - _ Road open far
PHG-| 05,202 : v e . _ ig !
(Pren 26.09.2022at | 06:00 M ML lsinkingatkm 154300 | Ml | M0 | wit il ML Hil Nl Nig | lisht vehicles ang
v D0 AN (Ternporary emergency
o to ke 15+580 ) 1
L Diversian) K | services anly
Ml Nil il MiL Hil Mt Wil il Mil Nil il Mil I Road open
Hewna-Ashyari section | ] .
2 {25.000 to 56.000) of | _ T
NH-707 {PKE-11) 21.08.2021 at ] Road open for
30.07.2021at | 03:00 Ak . |oad colispsed due tof . _ _ ) _ . . light vehicles and
Hil heavy landslida at km Hil Nil Hil kil it Mil il il
05:00 Akt {Temporary emergency
3 o 27+300 X
Diversion) services only
NE—— — I
M/ 8] xu_umnI Ashyari-Shri kyari '
section (S0.000 to . " . . ; . . s
N h
3 75.000) of NH-707 (PKG- Mil il il Nil il il il Hil il il Road open
it} . .
shrt Kyari-Gumma
section (75,000 to . N N . N p . . " .
4 94,300} f NH-707 Hil Mt Hil Wil ML Nil Wil il Hil il Hil Road apen
{PHG-Iy)
T R |
il il Hil Il il Nil Wil il Wit Hil il 2l Raad open
Gumma-Feddiz
5 section ($4.900 to L [
103.550) of NH-707 _
(PRGV} 24.07.2073 at Road collapsed at K . Road open for
A7, al . oad collapsed at Km . . . . . : , " ead open fo
.07, L ! N !
12.07.2023 04:10 Pi M 01160 to 101eam0 | M Bl hit Nt M _ it il | tight vehictes only
Dated; 10.08.2023
Copy to the Deputy Commisioner District Sirmour at Hahan for informakion please.
Team Leader — _ _ _ Profect Direclor
Mis LN, Malviya infra Projects Pvt, Ltc. i | ] Minfstry of Road Transport & Higlways
Paonta Sahib, NH-707 _ _ | l PIU-Paonta Sahib, NH-707
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No. of Road | Total up to date amount of damage |

| No. closed | (in lac) | Umnmz of Emnrm:mé deployed
|
| | _ I o
_ . | _nm\mxnmﬁno_.
_ _ I#Umumqﬁamsﬁm_ Hired
™3 2 3 a 5 6
I S —_— 0
|
| | __
__ 1 | Nil (Under awarded wark} 2 Nil

MoRTH PIU Office, _, _
Paonta Sahib | . _

Team Leader, NH-707

- M/SLN Malviya Infra Projects Pvt. Lid

Remarks

o UOwa m_.mam_. E

Project Director
MoRTH PIU Office
Paonta Sahib



934

2963

Sr. No. _ Marme of Cirde /Divistan

HiL
Paonta Sahid-Hewna

seckion {00,000 [
|25.000} of NH-707
(PKG-1}

4100 A

Hewna-Ashyari seciian
{25.000 to 50.000) of
HH-707 (PKG-H) ;

_ OO0 Ak

Ashyar-shri Kyari _
section {50.000 to _
5000} of NH-707 [KG- |
1) _

il

section (75,000 to
94.900) of NH-707
{PRG-Y)

Wil

_ il

Gumrma-Fegdiz
section (54,900 £o
103.550) of NH-707

[PKG-V) *
i 12.07.2022

Dated: 16.08.2023

Team Leader
W43 LN, Malviya Infra Projocts Pvt, Lid,
Paonta Sahib, NH-707

S ||.|-|-..|..|.|[|[.|[..I.I[||[!|I|-|

26092072 at

30.67.2021 at

N N

Copy ta the Deputy Commisioner District Sirmour at Nahan for informagion please,

i Likepl
Openec on Likely date

il _ Nit Clovdburst at Km

15+300 to Km 15 1600
N S ki

19,207 i
01-10.2622 2t _ Read callapset dus to

%M“._Eo»h_._ il sinking at kms 15+300
_u_.r<m__.um_n__._w _ to km 15+550

Road coflapsed due to

20087071 3t
%w%uow; Hit heavy landslide at hm
Wi _ 27300

Diverston)

24.07.2023 at i
D4:10 P, i

Road collapsed at Km
1014140 to 104 +450

/0 RTRH, PIU-Pagnta Sahib

Ht

Mil

il

ML

I

Hil

Hil

Wi

Hil

Hil

Hil

HNil

il

Ril

Wil

il

Mil

il

il

il

Nil

Arnoung
required for
restoralion

Road open for fight

il N vehicles anly

Rozd open far ltght;
vehicles and
GINergency services
only

Rnad open

Reoad apen for bkt
vehicles and
BMLrEENCy selvices

only

Road apen

Foad open

Foad oaen

Road apen for Heht
viliicles Only

il

Profect Director
Hinistry of Road Transpo-t & Highways
PIU-Pacnta Sahib, NH-707 -
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7 Zone/ Circle wise Rain/Snow Dama

Abstract

ge Report and Total Machinery deployed in resp

ect of MoRTH PIU Office, Paonta Sahib

Sr. Zmaﬂuﬁﬂm\nm_ﬁ_m No. of Road _ Total up to date amount of am:._mmm| _ . .
7 No. closed {In lac) Detail of Machinery deployed Remarks
ﬁ _ JCB/Excavator Dozer | Grader Tippers
\f Departmental | Hired
1 R 3 4 Lﬁ 5 6 7 | 8 9 10
| 1 Nil (Under awarded work) 2 Nil Nil Nl 4
MoRTH PIU Office,
Paonta Sahib _
| -
] _
[ _ |
_
Team Leader, NH-707 _
M/s I. N Malviya Infra Pro jects Pvt. Led Project Director
MoRTH P1U Office

Paonta Mm—.:.v
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2965

51 Mo,

JJf|

1

|

Name of Circle/Division

2

S \

1 _... _ Mathinery deployed . Amount .
Harme of Roag 7 Blocked on Opened an ikely cate . | X required for Remarks
of upen Grader | Loader Ereaker Excavator | Roller | Tippers restoraion
5 & @ 10 [ 12 [ [ e 15 16 ]
5 Mg RTEH, PIU-Pagita Sakis )
|1_rl.|<l|||[l.|..ll [ _ -
B _ Cloudiburst at Km : . . | ) ; Rozd open for light
K h i k .
Paonta Sahiz-Hewna ! it Wl 15+300 w Km 15+400 sl it Ht 7 il il vehicles anly
section (00,000 tn . _ - .
25.000) of NH-707 01.10.2022 at 7 Read open far light
Read collapsed due to
{PRG-1) 26.09.2022 at 0A:00 As ; . . , " ] | — . ; vehicles and
14:00 aw, (Temporary nil sinking at km 15+300 il it il 7 i Nt ol il il EMCTERNCY services
; X ta km 15+580 1 ;
! Biversiony i | only
) Hil Mil Hi Mil it Hil i Mil Wil il Road open
Hewma-ashyar section | 7 )
{25.00C 1o 50.000) of Y D s e S 7 -
. . . C21.083 i d i
NH-707 (PRG-I} 10.07 2021 21 cm 2021 at Road collapsed aue to FRoa o_.m_m: for fight
i ol at 03:00 4t il |heavy iandslide st km] Wil it Nil Nil Nit Nil vehicles and
08:00 A {Temporary vy landslide & ' CIErEenCy seryices
. X 27+300 :
Diversion} 7 _ only
- 7 = _ —
Aslyzri-Shrl Kya-i - [ —
zection {50.000 to m . - " s . - - R
4707 G * it il Nil Mit sl Nl _ Nl il Nl sad azen
| |
- ] i -
Shri Kyari-Gumma . ;
section {75.00 to . ; . " . 7 . y - .
N i Hi d
94.900) of NH-707 il Ml Hil il Nl Wil Nil | il it L Road apen
(PRG-I} _ _ i
- - | ] — ]
‘ il il 7 Hit Mil Hil Hil Hit il Mil Mil Read open
Gumma-Feddtiz
section (34.900 to - | |
103.550) of NH-707 |
[PRG-Y)
24073023 at . Road coltapsed at kKm ; . ; . . Rzad wpen for light
12.07.2023 04:10 P _ M ioteeo o 101450 | M Mt hil hit il it vehicles Only

Dated: 16.08.20232

Team Leadar

Mis LN, Malviva Infra Projects Pyt Lid,
Paonta Sahik, NH-707

o

Copy to the Deputy Cammisloner District Sirmour at Nadien far information please.

WORK-wise getail

—_—

Profect Mirector
Mimistry of Road Trensport & Highways

PIU-Pagnta Sahib, NH-707



Abstract

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib

Sr. | Name of Zone/Circle | No.of Road : Total up to date amount of damage . : :
No. closed {Inlac} Detail of Machinery deployed Remarks

I JCB/Excavator . Dozer | Grader | Tippers
| Departmental | Hired
1 2 3 . 4 ; 5 6 7 8 9 10
1 | Nil (Under awarded work) ) Nil Nil Nil 4

MoRTH PiU Office,
Paonta Sahib

937

Team Leader, NH-707

M/s L. N Malviya Infra Projects Pvt. Ltd _ Project Director
MoRTH PIU Office

Paonta Sahib _ _



._.@E.mlm.n.o_..m: of rg;

I

Likety dale
ol open I_l

£ L
T

51, Mo, of Road

Mame

]||.|.|.|.|[.|.|.]|[.|.|.I|[.|.|.|I|.| - —_
2 daraged duc to Rainfall/Snowfali
—_——

Machinery n_m|2oe|
T

Type of damage

/o RTEH, FY-Pagnta Sahib

_ Cloudhurst at im

7

Paonta Sabib- Hewna R Nit | 154300 to km 15505, M Nil
section (00,000 to _ ||I_||
25.000) of MH-707 :
! X |_ ?1.10.2022 4 _xomn_ collapsed due to
(PRG-I} 26.09.2023 at 06:00 A o . =
! 0400 At {Tempara _ sinking at km 15+300
; _“.__éwa:ﬂw 4 to km 15+580
27.08,2023 ar _ 27.06.2C23 at | Lendside at km
4:00 P 7200 PM 34200
Rewna-Ashyar section _ K
25.000 0 50.000) of PYpop— ——
HH-707 (BKG-1} Tl |Rozd cotaped due to
2 50.07.2021 o D3:00 A ML heavy tandstide a1 ko
E:00 Am (Termparary _
Dwersion) I_. 27300
HAshyari-shrt Kyari .
8 sacsioh (S0.000 to N - r
3 75,000 of NH-707 (Pkg- it Nl Nl
™M M/o RT&H | |-
shri Kyari-Gumma _
SECTion {75000 tg : ; " ;
94,900 af HH-707 i i il it
[PKG-iy)
24.07.2023 at Road collapsed at Km . .
12.07.2003 il il hil
Gumma-Feddiz 04:10 Y, T0M+189 ta 1074450

section (94,900 tq
103.550) of NH-Fa7
(PEG-Y)

Dated: 28.08.2003

Copy to the Deputy Comimisisnor Dislrict Sirmour at Mghan for informatian Please,

. Tearm Leacer .
Mis LN, Melviya infra Projects Pyt, Lig, .
Paanta Sahib, MH-707

2967

H

Breaker

il

il

Mil

il

Sycd

T
Armount
required fer
restoration

i3

Remarks
Excavalor

16

Rozd open for light

it it vehiclas anly

hil

Read open for light
vehicles and
EMergency services
aily

Nit

Read open

Road apen for lighi
vehicles and
EiMergency setvices
only

H

il Road open

Foad open

Foad epen for bght
vehicles Only

il

Praject Mrector
Ministry of Read Transport & Highways
PIU-Paonta Sahib, NH-7a7




Abstract

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib

5r. | Name of Zone/Circle | No. of Road | Total up to date amount of damage |

No. closed {In lac) Detail of Machinery deployed Remarks
| o . | JcB/ Excavator Dozer | Grader | Tippers
C . Departmental | Hired .
1 2 3 _ a 5 6 7 8 9 10
1 Nil {Under awarded work) 2 Nil Nil Nil 4

MoRTH PIU Office,
Paonta Sahib

939

Team Leader, NH-707

M/s L. N Malviya Infra Projects Pvt. Ltd Project Director

MoRTH PIU Office
Paonta Sahib
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WORK-wise detail of roac d

1 due to Rainfall/Snowiall

Paonta Sahib, NH-707

Likely dat. ! - tachingry deployed Amaunt
Sr. Mo, Name of Circles Division. Ware of Road Blocked gn Opencd on kely date Type of damage : ' ) required for Remarks
of open JCB | Grader | Loader Breaker Excavator | FRoller | Tippers e
. restoration
t z 3 4 5 3 7 E g 10 1 12 13 14 15 e
Mo BFiEA, PRJ-Paanta Sahib
. ; . | Cloudburs: at #m ; . ; ; . . Road cpen for light
Paonta Sahib-Hewna il it Nil T 154300 to Kin 15+600 i Mil Ml Hil Hil L Mil il vehictos anky
section {00,000 w
£5.000) of MH-T07 010,222 at Road open for light
: Road coliapsed dus to i
PKG-] . . ;
i (PR 2.09.2022 ¢ 06:00 Al ML |sinking at kn 45+300 | il il el Hil Nl taH it i vehicles and
(400 Aw {Temparary BITEFEENCY SOIVICEs
A o km 154580
P Jiversian) only
- 27.08.2023 al 7082023 at . Landsice at krm ; . . ; ;
400 P 7:00 PM il 314700 il il il kL 2 ) il 1 Hil Road open
Hewmna-Ashyari section
[25.080 ta 50.000] of 21 08,2021 ot Road for ki
NA-707 (PKG-H} iy 2 Roac collapsed due to aad cpen for ight
36072021 at 02:00 AM " . ; . : . . . vehcles and
2 ML keavy landslide at ke Ml il Hil Mil il il Hil X
Q800 AW [Temparary . SMErZEncy Servicas
. . 274300
[riversion} only
Ashyari-She! Kyari
secticn (50.000 . ., _ . N . . - . -
3 75.939) o WH- 07 {PkS- kil Hil il it Mil il Hil Hil it Ml il Read open
M/o RT&H 3
Shri Kyari-Gumma
section (75,050 to \ i . . . , . . " " "
o H
4 94,900 af WH-707 Wil il il Hit il Wl Hil il Mit il Hil Read ppen
PRG-Iy
24.07.2023 ar : Roac collapsed at Km . . o . .. . - Road cper: for light
12072003 . il Hil il Hil Kil Kit il il i N
Gumma-Faddiz 410 Pi 1M +180 to 1M +.Amo vehicles Orly
5 section (94,900 ta -
103,550} of NH-F07
[PEG-Y)
Dated: 28.05.2023
Copy to the Deputy Commisionzr District Sirmoyr at Nahan for informatian please,
Project Director
Team Loader _ Ministry of Road Transport: & Highways
Mis LM Malviya Infra Projecls Put. Lid.

PlU-Paonta Sahit, MH-707
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| Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office
Sr. .
i No.

7_ Abstract
No. of Road | Total up to date amount of damage

closed {In lag)

JCB/Excavator o Dozer | Grader
: . ' Departmental | Hired :
1 ) 3 | 4 6 7 8
. -t "

7 e

Zm:ﬂﬂwo:m\nmﬂn_m

Detail of Machinery deployed

1 Nil {Under awarded Eo..&

2 Nil Nil Nil -4

\

MoRTH PIU Office,
Pacnta Sahib

Team Leader, NH-707 g )
M/s L N Malviya Infra Pro jects Pvt. Ltd _ _ Project Director
: MoRTH PIU Office
Paonta Sahib




ofle 23

WORK-wise detafl of road damaged due to Rainfall/ Snowfall
Likely da . Machinery deployed Armount
S Ho. | Hame of Circle/Division Hame of Road Blacked on Opened on kel date Type of damage . [ . required far Remarks
of open JCR Urader | Loader Broaker Excavator Raller Tippers .
. i restoration |
' z 3 4 5 G 7 [ 9 0 11 | 12 13 14 15 16
#/0 RTéH, PIU-Paonta Sahib
. |
s . ; i Cloudburst at Km . - . . . - Foad cpen for light
Paonta Sahsb-Hewna il nil it £5+300 to Km 15+600 Hil il Bl il i il N Kt vehicles only
sectlon (00.000 to .
25.000) of HH-707 01.10.2022 at Fioad open for teht |
. Road collapsed due to : -
PKG-| : Ei
1 (PG 26.09.202 5t | 06:00 AM sinking 3t km 15+300 | Kl Hi ki il il il il il vehicles and
04200 Arh {Temporary efmergency senvicas
s o km 15+380 !
Dlversion} Dl |
Hil Hil il il il kL il Wil Mil Hil il Mil Road cpen
Hewna-Asayari section ’
I {25,200 to 50.000) of [ - ——
NH-707 (PKG-II) 27 08,20 at Road collagised duc 1o fioagd o_“.um: for light
20072027 at 03:00 A ; . . . . " . . . . vehiclas and
2 Hil heavy landslide at kmn il Bl Rl Ri. Kl Wil Hil Bl \
05:00 AM {Temporary SMmeErgercy services
. 27+300
Dlversion) only
ﬁ L Achyarl-Shri Kyari
< 3 sectian (56,000 to il Nil bt W Nt i il il il il il i Road open
75.000) of MH-707 {PKG-
(@) M/o RT&H Ity
Shri Kyari-Gumma
seciion (75.000 to . . - . . ; . . . - -
4 I
94,900} of NH-707 Wil il il Mil il Hil il il Wil Nil Hil Road opan
[PHG-IY)
24.07.2023 at . | Road collapsed at Km ] ) ) . , Road open for Eght'
: }
) 12.07.2(23 4-10 P Hil 1014160 to 1014450 il il il Hil Ml il Wil il velvicles Only
Gumma-Feddiz
s section (34.900 ta
103.550) of NH-707
[PEG-¥}
Dated: 04.0%.2023
Copy to the Deputy Commisioner District Simour at Mehan for infarinstion please.
] . Project Director
Team Leader - ﬁ Ministry of Foad Transport & Highways
K5 LN, Malviva Infra Projects Pvt. Lid. _ FlU-Paonta Sahib, NH-707
Paonta Sahib, NiH-707 -




.\m:oEUm _S_mmm mmuo: and Total M3 chinery deployed in respect of MoRTH pjy Office, Paonty Sahib
| Total up to date amount g T : T

of damage-
h_ {In lac} _ \ Detail of _SmnE:mQ déployed
|
JCB/Excavator Dozer Grader

| | Umumxim:ﬂm_ Hirad
WJf_fﬂrfﬂm{f T 5 s

. I . [ ]
: _
: Nil (Under awarded work} 2 Nil Nil
. : | .
MoRTH piyy Office, . | .
Paonta Sahip | .

Team Leg der, NR-7¢7 : _
- M/ASILN Malviya I'nfrg Projects Pyt Lid _ : Project Director
_ _ MoRTH PIp Office
Paonta Sahib

943
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2974

WORK-wise ¢letail af road d | duc Lo Rainfall /Snowfall
Likely da: ’ tachinery deployed Ameannt
sr. Wo. Name of Circlel Hvision Hame of Road Blacked an Opengd on e dae Type of damage . required for Remarks
af open JCB Grader | Loader Broaker Excavaior Railer Tippers ;
restoration
1 z 3 4 5 6 | 7 [} b 19 Kl 12 3 14 15 i%
M{o RT&H, PIU-Faonta Sanih ]
. - . Cloudburst at Km " . ) - ; Road epen for light
Pacnta Sahib-Hewna z;. Nil il 154300 to K 15-600 Ml il il Hil Hil il Mil Hil vehicles anly
4 section (G0.000 to |
25.000) of NH-707 0%.10.2027 at Road open fo- :m_.#|
; Read collzpsed due ta
PRG-I . &l
e Nm%m____uwom}ﬁ 48.8 A NIl | siking atkm 15+300 | nil il il il it Wil il il ma_uw:.ﬁwmw e
) {1 emporary to km 154580 gency ser
Diversion) oy
il Hil [ il Nil Hil Hil Nl il A Road open
Hewma-Ashyarl section ' )
2 (25000 to 20.000) of ©21.08.2021 at Road open for light
MH-707 (BKG-) P, i Road collapsed due to . G c..vm_._ igh
30072021 at 03:00 At . 5 X . . : s X . veh'cles and
Ml heavy landslide at xm Mil Hil Hil Mil Mil Mil i .
08:00 Ak [Temporary 274300 ) - EMErGenty services

EO m.._lm—l_ : perston) oaly

Ashyanl-shri Kyari
section {50000 to

945

3 75.000) of NH-707 (PKG- Nt il il il . il il Hil il il Hil Road open
1y
Shri Kyari-Gumma
section (75,000 to : . . " : . . . ; -
H H R
4 94.900) of NH-707 ik ) Mil il Hil il il Nil Bt Wil il i ‘0ad open
{PRE-IV)
Gumma-Feddiz
section (94.900 to 05.09.2023 at lancslide at Km o . N . ; . .
H ] i Nil I
5 103.550) of NH-707 0500 An, closed 1014200 il il il Wil e L Mit Wil Read ctosed
[PHG-¥)
Dated: 05.09.2023
Copy ko the Deputy Commisioner District Sirmour at Nahan for information pleasc. '
| . _ _
Toam Leader R . Project Dircctor
Mis LK. Malviya Infra Projects Pvi. Ltd. - . Ministry of Road Transport B Highways
Pacnta Sahib, MH-707 PHU-Paonta Sahib, NH-707
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2975

Abstract

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib

Sr. | Name of Nosm\n:.m_m No. of Road | Total up to date amount of damage
No. closed {In lac) Detail of Machinery deployed Remarks
i JCB/Excavator . Dozer | Grader | Tippers
Departmental | Hired )
1 2 3 4 5 6 7 8 9 10
1 " Nil (Under awarded work) 2 Nil Nil Nil 4

MoRTH PIU Office,
Pacnta Sahib

Tcam Leader, NH-707
M/s L N Malviya Infra Projects Pvt. Ltd

Project Director
MoRTH PIU Office
Paonta Sahib
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WORLwise detail of road Jamaged due to Rainfall! Snowfzll

! Likely date #hachingry deployed Amaount
5r. Ne. Mame of Circle Division Hame of Road Blockedon  : Opened en Typeof d : e far Remark
' P of cpen yp= of camage JCE Grader | Loader Breaker Excavator Rallar Tippers red. . s
restoration
1 7 3 K 5 B 7 [ 3 10 11 12 13 14 15 16
M/a RTEH, PIU-Fashta Sahiz i
) , Cloudburst 2t Km N \ ) . . . Road open for light
Paonta Sahib-Hewna il il Hit 15300 to Km 15600 hi, z:_ Mil il il Wil L il vehicles enty
1 section (00,000 ta i
25.000) of MH-707 01.10.2022 at Road eper for light
- Raad cotlapsad due to -
BRG . .
PRG-I} 16.09.2002 at 06:00 AN Wl | sinking at ken 15-300)  Nil bl Nl wil Wit bl NiL - vehicles and
040 AM, {Temporary emergency services
o 1o km 15+530
Diversion} only
il il Nil it Nil ML il il Wil il Hil Road cpen
Hewng=Ashyari section )
2 {25.000 to 50.000) of 21.08.2021 at Read far light
NH-707 (PRG-I gy & Road collapsed cue to ad open far lig
30.07.2021 at D3:00 At Mt |Reavy landslide askm| Kl il ML il il NiL Nit Nil vehicles and
08:00 AM {Temporary b S7e300 L ! emergoncy services
Divarsion) only
M/o RT&H |
Ashyari-Shri Kyari
secllon (50.000 to - o . . - . 4 : "
3 75,000 of NH-707 (PKa- Hit il il il Mil Hil Hil il Hil Road open
g -
Shri Kyari-Gurma
section (73.000 to ) ) e . . i . ) ) .
4 94.900) of NH-707 il Nil Mil Hil i Mil il Nil Mil il il il Road open
[PEG-IY)
Gumma-Feddiz
soction (94.900 ta 053.09.2023 at . landslide at Km . . s : .
Hit M ! Hil SHE R
5 103,550} of RH-707 0590 AR, closed 1014200 il i ik il i i kil oad closed
(PRGY) ’
Pated: 05.09.2023
Copy to the Deputy Commisiener Bistrict Sirmour at #aban for information please.
I [
Team Leader Project Director
Mis LM, Malviya Infra Projecls Pet. Ltd. Minfstiy of Road Transport B Highways
Pacnta Sahib, NH-707 PlU-Faonts Sahib, MH-707
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2977

Abstract

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in _.mm_umﬁ of MoRTH PIU Office, Paonta Sahib

MoRTHPIU Office,
Paonta Sahib

Sr. | Name of Zone/Circle | No. of Road | Total up to date amount of damage |
No. closed I {In lac) Detail of Machinery deployed Remarks
_nm\mxnmcmﬂoa Dozer | Grader | Tippers
1 Departmental | Hired
1 2 3 4 5 6 7 8 9 10
1 * Nil (Under awarded work) 2 Nil Nil Nil 4

Team Leader, NH-707

M/s L N Malviya Infra Projects Pvt. Ltd

Project Director
- MoRTH PIU Office
Paonta Sahib
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AR PR

WORK-wise detail of road d 1 due to Rainfall/Snowfall !
Likcly d Machinery deployed Amounl
sroMNo. | Name of Cirde/Division Mame of Road Blocked on Opened on ol date Type of damage ) reguired for Remarks
of open JCB Grader | Loader Breaker Excavator Roller THppers . .
restoration
1 7 3 4 5 6 .1 [ 9 1 1 12 RE! i4 15 16
e o RTEH, PIL-Paonta Sahib
: y Cloudburst at Km . . . : " . . Rozd apen for Hght
Faonta Sahib-Hewna il it 15+ 300 to Km 15+600 il Hil, il Hil it it il it wihiclas only
5 section [0G.000 ko
25.000) of NH-707 01.10.2022 at Road apen for fight
Read collapzed dus to :
PRI B N
(PrG-D 6.09.2622at - 06:00 Al ML | sinking at km 15+300 | il i il K it il il velrcles and
04:00 Am {Temparary - CINErgency services
. Lo ki 15+580
Jiversion} » only
Hil il Nil Rl Mit Bl il il ML il Wil il foad open
Hewnz-Ashyar section ’
2 123.000 ko 50.000) of 21.08.2021 Road npen for Light
MH-737 (PRG-I} T at Foad colizpsed due to oRd ope ©
30.07.2021 at 03:G0 AM, : ) - . - . ; . : vehicles and
X Hil heary landslide at ke Nil Nl Mil Mil Ml Mil Nil Mil 3
08:00 AM (Temporary 274300 eMmergency services
Diversign) anly
M/o RT&H
Ashyari-5hri kyar
section (50.G00 to - : ; : ; . . . : ; . "
3 75.000) af NH-707 il il Mil Bl Hil Mil Hil Hil Wil Hil il Ml Road open
[PKG-TI}
Thri Kyar-Gunima
section (75.008 ta . . : . . ) , . . .
g 1 B
4 94.900) of NH-707 Mit il il Mk il Hil il Wil il Mil KL Ni oad open
{PHG-IV}
Gumma-Faddiz ’
section (94,900 ko : . s " : . - . . s
Hil d Rl Hil Hil il Road open
3 1035301 of HH-707 Nil I il Mil Nil Bl Hil b i i o
[PKG-¥]
Dated: 12.07.2023 .
Copy to the Deputy Commisicner BasLrict Sirmour at Hahan for information please.
Teamn Leader Project Birectar
s L Melviya Infra Projecls Pyl Lid, winistry of Road Trarsport & Highways
Paonta Sahib, MH-707 PiU-Pacnta Sahib, MH-707




: Detajf of Machinery deployed E
. ICB/Excavator Dozer
B |||.||.|.|.|-|-|l|-|.|-|-|.||.| K N
\ - | Departmenta) Hired _
—_— -
3 4
|I|IHHHﬁ HH||J|||J|II|rrrrrrrrI|

ffﬂf!ﬁ!rm wf.Hl!lllIi-uH-
1 | Nil {Under awa rded work) . 2 Nii Nil
MoRTH pjy Office,
“ Paonta Sahip . . .
—— _
o | — !l"
s _ | _ _--=--i---
o I --=--!---
i — .l.'
Team Hmmﬁ.mb NH-707
M/s L. N Ma lviya Infra prq iects Pvt, [ ,¢q Project Director
_ MoRTH Py Office

Paonta Sahib
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(PRG-Y)

WORK-wlse 2etail of road damaged due to nmd.:?:mm:osam:

L

Dated; 18.09.2023

S

Lopy to the Deputy Commisioner District SirMour at Nahan far irformation please,

Likely d thachinery deployad Amount
Hame of Cirgle/ Division Hame of Road Blocked on Operted gn Gy date Type of damage I . required for Rermarks
of gpen | Grader | Loader Ereaker Ewcavator | Reller § Tippers .
i restaration
& 7 v i} 11 12 13 16
Mia RT&H, PIL-Paonta Sanib
I |_w r—
G " . Cloudburst at ¥ ! . . : . Road open for light
Pasnta Sanib-Hewna i it il 15+300 to Km 154600 it Nl il bl i Bl i vehieles only
sectien (0,008 to
25.000} of NH-707 07.10.2022 &t Bead epen for light
Road collapsed dus ta .
PEG-] : - 3 icles
(PRGN WIS 202ar | 0600 A M| sinking at km 151300 U il Wi Mit il il vehicles and
D4:08 A (Terporary BMErgency services
. to km 15+580 B
Diversion) _ ony
b | N _ N ! ]
il il Mil Mil Hil Hil iy il Hil il il Road open
Hewna-Ashyad soction ’ _
|1Z5.008 te 50.000) of b N I T Tt/
HH-707 (PKG-I] 21,08.2021 at Road collapsed aue Lo _ Road opea for tight
300072021 at D3:30 Ax. . - . ; ; " . . vehicles and
il heavy landslide at km Hil il il il il Hil il .
08:00 AN {Yemperary 274300 CRErgency services
Diversion) anly
MWo RT&H . —— — —
Ashiyari-shri Kyari
section (50,000 o ; : . " ; . . " . : :
75.000) of NH-707 il Mil Nil Mil il il il il Mid Hil Nil _Read open
(PRG-I}
Shri Kyari-Gumma
section (75,000 Lo . . . . . . . -
il i £ R
94,900 of WH-707 kil il Mil Mil Hil il il Mil il Mil Hi vad open
{PHG-IV)
Gumma-Fedgiz
section (94,900 tp : ; . ; ; " s . .
0 N
163,550} of NH-707 Wil it HiL il Hil il Mil Mil il il Mil Road open

Team Leader

Mis L. Malvlya Infra Projects Pyt Ltd,
Pagnta Sahib, NH-707

Project Director
MinisLry of Road Transport B Highways

PlU-Paanta Sahib, MH-707




Abstract

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in ﬂmm__umn_“ of MoRTH PIU Office, Paonta Sahib

Sr. | Name of Zone/Circle | No.of Road | Total up to date amount of damage

No. closed {In lac) Detail of Machinery deployed Rernarks
JCB/Excavator Dozer | Grader | Tippers
Departmental | Hired | .
1 2 3 4 5 6 7 . 8 -9 10
1 Nil {Under awarded work) 2 Nil Nil Ni! 4

MoRTH PIU Office,
Paonta Sahib

952

Team Leader, NH-707
M/s L. N Malviva Infra Projects Pvt. Ltd _ o Project Director

MoRTH PIU Office
Paonta Sahib

2981
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u\w o 1223

WORK-wise dorail of road dat

d due to Rainfali/Snawfall

_ Likely dal. ._ Machincry deployed Amount
5r. No. Name of Circle/Df Harme of Aoad Blockad on Opencd o = T f d ired fa Remarks
! P " of opan Y& of tzmage JCB Grader | Loader Breaker Excavazar Raller Tippers zwn_:__., . ’
restoration
L1 K 3 4 5 B 7 [ o 10 11 12 13 14 13 14
. i RTéH, PILU-Paonta Sahib
. . Cloudburst at Km . ) y . . . . Rozad open for lizht
Pacnta Sahib-Hewna Hil Mil T.E 15300 to Km 15604 Nil M. Ml Wil il il Hil il vehicles onty
q section (00,000
23.000) of NH-707 (01.10.2022 at Rod collapsed due to Road open for light
PEGeI] ; . ! 4.
(PHG) 26.09.262 ot - 06:00 AM ML sinking at km 15+300 | Nil i il Nil il Nil Nt il veticles and
04:00 A4 {Femporay cmergency seryices
. . 5 kim 15+580
Aiversian ) only
Hi il it Hil il il hil Hil il Hil 1l Rond open
Hewmia-Ashyari sectinn : ’
2 (25,000 to 50.000) of .
NH-707 (PKG-1I) 21.08.2021 at Roae collapsed cue to Read apen lor light
30.07.2021 at 03:00 AM . ; . . o " . . vehicles and
. i Fravy landslide at km Hil il il [ Wil Hil il )
OR:00 AM (Temporary. 274300 BMErgency services
Divprsion) cnly
~— M/o RT&H |
Ashyari-Shri Kyar
section {30,000 to p - . : . . . - "
3 75,000 of NH-707 il Mil il Hil il il Kik il Hil il Road open
(PRG-I}
Shri Kyari-Gurmma
section (75,000 to - ; . . " . . - - N .
4 b
94,900} of NH-707 il il Nil Ml il Wil Rl Hil il il Hil Wil Reoad open
[PRG-1Y)
Gumima-Feddiz
secion (94.900 to . " . - . . . ; . B .
: u d
3 103,550 of NH-707 kil il il il Hil il il Hil il il Hil Wil Road open
iPKG-V) _
Dated: Z8.09.2023
Copy to the Deputy Commisioner Districk Sirmour at Mahan for information leasc.
Team Leader ! ; Profect Director
Mis LN, Malviva infra Projects Pt. Lid. Ministry of Road Transport & Highways
Paonta Sahity, NH-707 PlU-Pacnta Sahib, NH-707
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7 Zone/ Circle wise Rain/Snow Dama

Abstract

ge Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib

Team Leader, NH-707

M/s L N Malviya Infra Projects Pvt. Ltd

St. | Name of Zone/Circle | No. of Road i Total up to date amount of n.m_:mmm _

No. | " closed {inlac) Detail of Machinery deployed Remarks
JCB/Excavator B Dorzer | Grader 1._.::::“
Departmental | Hired

1 2 3 4 5 6 - 7 8 9 10
1 Nil {Under awarded work) 2 Nil Nil Nil 4
MoRTH PIU Office,
Paonta Sahib
1

Project Director
MoRTH PTU Office
Paonta Sahib
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s LM, Malviya Infra Projects Pvt. Ltd,
Paonta Sahity, NH-707

WORK-wise cetail of road damaged due to Rainfal/Srowfall
| Likely date Machinery deployed Amoutit
Sr. Mo. Name of Circle/ Division Name of Road Blacked an Opened ! T fd : ired Remarks
peneden of open YPOOTCAMEE | k8 | Grackr | Loader | Breater Excavalor | Roller | Tippers | (couired for
| restoration
1 Z 3 4 5 3 7 [ ] 10 11 ] 12 13 14 15 1%
/9 RTEH, PIU-Paonta Sahit
I
. ; . ! Cloudburst &t K ; ; . - . Road open for tight,
Paonta Sahib-Hewna il il il i 54300 ta Km 154600 Wil z:. Ml ML Hl Hit Mil N vehfcles only
i section (00000 £ _ )
25,000} of NH-707 01.10.2022 a- ' Foad oper for light
Road collepsad due to :
FHGA R H
(PHG) 26-09.2002 ar 06:00 AM il inking at km 154300 | il Nil Wit Nil Ml Nit M Nil vehicles and
(H:00 ap [Femporary = ) BMmergency sarvices
. A to km 15+580
Diversion) _ only
Hil it Hil i Hil il kil il Hji. Mil il il Nil . Poad open
Hewna-Ashyari section 7 |
El 125.000 to 50.000) of . 1 ]
HH-707 (PKG.IN) 2 .om.mcm._ ar Road coltapsed due to _ Roagd open fer light
30.07.2021 at 03:00 Al s . . . . . . s wihicles and
) il Reavy landslide at ki Hil il bl Nil Hit Hit Nil Nil
08200 A {Temporary 27+300 GiErgency services
_ Diversion) . only
——| M/o RT&H |
Ashyarl-Shei Kyari i
section (50,000 to . ; " ; . . ; . ’ ) .
3 75,0003 of NH.707 Hil Mil Mit Hil Hil Mil Mil il Hil Hil Mil Mil Road open
(PRG-I} _
Shri Kyaril-Gumma ._
section (75.000 to y . . ) y 7 ) )
4
94.500) of NH-707 Mil Ml Ml Hil il Mil il | Mil Mil Hil Road open
{PKG-IV} _
]
Gumma-Feddiz
sertion (94,900 to . . . R . . . 7 . . .
L
L} 103,550} of NH-707 il il il Hil Mil Hil Hil Hil | il Mil Hil 1 Foad open
{PKG-V) _
Dated: 28.06.2023
Copy to the Deputy Commisioner District Sirmour 2t Nahan for infarmation please.
_ [
Team Leader _ Preject Director

Ministry of Road Transport & Highways

PU-Pacrta Sakdb, NH-707
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Zone/ Circle wise Rain/Snow Damage Report and Tota

Abstract

| Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib

Sr. | Name of No_._m\n:.n_m‘_. No. of Road | Total up to date amount of damage
No. closed {Inlac) . Detail of Machinery deployed Remarks
JCB/Excavator Dozer | Grader | Tippers
Departmental | Hired
1 2 3 4 5 6 7 8 9 10
1 Nil {Under awarded work} 2 Nil Nil - Nil 4
MoRTH PIU Cffice,
Paonta Sahib
Team Leader, NH-707
M/s 1. N Malviya Infra Projects Pvt. Ltd Project Director
: MoRTH PIU Office

Paonta Sahib
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\Z\\s -3

h ' WORA-wise delzil of roac damaged due to Rainfall/ Snowrall
Likely dage Machinery deployed Amount
51 Mo, Name of ClrdesDivision Matnz of Road Blacked o Opened on + Type of 4 - uired f Remarks
n P of open _ ¥pe of damage JCR Grader | Loader Breaker Exravator Raoller Tippers e - sr =
. i restoralion
IRE 2 3 4 5 [ | 7 [ E] 19 11 | 12 13 14 15 16
| Wfo RTEN, Plli-Paonta Sahib
; B Claudburst, ax Km . . . ; . Fozd open for light
Paonta Sahib-Hewns il L Hil 151360 1o Krm 154600 Hil il kil Mil Mil Mil Rl Hil vehicles onty
1 section {10000 ko
25.006) of NH-707 1.10.2073 ax Road apen far light
- Road collzpsed due to . .
PRG-I -
PGt 26092025t | 06100 A Ml | sinking at &m 15+300 | Wil Hi il il Nil il Nil il vehicles and
0400 A {Temparary . EMSrEency seevices
A o ken 15-580
Miversio) anly
il Hil bl il Hil Mil il il kil il il il Road opan
Hewna-Ashyari section ’
: (23.000 to 50.000) of T ' Rozd apen for light
{4707 (FKG-Nly j £1-08.2021 at Razd collapsed due fo 2d apen for lig
30.07.2021 at 0300 AM. . ) . ; N . : ; vehiclos and
. Wil hesvy landslide at km il il Mil Wil Wil il Nil Tl .
OB:0F A (Temporary 274300 SMErgency soryices
Jiversion) . anly
— M/oRT&H —
Ashiyari-Sho Kyari
sedtion (50,000 1o X N . N . - ~ . . . N
3 75.000) of NH-707 il Mil Mil Hil Mil il Mil Hil Hil Hil Nid Hil Road open
tPRG-
Shri Kyari-Gumma
. section (75,000 Lo Wi . . N : . ; . e
] 54.900) nf NH-707 il il Hil Ml Nil Hil il Bl il il Wil Road open
IPKG-[Y)
Gumma-Feddiz .
section (92,400 1o ; . . . - . s .
3 103.550) of NH-707 il Hit Hil il Hil Nil Hit Hil it il Hil Road open
(PKG-V)
Dated: 12.10.2023 _
Copy to the Deputy Commisioner Bistrict Strmour at Nahan for information pleass,
[ I
Team Leader Project Director
Mss LN, Malyiya infra Projects Pyt. Ltd, Ministry of Road Trensport & Highways
Paanta Sahily, HH-707 { i PlU-Paonts Sahih, MH-707
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M/sLN Malviya Infra Pro jects Pvt. Ltd

__. Sr. zm::m of No:m\n:ﬂm No. of Road | Total up to date .m::o::n of damage o :
| No. closed | {in lag} . Datail of _Smn:_:mQ Qmu_o.\mn . Remarks
| __ | \ |
. | JCB/Excavator ._._uum_.m
_ a o a .| Departmental | Hired
1 2 3 T~ 4 -

|
Paonta Sahib

o ; li
| _ |
| |
| 1 | Nil (Under awarded work) | 2 Nil i 4
| MoRTH PiU Office, _

Team Leader, NH-707

Project Director
MoRTH PIU Office
- Paonta Sahib
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WOU-wise detail of road o

d due to Rafnfall /Snawiall

Likely date _ Machinery deployed Amourt
ir. Mo, Hame of Circle/Division Name of Road Blacked on Opened on T I g . ired f Remarks
we of open ype of demage JCB Grader | Loader Breaker __ Edcavator Raller Tippers MMM”MM :.n_ﬂﬁ
| 1 2 | 3 4 5 8 | 7 8 9 10 11 | 12 13 14 i3 16
Mioc ATEH, PI-Pacnta Sahib
. . . Clowdburst at Km ; ) . .. . Road cpen for light
Paonta Sahib-Hewna il it MU 452300 to km 150e00| N M mi i il il Nl vehicles only
4 sertion {00,000 to
253.000) of HH-?07 01, 10,2022 at Road collapszd dus to Road open for light
PG : = i
(PRG-ti 26.09.2622 o 08:00 Ad Mit | sinking at km 154300 | K il il il il it il il venicles and
04:00 asn {Temporary . EMergency services
. A Lo km 154580
Oivarsion) anly
il Mil Hil Hil il MIL il il il Hil Road open
Hewna-Ashyari section .
Z (23,008 to 50.000) of B
NH-767 (PKG 21.08.2021 at Road coltapsed due 1o Rozd open for light
30.07.2021 at 0300 AM ! ) : ) . . " . vehicles and
Ml heavy landslide at km Hil Mil Hil il Nil il il Nil .
08100 Ax (Temparary 274300 SMErgency services
Diversion) only
—— M/o RT&H
Ashyari-Shai Kyari
section (50.000 1o N . - it N N - -
3 75.000) of NH-787 il Hil Hil Fit il il ML it i Bl Read opan
[PKG-lIE)
Shri Kyar-Gumma
section {75,000 o ; o ’ . . . p
il b
4 94.900) of NH-707 Hil .z=. il Hil L il il il i kil Wil Hil Foad spen
{PRG-1V)
Gumma-Feddiz
secvion (94,900 to | ; . " : . . . ; ;
5 103.550) of NH-707 il Hil Hit Hiil Hil il il ML il Hil il Road open
[PKG-V)
Dated: 12.10.2023
Copy to the Deputy Commisioner Mslrict Sirmour at Nahan for infarmation please.
Team Leader i Praject Cirector
Mis LN, Malviya Infra Projecss Pyt, Ltd. Mindstry of Road Transport & Highways
Paonta Sahib, NH-707

PlU-Paohta Sahib, MH-707




-

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PiU Office, Paonta Sahib
Sr. | Name of Zone/Circle | No. of Road i Total up to date amount of damage 7 -
No. . closed {In lac) Detail of Machinery deployed Remarks
ICB/Excavator | Dozer | Grader | Tippers
Departmental | Hired
1 2. 3 4 5. 6 7 8 9 10
1 Nil (Under awarded work) 2 Nil Nii Nil 4
MoRTH PIU Office,
o Paonta Sahib
©
(@))
L
Team Leader, NH-707
M/s L N Malviya Infra Prejects Pvt. Ltd ~ Project Director

2989

MoRTH PIU Office

Paonta mmE_u_
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ey 22

WORL-wise detail of road damaged due to Rainfali/Snowdalt
Eikely d | Machine ry deployed Amount,
5r.No. | Mame of Circte/Iivision Hame of Road Blacked an Opengd on Tkely dale Type of damage ) required far Remarks
af open JCB Grader § Loader Ereaker Exgavator Roller | Tippors .
. restaralion
1 2 3 4 5 G 7 ] 9 10 ih 12 13 14 15 - L
WS RT&Y, PIU-Pacnta Saii
. . . Clotidburst at, K i . ) y . . ) Rozd apen for light
Paonta Sahib-Hewna H it 154300 to Km 18+s00] M M| N it kit il il il vehicles anly
. section (G0.C00 to ’ )
25.000) of NH-707 01.10.2022 at Read open fao- Yight
N Road collapsed due to : . :
PRG-[ . . 25 &
PrE-D ®09.2022 | 0600 Ath Nil | sinking at km 19+300 | kil M| i il il - it Hit il vehicles and
04:00 A {Tempaorary . . emergency senices
. ., ta km 15+580
Diversion | . only
Hil Mil il Hil Hil Hi Wil il il Mil il il Road open
Hewra-Ashyar sectinn .
i {253,000 to 50.000] of 31.08.2021 ot Road for | :|
NH-707 (PKG-II] 5621 & Road collapsed duc 1o ©aq apen for e
30.67.3027 ak 03%:00 Amk N . i . » - . X - wvehiclas and
i il 'hearvy tandslide at km Mii kL Wil kil il Mil il {3 .
08:00 Am [Termparary 274300 EMOFEERty services
< Diversion) anly
© M/o RT&H
9 Ashyari-5hri Kyari
section (3,000 to : . ) . ; . . o . : . -
3 75.000) of NH-707 Wil il Hit Hil Rl Hil il Mil Ml Mil Hil il Road open
{PEG-1I1}
Shri Kyari-Gumma
section (73,600 te . ] . ] ; ] ; . :
4 94.900) of HH-707 il Mil Hil i Mil Mil Hil Wil Hil Hil ) Mil Ruad n_,omq
IPKG-[Vy
Gumma-Feddiz
soction (94,900 to : ; ; . . . . . . . .
3 103,550} of NH-707 Hil il Hil Mil il il il Wil Nil il Hil Road open
{PRG-V) i .
Dated: 11.10.2023
Copy to the Boputy Commisioner District Sirmour at Nahan for informatien pleasa,
Feam Leader " Preject birectar
Mis LN, Malvlya Infra Projects Pyt, Lid. Ministry of Ruad Transpart & Highways
Paonta Sahib, MH-707 PIL-Paanta Sahib, NH-707
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_. Sr. | Name of Nﬂzﬂxm:”_m No. of Road

MORTH PIU Office,
- Paonta Sahib

Team Leader, NR-707

|‘r

e N _
Total up to date amount of damage |
closed _ {In lac) : Detail of Machinery deployed - | Remarks
| L
| JCB/Excavator

| | Departmental | Mifed

3 IT q 5
| |
o |

1 | Nil (Under awarded work| __ 2 Nil
-

M/s L N Malviya Infra Projects Pvt. Ltd ) o _ H:.&onn Director

MoRTH PIU Office
Paonta Sahib



WORK-wise detail of road d 4 due tg Rainfall/Snowrall

Likely date Hachinery dployed Amaunt
S Mo, | Mame of Circles/Divisian Harme of Road Blocked an Opaned on Type of d ) ired for Remarks
b of open ype amags e Grader | Loader Briaker Excavaler Roller Tippers requiree.
restoration
1 : 3 ] 4 5 6 | 7 [ E] 10 11 12 13 14 15 16
] i M/o RTEH, PIU-Pacnta Sahib
I
. " Cloudburst at Km ; . ; \ i . . . ; Read open for light
Paanta Sanib-Hevma il it MU ] 5300 to km 15+600}) 0 it il il il H il il vehicles only
1 section {00.000 o
25.000) of WH-FO7 | 01.10.2022 at Road gpen for Lisht
. Road collapsed duz to . =
PHG- . ;
et 26.09.2022 &t 06200 At sinking at km 15+300 | il Nil i Hil il il il Wit veficles and
0400 A [Temporary EMErGEncy services
. . Lo KT 15+580
Civersionk vrily |
hlil il Hil R il Hil 7_=. Hil Hil Hil Road open
Hewna-Ashyar] section .
: (25000 10 30,000} o2 21.08.72071 at Read open for light
HH-707 [PKG-T1] U8 2 Road collapsed due 1o cad open for lig
(ep) 30.07.2021 at D3:00 AM: . ) ] ) . ] i . wehicles and
. heavy landslide at km Hil Mil Hil Mil Mil Hil Ml Mil ;
6 0&:00 it (Tempoarary 274300 emergency services
Diversian) only
o)) M/o RTaH

Ashyari-Shri Kyari
setion (50.000 o " . . . . . . . . . .
3 . 75,0003 of NH-707 kil Hit il Hil Mil il il il Hil Hil -..E ] zd._ Road cpen

{PRG-UY)

Ehrl Kyari-Gumma

gaction (75.000 Lo . . . . : " : . . .
4 0
94,800) of NH-707 il il il Hil Hil il Wil Nil z..m Mil Hil M1l Road open

{PHG-IV)

Gumma-Feddiz
section (94,500 to

Mil Mk il it Wil ML Hil

5 103.550) of NH-707 Hil Hil Hil il Road apen
{PKG-V)
Dated: 11.10.2023 .
Copy to the Depuky Cammisioner District Sirmour at Mahan fur ufarmatian please.
_ I
Team Leader Projoct Director
M5 LN, Walviya Infra Projects Pyt, Etd. Mintstty of Road Transport & Highways
Paonta Sahib, HH-707 PIU-Paonta %ahib, WH-707
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e
Abstract

|
‘ Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in res

_ : _ .
5r. | Name of Zone/Circle . f damage ‘
No. :

\ ~ Detail of Machinery deployed Remarks

. JCB/Excavator . N
. l/ . 1 Departmental Hired
S .

1 Nil (Under awarded work} 2

MOoRTH piy Office,

Paonta Sahib
_ I L o

— ,
T _ ]

Team Lea der, NH-707
M/sLN Malviya Infra Pro iects Pvt, Lid

Project Director
MoRTH PIU Office
Paonta Sahih
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o7

15 |e) 03

WORK-wlse detail of road damaged due to Rainfall/ Shawfal |
Likely date Machinery deplayed Amount
3. Mo, Narme of Clrele / Divisio Name of Road Elochad on Openad on T f o . required for Remarks
" . ? =ae _um. " af epen ¥pe af camage a3 Grader | Loader Breaker Excavator Roller | Tippers mn__.___dn_. 2
i restaration
1 2 3 4 7 & 7 B ° 10 11 12 13 14 15 16
: M40 RTEA, Pill-Paonta Sahib
. ; . Cleudburst at krm ; . i . . y Road open for light
‘| Paonta sarts-Hewna il il il 15+300 to Km 150600 T Nt i il Mt it bl W “vehicles only
i saction (00,000 W
43,000} of NH-7O7 01.10,202Z at Road collapsed due to . Road apen for light
PRG-I} . iclg
(PG 26.09.2022 51 08:00 A MU | sinking at km 15<300] i il Nt it wil il il Nil vehicles and
0400 A (Temporary BIISFEENCY 52"
P o km 15+580
Diversion) . only
Hil il Hit + il il Hil Hit il il Mil kil Road open
Hevna-Ashiyari section
Fa {23,000 te 50,000 af i B
NH-707 {PKG-f) 21.08.2021 at Road collapsed due (o Road open far light
30.072021at | 03:00 A MU |heavy landslide at km|  Ni: NiL i it Hil il il veficles and
G800 AM (Temparary vy m_.u_.:won_m - ! EMCrESncy sEnices
Diversion) aly
M/o RT&H _
: Ashyari-5hii Kyart
section {50.000 to - s ; . . . . . . . - " .
3 75.000) of NH-707 Mil Mil Mil Hil il Nil Mil Wil Mil Mil Hit HEL Road opan
(PRG-I
Shri Kyari-Gumma
section (73,000 to . " . " . . ; . s ;
Hi
4 94.900) of NH-707 Nil Nil it il il Hil Hil Hil il il il Rrad qpen
[PKG-I¥)
Gumma-Feddiz
section {94500 to N - X N N N . . -
i H 1 Hi Ra
Kl 103.550) of NH-707 1 Hif Mil Mil Mil il Nil Mi 3 Hil ad open
[PKG-V)
Pated: 15.10.2021
Copy te the Deputy Cormmisioner Distrct Sirmour at Nahan for information please,
Team Leader Praoject Director
W75 L. Malviva Infra Projects Pyt, Ltd. Minisiry of Road Transport & Highways
Paonta Sahib, NH-707 PIU-Pacnta Sahib, MH-707




Abstract | o

| Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib

! - . . [
i S5r. | Name of Zone/Circle | No. of Road | Total up to date amount of damage i
: _ z.o. closed i (In lac) . _ Detail of Machinery deployed Remarks
i i ._\._n_w\mxnmcmﬁo_, Dozer | Grader Tippers
. : _x‘\cmum::ﬂm:ﬁm_ Hired
1 2 3 IL a 5 6 7 8 9 10
1 i Nil {Under awarded wark} i 2 | Nil ~Nil Nil 4
MoRTH PIU Office, . i
Paonta Sahib ‘ i
© | I |
g | - .
| | 7 |
Team Leader, NH-707 _ : _
M/s L N Malviya Infra Projects Pvt. Ltd _ : Project Director
| MoRTH PIU Office
Paonta Sahib

2995
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WORK-wise detall of road damaged due to Rainfall/Snowralt

Likely data tachinery deployed Amount
Sr. Mo, Mame of Clreles Diviston Name of Road Blacksd on Cponed on ey ca Type of demage . ) required for Remarks
: ) of open JCB | Grader | Loader Breaker Excavalor | Roller | Tippers , ;
resloration
1 Z 3 4 : 3 & 7 B 2 10 11 12 13 14 15 16
Mio RTEM, PIU-Pacnta Satily )
. . Cloudburst at Km . . . . . Road open for light
Pachta Sahib-Hewna il il 15+300 o Km 15+600 Hl il il Nl Nil N Nil it veltcles anly
i sectian {30,000 to
23.000) of MH-707 01.10.2022 at Rod cotlapsed due to Road apen for light
FEG-1] H , s . . : i
(PKE-1 26.09.2022 at 0&:00 Al Nil | sinking ar km 15-300 | Nil il w1 it it il il vehicles and
D00 AN | Temporary = CMCFRENCY Services
X . ta km $5+580
Civersion) anly
Hil Hil Hil Hil Nil Mil Mil Wil Hil Hil il il Road apen
Acwna-Ashyari sectien
2 Z5.00 50,00 of
[25.000 Lo le 21.08.2021 at . Road open for light
MH-TO7 [FKG-IT) 3 Road collapsed cue to :
0.07.202t at ; O3:00 AR Nil | heavy tandslide at km] Bl il Nl il bl il il il vehicles and
08:00 At {Temporary A Nulwa_um g ' emergenLy Services
. Civeraion} only
M/o RT&H
Ashyari-3hr! Kyari
section (50,005 tn . o . - . - . -
3 Nil i 1
3 75.000) of NH-707 il NiL hiit il Bl Hil Fil Nil i HEL M Road open
(PEG-II4)
Shri Kyari-Gumma
section {73.000 1o . . ; ; - . . .
Hil | R
4 94,900} of RH-707 Kl i 218 Bl il Kt Nl il il ) cad open
[PRGHIY)
Gumma-Feddiz
section (94,900 to " " . . ; s : " "
N il
3 103.550) of NH-707 Wil il Wil Hil Nil Hil il il il Hil 1 Road open
{PKG-¥)
Dated; 15.10.2023
Copy to the Deputy Commisioner District Sirmour ag Nahan for infermation please.
Team Leader Project Director
Hifs L. malyviya Infra Projecss Pvt. Ltd, Ministry of Road Transport b Highways
Pagnta Sahib, NH-707 Pill-Pacnta Sahib, MH-707
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2997

WORK-wise detall of road d i due fo Rainfall!% Il
. Likely date ” Machinery deployed Armount
Sr. No, Mame of Circle/DHvision Mame aof Road Blocked on Opened on HRELY A Type of damege . . ] required for Remarks
: of open JCB Grader | Loader Breaker Excavator Roler Tippers :
restaration
1. 2 3 4 i & ’ & El 0 1 12 13 14 15 16
Mo RTEH, Pil-Faonta Sahib .
: : ; Clovdburst 2t Km N s : s \ \ . Road open for Hpht
Paonta Sakiz-Howna Nil it il 15+ 300 £ Krm 1 5+600 il Nil il il it il it it vehicles only
1 section [OC.0D0G to
25.000) af NH-TC7 01.10.2022 at Road collapsed due 1o Rozd open for light
PRG-E . )
{Pre-t 26.09.2022 at 06:00 At NI | sinking atem 154300 | Nl il Nit il Nil il Mt Nl vehicles and
04:00 At [Temporary eMEranrcy services
. . N to hm 15+550
Giversion} anly
il il il il Hil il il il . Hil il il ML Read open
Hewna-Ashyarl sectien
: {25.000 o 50000 of 21.0B.2021 at ) Road aper: for light
MH-707 (PRG-I} 5. L0C1 B Road collapsed tue ta ad aper for lig
30,07, 2027 at 03:00 AN X N : " . . . . s . vehcles and
i heavy landslide at km] Nl Nil Nl Nil hil il Nl Nl .
GE:00 Am [Temporary 274300 eergency services
Divarsion} only
M/o RT&H
Ashyari-5hr Kyari 3
seclion (50,000 Lo - . . . : y ; . . . "
3 75.000) of NELTO7 Hil Hit il Mil il . il Bl Mil Wil Mil Mil il Road open
(PRG-I
Ehil Kyari-Gumma
section (75.000 to . . . . . " " . . . . ;
4 94.900] of NH-707 Nil il il Mil Nil Hil il Nil Hil Mil Nil Wil .mnua open
PRG-FV)
Gumma-Feddiz
sectian (94900 to X . . N . . - . . .
5 5 3 ! .
103,550} of NH-707 Wil Hil il il Bl il Wil Hil il il Hil Hil Road epen
{PRG-¥)
Dated: 15.10.2023
Copy to the Deputy Commisiener Districl Siemour 1 Naban for information please.
Team Leader Project Drrectar
Mis LM, Malviya Imfrz Frojects Pyl, Lid. Ministry of Road Transpart & Highways
Pagnta Sahib, MH-707 PIU-Pacnta Sahib, NH-707
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969

i Zone/ Circle wise Rain/Snow Damage Report and Tota

S TR o

Name of Zo :m\n_wn_m
No.

~Abstract

I Machinery deployed in _.mmumnﬁ of MoRTH PIU

No. of R Road * Total up b to date mHo::ﬁ of damage

closed i {Inlac)

|
W
—

MORTH PIU Office,

Paonta Sahib -

_

B

_ JCB/Excavator

. . _ _ Departmental
T R e L

| i

1 7 Nil {Under awarded ,.aoza

Hired

Detail of Machinery deployed

Nil

Nil

Nit

10

|
)
—

|

|
_‘
L

Team Leader, NH-707
M/s L. N Malviya Infra Pro jects Pvt. Ltd

.

1

Project Dircetor
MoRTH PIU Office
Paonta Sahib
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¢)iv}23

WORK-wise detail of road damaged due to Rainfall/Snaovefall

. Likely dat - Machinery deployed Amount
ar Moo 1 Wame of CirclesDivisian Name of Road Blocked on QOpened on ety date Type of darnage . ) . required for Renarks
of apen JCE Grades | Loader Breaker | Excavatar Raller Tippers .
: restoration .
1 2 - 3 4 ; 5 B 7 ] 5 10 11 i 12 11 14 15 16
¢ ATRH, PIU-Pacnta Sakik
; Cloudburst 2t ¥im . ; : . Road open for light
Paonta Sahik-Hewna Nl il it 134300 to Km 15600 Hit L il Nil bl il vehiclas anly
] section (00.000 to !
25.000) of MH-TOT? o1, 10.2022 at Roa callapsed due to foad open for light
FRG-1] ; = q
PHG-1) 26.09.2022at | 06:00 Ak M | snking at km 153001 il il il il il it il i veficles and
01100 A4 (Temporary emerdency services
P %o ken 151580
. Diversion) only
il Ml Hit Mt il il il il ML Hil " Nil Nit Road open
Hewmna-Ashyari section
? {23.060 o 30.000 of 21.08.2021 at . Road apen for light
HH-707 (PRG-I er @ " |Roac collapsed dug 10 pad cpen for g
30.67. 2029 at 03:00 Am . . . . . . . ) . - wehicles and
Hil peavy landslide at km il il il hil Ml il il Bl .
08:00 Ak [Temporary 174300 emergency servites

Eo z.._..m —n_ Diversion) X . only

. Asheari-Shri kyar
section (50,000 [ . " ; . . : S ; . . .
3 75,000} of HHA707 il it . Mk Mt z:. il Mil il il Hil il Mil Rgad open

(PRG-

970

Ehi Kyari-Gurnma
section (753,000 b

4 04,900} of HH-707 Nil Hil Hil Nil Mil Wil il Wil il ik il Road open
(PKG-IV)
Gumma-Feddiz
. sachioen (94.900 ta ; . . . ; . s " :
k] o . 2
103,550} of NH-707 Wil il Hil it Hil Nil il Wit Mil Hil il _uo.ma ORE
[PHG-V)
Dated: 16.10.2023
Copy 1o the Deputy Commistoner District Sirmaur at Naban for information please.
Team Leader Projact Director
W5 LK. matviya Infra Prajects Py, Lid. Minisiry of Road Transporl & Highways
Paonta Sahih, NH-707 PIU-Pagnita Sahib, NH-707




Abstract

| Zone/ Circle wise zmm_:\msoi Damage Report and Total Machinery deployed in respect of MoRTH PiU Office, Paonta Sahib

I Sr. | Name of Zone/Circle | No. of Road Total up to date amount of damage
_ No, . closed {Inlac)

Detail of Machinery deployed . Remarks

. | JCB/Excavator Dozer
— _— ;

. . . - Departmental | Hired

. J][[I|[.]|.|[,|J‘)| _ — =

_ 1 2 3 i

. 4 ‘5 6 7

Grader | Tippers

10

1 | Nil {Under awarded work) _ _ 2 NIl Nl

MoRTH PIU Office, | |
Paonta Sahib |-

— S B B R
T I

|

|

3 —
2 . I .

Team Leader, NH-707 .
M/s L N Malviya Infra Projects Pvt. 1.td Project Director
_ : MoRTH PIU Office
Paonta Sahib
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3001

WORK-wise detail of road damaged due to Rainfall/Snowfall

Likely d #achinery deploved Amount.
5rota. | Mame of Circle/Tivision Hame of Road Blacked on Cponed on ety dake Type of damage . required for Rerrarks
. of open ) JCB Grader | Loader Breaker Excavator Foller Tipgers .
restoration
| 1 2 3 4 E} ] | 7 & £l ‘0 11 12 LE] T4 15 16
#/a RTEH, PIU-Pagnta Sahis
Cloudburst at Km ’ . " . o . . Road open for light
! i [ i :
Paonta Sahib-Hewna kil Wil hit 154300 to Kim 15+600 Hil it Wil Hi Hil il il Wil vehicles enly
' fsection (O0,00 ta !
25.000) of HH-707 01.10.2022 a:- faad coltapsed cue 1o Road open for light
PRt : i ) i
PRE 20900028t | 06:00 Ak ML | sinking at ki 15+300 it i il il il il vehicles and
G4:00 At [Tempo-ary SMErgoncy services
- : to k151 580
Jiversion} anly
Wil Hit it il L Nil il il il il ML Mil FRoad open
Hewna-Ashyari section
2 [23.00C to 50.000) of
- E. £ T i
NH-F07 (PKG-I1) 21.08.2021 at Road collapsed dus to Ruad o_wm_._ for light
%0.07.201 at 93:00 44 Mil |heavy landstide atkm|  Nil Wil il K il il Nil Nil vehicles and
DB:00 A [Temporary vy Nu..wwo alkm ! y emergercy services
Lliversion} only
M/o RT&H
Ashyari-shei Kyarl
section (50.000 1o " . " - ; . . . : -
3 75.000) of HH-707 Mil Hil il Nil Hil Mil Mil Mil Ik Hil Ml Read open
(PHG-H
Shil Kyari-Gumma
saction (75,000 L . . . s . ¥ . . "
4 il il
4,900} of NH-707 Wil Hit il .z: Wil L il Mil Ml Hi Hil Hil Road vpen
[PHG-IV)
Gumma-Feddiz [
section {94,500 o . N . N - - - . o
b 103.530] of NH-707 il il Mil il Hil JE] Hil Hil Mil Hil Hil Road open
{PEG-Y)

Dated: 16.10.2023

Copy to the Deputy Cotmmisioner District Sirmeur at Mahan for

infammation please.

Tearn Leader

M/s LN, Malvlya Infra Projects Pyt Ltd,
Pagnta Sahib, MH-

07

Project Director
winistry of Road Transport & Highways
Pil-Paanla Sahib, NH-707




Abstract

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib

© Sr. | Name of Zone/Circle | No.of Road | Total up to date amount of damage

No. closed {Inlac) Detail of Machinery deployed Remarks
JCB/Excavator Dozer | Grader | Tippers
. | Departmental Hired
1 2 3 4 5 b 7 8 9 10
1 Nil {Under awarded work) 2| Wil Nil Nil 4

-MoRTH PIU Office,
Paonta Sahib

973

Team Leader, NH-707 _ _ _
M/s L. N Malviya Infra Projects Pvt. Ltd Project Director

.MoRTH PIU Office
Paonta Sahib
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/mf/,

o) 2

3003

N WORK-wise detail of road damaged due to Ralnfall/Srowfall
Likely date : Machinery deployed Amount
Sro Mo, | Mame of Circle/Division Hamz af Road Blacked on Opened an ely date Type of damage |- ) reqguired ler Remarks
: of open - JCB Grader | Lsador Breaker Excavator | Raoller | Tippers .
. ) restoration
1 2 3 4 5§ [ 7 & a 10 11 12 13 14 15 14
e RTEH, PIU-Paonta Sahib
1
. . . . ¢ Cloudbers: at Km - . . " ’ . . Foad cper for light
Pachta Sakib-Hewna it Mil HEiE 15+300 1o K 154600 Wit Kl 141 il il Nil Mil Hil vehictes cnly
i section (00000 to
23.000) of NH-707 01.10, 2022 ax Road collapsed cue to Road apen for light
PKG-1] I 1 sehi
PGl 26.09.2022 at 0680 Atk Nil sinking at km 154300 | Nl Nt il Nil N i Nil veficles and
Odef0 Am o [Temporary . @mergency services
: —ipd . o kir 151580
Diversion . only
il | il Hil il Wil il [ it il Rowd open
Hewna-Ashyar sectioit
z 23,000 Lo 30.000) of
{ 20.0K) 21.08.2021 at _ Fead opea for light
HH-707 (PKG-1) . Road collapsed duc to : i
30.07.2021 ar 03:00 Ar Nil | heavy landstide at km{ il il il it Nl il il il veficles and
03:00 Am (Femposary Ay mw_wwmcm atkm ! SMErgenNcy Services
Diversion} ’ ofly
M/o RT&H :
Ashyari-Shri Kyari
section (50.000 g - X y N . . X - o X -
3 75.000) of NH-707 Hil il il Hit ML AL Hil il il il Tl Hil wnma CpEn
{PKG-
Shri Kyari-Gurmma,
section (753060 fo o . " " - - - . . : .
4 I
54.900] of NH-707 Hil il Mil Hil Ni Wil Hil il Mil Mil Mil ML Road open
{PKG-IV)
Guinma-Faddiz
scction (94,900 o - . . . : : . "
3 103.550) of NH-T07 Nil Hil kil Hil Hil Wil it Hil Mil il il Road apen
{PEG-V)
Dated: 17.10.2023
Copy to the Depuly Commisiener Bistrict Sirmour ap Mehan for fnformation please.
Team Leader Project Director
fhts LM, Malviva [nfra Projects Pvt. Ltd. winistry of Road Transport & Highways
Pronla $ahib, NH-707 PlU-Paonta Sahibk, HH-707
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975

—_—

Abstract

| Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH v_c.om_.nmﬁ Paonta Sahib

L — S —

_ . FRrad T —— T—
| Sr.” | Name of Zone/Circle | No. of Road | Total up to date amount of damage . .
__ No. closed __. (In {ag) Detail of Machinery deployed Remarks

_
S ——

1

MoRTH PIU Office,
Paonta Sahib

Team Leader, NH-707
M/SLN Malviya Infra Projects Pvt. 1.td

"JCB/Excavator
[ : | Departmental | Hired

|

Dozer | Grader Tippers

5 6

Nil {Under awarded work]

Project Director
MoRTH P1U Office
Paoata Sahib
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3005

WORK-wise deteil of road damaged dus to Rainfali/Snowfali
ikely daz Machinery deptoyed Amount
5r. No. | Hame of Circle/Divisian Hame of Road Blocked on Opened an ¢ ¥ oaze Type of damage . , required for Femarks
of ppen JCB Grader | Loader Breaker Excavalor Rolier Tippers
; restoration
1 2 3 4 | 5 6 _ 7 8. 2 i0 11 | 12 13 14 i5 16
M/0 RT&H, PIL-Pagnta Sahib
! _
. i Cloudburst at km ) . ; ) Road open for light
Paonta Sahlb-Hewna il il il 15+300 to Km 15+600 Biil Nl Nil it il il il vehicles anly
1 section (30,000 to
25.000) of NH-707 01.10.2022 at Road open for fight
Razd collapsed due to )
PGl .
P 09012 [ D600 AW Mil | sinking at km 151300] Nl TR il il il Nl Kt vehiclas and
000 AN (Temparary . 2erdency services
Lo to km 15+580
Diversign) aaly
kil Hit kil Hil Hil Ml 2k} it il il ML Hil Road ppen
Hewna-Ashyari secifon .
2 (25,000 to 50.000) of -
NH-707 (PRG-1] 27.08.2021 at Road callapsed due 10 Road open for light
30.07.20M at 03:00 Ak Mil- | heavy landstide at km Nl Nit it il Nit Nil Nil venicles and
G8:00 A (Temporary Y 27+ wa_um ! ! * £Mergency services
Diversion) only
—— M/o RT&H
Ashyarl-Shri Kyari
seccion (50.000 to ; ; ; " . ; - ; . . : "
b 1
3 75,000 of MH.707 Mil il Hil Hit Hil Nil Nil il Hit Mil Mi il Road open
[FKG-iil}
Shri Kyari-Gumma
sertion (75.000 to . " . . . " . : : :
4 it
54,900) of NH-707 Hil il il Mil i Hil it Wit il Hil il il Road gpen
{FKG-Iv)
Gumma-Feddfz
SECTION (94,900 1oy . . . . . . ; . . : "
L
5 103.550) of NH-707 Nil Mil Hil Hil Hil Wil il Hil Hil Mil Ml il Road ogren
{PKG-v)
Dated: 17.10.2023
Copy to the Deputy Commisioner District Sirmaur at Hahan for infermation please.
I I
Tzam Leader Project Director
#ss LN Malviya Infra Profects Pyr, Lbd. Ministry of Road Transpart & Highways
Paenta Sahib, NH-707 PlU-Faonta Sahib, NH-707
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Abstract

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery n_m_u_o<mn in respect of MoRTH PiU Office, Paonta mm:__u

MoRTH PIU Cffice,
Paonta Sahih

5r. | Name of Zone/Circle | No. of Road | Total up to date amount of damage
No. closed (In lac) Detail of Machinery deployed Remarks
JCB/Excavator Dozer | Grader | Tippers
Departmental | Hired
1 2 3 4 5 6 7 8 9 10
1 Nil (Under awarded work) 2 Nil - Nil Nil 4

Team Leader, NH-707

M/s L N Malviya Infra Projects Pvt. Ltd

Project Director
MoRTH PIU Office
Paonta Sahib
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3007

2o11v)2.3

WORK-wise detail of road damaged due ta Rainfall fSnowfail
: Likely dat / Machinery deploved Amaunat
ar, No. [ Name of Cirde/Division Mame of Read Blocked on Opened on Tely date Type of damage ) required for Remarks
of open ICB Grader | Loader Breaker Excavator Roller Tippers .
? rastaration
i 2 3 4 5 & 7 & 9 W 1 h 12 13 14 15 16
Mio ATERH, PR-Paonta Sanib
y Clourburst at Km - ; : " . ; Road oper. for light
Paohta Sakib-Hewna Mil Mt Nil, 154300 to Km 15600 Nl Hil Mil Nil Ml il Mt Nil vehicles only
4 section {00000 to
23.00} of NH-707 01.%0.2022 ar Road cotlapsed due to Road cpen for light
PRG-} % g
Freh mm.%ﬁcm_ B ey ws N g alkm 154300 il Nil MU i Nl il il ahm”ﬂnamw“jnm
AR (T=mporary to ki 15+580 FMEreency sers
] Oiversion) anly
Nil il il Hil il il Hif Wi Hil Mil il Nil Read open
Hevna-Ashyari section
7 {25.000 to 50,000 of 21,08.2021 at Road for light
N-707 (PRG-I} 82027 at Road cotlapsed due to oad oper. for ligh
30.07.2021 at 0700 An s X ; . . ; . vehicles and
Wil heavy landslide at km Wil Ml Kl Wil Mil Ml Pt ;
8:00 Am {Tempaorary 270300 EMEFEENCY SCtvices
. Diversion) b anly
—— M/o RT&H
Ashiyari-Shri Kyart
saction (50,000 te " : . ; . " ; . " -
3 75.00C} of NH-707 Wil it Hil Hil Nil il ) Mil NIl il Hit Mit Nil Road open
(PEG-1)
Shri Kyari-Gumma .
secrion [75.000 to ; . . ; - y . s s -
i ¥ : i
94,900) of NH-707 ML L il il Hil Mil Hil i Hil il il 1 Road open
{PKG-IV)
Gurnma-Fedtiz
seclion (94.500 to : ) - . - . - - ’
5 1 Ni Hi R
103.550) of NH-707 Nl n il Mil il il Mil Bl Hil Mi 1y L il oat open
(PRG-V)
Dated: 20.10.2023
Copy ta the Deputy Commisioner istrict Sirmour at Nakan for infarmation please.
Team Leader Project Director
/s LN, Malviya Infra Projects Py, Ltd, Ministry of Road Transpast & Highways
Paonta Sahil, WH-707

PlU-Faongn Sahib, MH-707




Abstract

No:m\ Circle wise mm_:\m:os. Um_.:mmm Report and Total Machinery deployed in ﬂmm_umnﬁ of MoRTH PIU Office, Paonta Sahib
Sr. | Name of Zone/Circle | No.of Road | Total up to date amount of damage .
No. closed {In lac) Detail of Machinery deployed Remarks
JCB/Excavator : Dozer | Grader | Tippers
. i Departmental | Hired
1 2 3 4 5 6 7 . 8 9 10
. 1 Nil {Under awarded work) 2 Nil Nil Nil 4
MoRTH PIU Office,
Pacnta Sahib
(@)
N
(@))
Team Leader, NH-707
M/s L N Malviya Infra Projects Pvt. Ltd Project Director
_ MoRTH PIU Office

Paonta Sahib
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3009

WORK-wise detail of road d: i due bo Rainfall/ Snowfall
Likely dat Machinery deployed Amount
5. Moo | Mamce of Circle/ Division Hame of Road Blocked on Qpened an ety aate Type of damage : ’ . reqLired for Remarks
of open <UB Grader | Loader Breaker Excavator Roiler .
restoralion
1 2 4 k] 4 7 & k] 10 11 12 13 14 i3 16
] /o RT&H, Plli-23onta Sakds ]
. . , Clovdburst 2t Km . ) ; ) . Boad oper: for light
Paonts Sahib-Hewna it it MU 5300 to km 15e600] M i i it il it Nl il vehfcles cnly
5 seciion (00.000 to
25.000) of NH-707 0i.10.2022 at Road open for Hght
" Read callapsed due 1o .
PRG-I . !
PRG-D) Mm%m.%amm,mﬁ .q_um%c N., Ml sinking at km 15:300| il il il L il il it Mil Mo_,ﬂ_mmmwa_ﬁmm
_ | =mpoTany 19 km 15+580 Emergency sery
| Diversion) only
Wil il il Hil il Mil Nil Hil Ml il 5511 Road epen
Hewna-Ashyarf secticn
z (23600 to 30.000) of 21,08.2021 Road open for ligh
NH-T07 {FKG-I) 292021 at Road collapsed due to Oad epen for light
30.07.2021 at D3:00 AM Nt | heavy andslide atkm| Nl il i il it it il Nl vehiicles and
(8:00 AM {Temporary Ry mu&m.om ats 2IMETEENgY SEIVICes
. Civersion) only
—+ M/o RT&H
Ashipari-Shri Kyari
seclion {50000 to \ . ; ; . . . " ;
3 75.000) ot HH-707 il Mil z.: Mil Kl il il Hil Hil Read opan
(PKG-NIT)
Shrt Kyari-Gumma
sectfon (75.000 to : . . . : . . s N . .
) . . Hil
94,900} of NK-707 il Hil Nil il Wil il Wl il WL il . Mil [ foad vpen
{PRG-IV)
Gumma-Fedgiz
section (94,900 Lo . . ) ; - ; .
4 [
5 103.550) of NH-77 il il il Ml Hil il il Hil Nil il il Road opeit
(PKG-Y)
Dated: 26.10.2023
Copy to the Deputy Commisioner Bistrict Sirmaur at Mahan for infonmation please.
Team Leader Profect Direcior
M5 LM, Mebviva Infra Prajects PyE. Ltd, Ministry of Road Transport B Highways
Pawnta Szhib, MH-707 PlU-Paonta Sahib, NH-707
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981

Abstract

Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in res

pect of MoRTH PIU Office, Paonta mm_:mc

Sr. | Name of Zone/Circle | No. of Road | Total up to date amount of damage :
No. closed {In lac) Detail of Machinery deployed Remarks
JCB/Excavator Dozer | Grader . | Tippers
Departmental | Hired
1 2 3 4 _ 5 & 7 8 9 10
1 Nil (Under awarded work} 2 Nil Ni! Nil 4
MoRTH PIU Office,
Paonta Sahib
Team Leader, NH-707 _
M/s L N Malviya Infra Projects Pvt. Ltd Project Director :
: . MoRTH PIU Office

Paonta Sahib
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3011

[ WORA-wise detail of road damaged due Lo Rainfall/Snowfall
Fikely d tachinc iy deployed AMOUNL
5r. Mo, | Mame of Circle/ Division “ame of Road Blocked on Opencd an Tnely date Type of damage - [ ) required for Remarks
. of apen JCB Grader | Loader Brecker - Excavator Raller Tippers .
i . *estoretian
1 2 3 4 5 [} 7 a 9 10 11 _ 12 13 14 15 16
¢ o RTEH, PIl-Paonta Sakis
. o Claudburst at Km } . ! . Road epen for Halit
Paonta Sahib-Hewna Hil il il 15+-300 ta Km 15+600 il il nit il M Nl H il wehieles only
1 section (0C.000 to
25, 000% of NH-T07 01.10,2022 at Road collapsed due to Razd apen far light
PKG-1 . . : i
PG Mm%ﬂwﬂgﬂ_ ak %M.:_H_ A Nit | sinking at km 154300 ] il il MR il N il ni il i ,_w:ﬂwm“mﬂnm
o i parary ok 15+580 EMmergency s
only
il Wil . Hil il kil Nil. il Wil kil il ML il Road apen
Hewna-Ashyarl section i
i 3.00¢ to 50.000) of [
N © 50.000} of 21.08.2021 at ; Road apen for light
MNH-TOF [PKG-11 Read collapsed due to :
30.07.2021 a1 03:00 AM . . ; . . ; . ; o ; vehides and
Hil heavy landslide az km il it il Hil il Hil Hit il .
DE:00 Am {Temporary 274300 SMErgenoy services
Diversion} anly
—— M/o RT&H
Ashyari-5hri Kyari -
section (50.000 1o . N : . . . : . - N ’ N
k3 75.000) of NH-707 il il il il Bl il il Hil ril il L Mil Road apen
FPRG-IT}
Shri Kyard-Gummg
sectign {¥3.000 to . . . : . - . . . . .
4 H R
24,960} of HH-TO7 il Nil il Ml Mil ML Nil Mil it il il Ml oad open
(PKG-IV)
Gumma-Feddiz
sertion (54,900 (o . . s . . . . " . . .
5 1 M . il 1 1 | R
103,550} of NH-707 Nil i i Hil Mil Wil il Mil M i Mi Hil Dad open
. [PHG-Y}
Dated: 21.10.2023
Copy to the Deputy Commisivner Bistrict Sirmour at Nahan for infarmation ptease.
Teamn Leader Project Director
M5 L. Matviva Infra Projects Pk, Lid. Milslstry of Road Transport B Highways
Paonta Sahib, MH-707 PIL-Fagnta Sahib, MH-707
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Zone/ Circle wise Rain/Snow Damage Report and Total Machinery deployed in respect of MoRTH PIU Office, Paonta Sahib

Abstract

MoRTH PIU Cffice,
Paonta Sahib

Sr. | Name of Zone/Circle | No. of Road | Total up to date amount of damage
No, closed (In lac) Detail of Machinery deployed : Remarks
! JCB/Excavator Dozer | Grader | Tippers
Departmental | Hired
1 2 3 -4 5 6 7 i 9 10
1 Nil {(Under awarded work) 2 Nil Nil | Nil 4

Team Leader, NH-707

M/s L. N Malviya Infra Projects Pvt. Ltd

Project Director
MoRTH PIU Office
Paonta Sahib




.|.|.[II-|I|.[|.|!|!|.|I|.|

WORK-wise detail af road damaged due to Ranf; all/ Snowrall

-
:__a._,..|n_mﬁml_fi Machineny deployed

) Amount
Opened an T fd = . ired fi Remarks
P . of open ¥pe of camage JCE Grader | Loader Breaker | Excavacor Roller Tippers Sn?__dn_. or "
[ reslorztion
S I RO S R 7 s 1 3 1w R 7 N TS R TR
i RTEY, Plli-Paanta Sahil
|
" ) Cloudburst ar, Km . ; Foad open for Heht
Paonta Sahib-Hewna hiL et it | 154300 to Kim 15+600 il Nil Nil mit N vehicles anly
f ’ section {00.000 to _
23.000) of NH-TO7 | ori0z022 s Rozd open for light
Road collapsed due to . ;
PRG-I R al
fPre-n 26.09.2027 at 06:00 A Mil | sinking at km 15¢300 | wil M| wil ML 1w il il b vehicles and
400 A4 {Temporary i . BMEMEency services
. S ko km 15580
] L Biversion} 1 N oy
kil il Hit, il Bl NiL il il

. Hewma-Ashyari section
2 (25.000 to 56,060 of
NH-707 {PKG-N)

Hil Mil il Wil Poad opon

Road collapsed cue to Road cpen for light

: - - . - . vehicies and
i ! Hi
it heavy Fwﬂmw__wmm at km il Nil il Hil 7 ] il Hil il emersency services

anly

21.08.2021 at
Q3:00 A
(Temporary
Diversiony

30.07.2021 at
0800 AM

—— M/oRT&H [(—— |

Ashyarf-Shri Kyari
3 seclion ¢50.000 to
75.00C) of MH-707
PRG-I

984

Hil Kt Hit Wit Wil il Nil Bl Road ppen

Shri Kyari-Gumma
4 seciion (75.000 1y
94.500) of NH- 707
(PKG-Iv}

kit Hil Hil il Ml il il il Road open

Gumrma-Feddiz

5 section (94,900 to
102.550} of NH-707
{PKG-¥)

Hil Nt Wil I Nil Mil i Mil Road gpen

Dated: 24.10.2023

Copy to the Deputy Commisioner District SiFmour at Mahan for information please,

_
Tearn Leader __
|

[ _ _

Profect Directar

_E_._d_m.néc;omn_,_.&:muonm :_.mzsmmm
PIU-Pagnia Sahth, NH-707

W75 LN, Malviya Infea Projects Pvt. Lid.
Papnta Sahib, NH-707

3013
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Abstract

No:m\ Circle wise Rain/Snow Damage Report and Total Machinery deployed in _.mmumnﬁ of MoRTH PIU Office, Paonta Sahib

MoRTH PIU Office,
Paonta Sahib

Sr. ZmBm of Zone/Circle | No. of Road | Total up to date amount of damage |
No. closed {Inlac) Detail of Machinery deployed Remarks
JCB/Excavator Dozer | Grader | Tippers
Departmental | Hired
1 2 3 4 5 6 7 8 9 10
1 Nil {Under awarded work) 2 Nil Nil Nil 4

Team Leader, NH-707

M/s L N Malviya Infra Projects Pvt. Ltd

Project Director
MoRTH PIU Office
Paonta Sahib
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(Colly.)

g No. D023,

FLI. Forest Department.

Dated, Sr Renuka li O F-?.]'ﬂ? [f.'?n:?_lll'

To:
Hie Deputy commissioner,

Distt, Sivmour at Nahan, HI%

Subject: Regarding meeting of NGT OA No. 127/2024 titled as Naathu Ram
Vis Ministry of Road, Transportation and Highways & Ors. Pending
before Hon'ble National Green Tribunal, New Delhi loss report in

respeet of Renukaji Forest Division.

Sir.
This is in continuation to meeling held is your Chamber on dated

01.07.2024 in case No. NGT OA No. 127/2024 titled as Naathu Ram v/s Ministry of Road,

Transportation and Highways & Ors.

The report of loss and area af fected due to Muck dumping is re-checked
through RO Kaffota & RO Shillai and their report the amount required to recover the loss is Rs.
10360000/~ (Rupees One Crore Three Lakh Sixty thousand only). The report of loss in
original is attached herewith for your ready reference. (Copy enclosed)

Encl:-As Above.

Divisionalchiorestr@ficer.
Renukai fEergsbilivision,
StirRenukdi lbistt Sirmour H P
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s [ by NHALn the
1 e |- App. f Wkt = | forest land duc
] 2373040 to heavy slide in
e road &
| ppeming of raad
in emeTrency

siuation,
| = Muck 1% dumped
= 3 00
T affom | Sotmwn | Satson | 33944 | 247310 | Hewna | 2000m’ s 3“’“ iz by NHAT in the
T AP i forest land due
| ferate
| il to heavy shide in
the road &
opening of road
in cmergency
| situation.
£ | Rallots | Raflota | Khagar | 3003721 | 417200 | Kall | SO0M3 Crate | 10no | 30.00 | 3.00000.00 E&ﬂfﬁ; k:h;”
i T30 ::::" | E:,-m.: DR No (45147
by 1T DR MNo0d7 142
Kot DR No 048 142
u
9 Kaffora | Kaffow | Khajer | 303211 | 447800 | Shimal | 250 M3 Crate 10na | 30,00 | 3.00,000.00 Muck 15 dumped
' i dhar wire ! 0 by NHAI inthe
174022 fear lerate forest land due |
i by to heavy shide in |
willage the road &
borad opening of road
in emergency
b - situation
Spread of fast growing seeds and also planting of Tast growing/Soil 20ha | LS 10.00.000-
| binding specics in palches. 1
: L ! ] ] |' | | Grand Tatal 67,60.000/=
Mo, 1 ':l SR dated 16062024

Submitied o 130 Sri Reneka ji for infarmation and necessary action please.

s
-""ﬂn e
Range Forest Officer

ForeskBange Kaffota.



-
L]
- L-osses and damaged done by the construeri
2 e ruction company in Gavt %orest Lanid durins willening work of N{LT0T In 1he Iurisdiction of Shillal Forest Hanpe,
ange nek | Beat Grs RO Mo, oo - g 2
i R Mo, t.::nl Illegal l"rcrm:in_c measurg | (hy Rates | Amaung | Already acthon | Remarks ——
| Place | dumping/™ | regquiredd in the area required | taken against
Manie | atural slide TREEhe " | iEcis eauming
material / Prevenn | &
ll'l:mnge o &0 wark | Campensation
] Shill ; T T — | Pkants e : =3 refeasedinRs.
Shillai | Shillal | Bhatnal ;1;:: |I ; 12. I:mn Whatn | 290 Devdar | There is requirement | 10 Mo 30000 | JOO0000 | DR Mo DTBNH T Duc 1o Ty Pt Sl s immeis
¥ ol trecs o sirong ROC hreost | (10m | 0 DR No. 07900 preventive measune aling i1 the
T1+960 damoged wall, spreading ous hoay DR Mo 0787196 Farcst area woeal 290 dogaar s
faut growwing seeds of | cach | DR Mo, 0800 | damaed
shimihs mnd prass, I3 Mo OF LA
DR No. DRY (¥
-4 == L N | ) crencihs— | —= 3 N for R, | T6460- -
3 Shilla SN | S55E50 | Clang Appx. IR There i3 roquirement | 2 Nes | 10000 | 20000 TOR Mo i i -
| TS ol ' ol Uvale wire Gobinn il DR No. (67rk
| Al spremading ot DF N, D535
last grovidng seeds of for Rx. 129980
L] [ ; | huby sadgraps. 1 Sl SRR | LR, :
3 fonhat | Jhakandn | W335 [Hiv i | Oha Appre. 1300 | There i requinoment | 2002 | 10000 | 366600 | R M 032 133 Sk dumped by conanatmm
\ 7714570, Wil Bl o paniatnen far gl n I R, 2WI50:- ey b feed sl il 1
afaatuiliemiiim, hiin s Sk & APl st swnins oo
spiiiding v s LR Bl Y Pt JER, AT, ¥ 1 P ey
| 1 | B g souds ol J
| | thebeand gy, | >
i Thitande | 3074438 N | K6 | Dhar | Appa. 2000 | Thene bs treguiroment |3 1 VOO | 200000 FEVR 3o, 075 135 sk dimged By cxmmiriction
l F i I Wal h.ll' of plantatnen Tur soil i u 3 Toe Ths, 1365000 CRONPES 1) T Foiesn Lamd it o
N ; sahilizaiion, ! W " nmas shide e Smimediint ensag ul
5 | spreading ouk s " | wadus vmwrpenes in pablia o
prowang weelds of
hrubsand g, I_
! TJoal | 1 gevoone | | !
No_% U 2. MI2024-25 dated Shillai, the _gg-03= 2074 —
Sarbarvivted 1o L0 Kroaha g8 for mboemation smd Duriber RECUSSITs B0t il mﬁ—?pm‘"ﬁﬁin

989

3018

Farest Range Shiltal
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ACHA! 'RADESH
JAL SHAK ! VIBHAG 14y)0& 202
4 2% e Dated:- [ Y |
‘No: - ISV-DS-DB-Misc- 22024~ DC/ADC/ADMIAC/ED 5
i ml\ 'ﬂm‘;.". .sq.\‘ .-‘.,.'8
| " Disrics Siemour “MVHE - OEL Sofatjadl -k
'._._ bject: - Submission of ¢:"age report for various water supply

schemes fn resp of Jal Shakti Division Shillai due o

! Sirmour HP

Kindly find enc! od herewith the subject cited damage
qﬂnnmw-p-mmwmmu
 meeting held on 07.06.2024 at Nahan.
| ~ This is for your k 1 information please.
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“Nahan | Shillai | Sirmour | Sh
L

ur | Shila

Shill

qwum.ﬂmm

T30 3738N

77" 39 02"E
ua.mw....u.,z

mﬂ.m@ﬂaz

i "
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g el e el el e

»n of NH-707 in r/o of 1S Sup

30

19

——r
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n of NH-707 in r/o of IS suy

o

30736 14N
77" 40 35"E

ard

77" 40° 28"E

izl

30" 36" 28"N

77° 39 36"E

|

—[30°33 386N
| 77 38 1557

77 39 NE

o
|

77" 41 SS"E

30" 33' 33.5"N
77" 38" 10.8"E

30°33'29.1"N
7 38 135°E

e
Damaged
e




Illﬁlm
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m of Water supply schemes/irrigation
- [Zone |Circle |Division es damaged
No. Rigtric ..l...-&
1 |Shimla |Nahan |Shillai Sirmour
Ishan :ﬁn&&g line 32mm dia at vanous
2 |Shimia |Nahan |Shilla irmou 'S 150 Rmt .
sk A ? _ Distribution line 32mm dia =60
Charew na_m?s._ dia=200 Rmt at various F
3 [Shimla |Nahan _ ; _ ( :
Shiiai  [Sirmour | Shillai [GWSS Timb: ?g,ium_a&u.a&ll —2%0 35°3915.32'N _|Damaged
Rmt.15mm dia=600 Rmt at various 77°39'01.94"E &
RD's _ 30°39'22.80"N
: - - - . 77°38'49.56"E
4 |[Shimia [Nahan |[Shillai  |Sirmour | Shiliai [FIS Ishari zomh_onnsmsmaomi Bwall | 500 30-394321°N |Damaged
- - = ; tr length damaged e 77°39'12.59"E
5 |Shimla |Nahan [Shillai Sirmour | S GWSS U.ms_uc.o:__:mmwm.a% 600 Rmt 250 30°39'41.89"N  |Damaged
: == : Bhangi at various RD's. : 77°39'11.32°E
6 [Shimla [Nahan [Shilliai  [Sirmour | S GWSS Distribution line 32mm dia=1600 Rmt 450 30°39'30.02'N  [Damaged
ngtoli at various RD's, 77°39'34.88"E
7 |Shimia |Nahan |[Shillai Sirmour | S FIS Gangtoli |Head weir & main C.C Channel at 7.50 30°40'14.07°N  |Damaged
| various RD's 750 Rmt. 77°39'52.63"E
8 |Shimla |Nahan |[Shillai ﬂmm.aos Shillai [GWSS Distribution line 32mm dia=60Rmt &t 070 30°40'27.84"N  |Damaged
| it various RD's. 77°40'01.03"E
9 |Shimia |Nahan |Shillai  |Sirmour | Shillai [GWSS Distribution line 32mm dia=60Rmt at 0.70 30°40'27.84'N  |Damaged
 |Kumarli various RD's. 77°40°01.03"E
10 |Shimia |Nahan |Shillzi  |Sirmour | Shillai [GWSS Distribution line 25mm dia=800Rmt at 350 30°40'39.82°N  |Damaged
Bhankoli various RD's. — o T7°41'50.06"E
i | ] = - | Snillai ﬁ.___u_ EEEES_:& 40mm dig=260Rmt 30°40'52.85"N  |Damaged
11 |Shimia [Nahan [Shillai  [Simour S m..amm <ilke i byl
— 20mm dia=1300Rmt 3 : Damaged
12 |Shimla |Nahan |Shillai Sirmour | Shillal Jine 30°40'45.92"N
\ %wo_u 77°42'30.42"E
= STy ORmtat| 250 30°41'38.57°N |Damaged
13 [Shimla |Nahan Sh |y _ T7°42'42 62" .
: — v ] 30°41'03.31"N  |Damaged
14 [Shimia JosE | Sh 17°42'32.
15 |Shimia [N: ur | Shi _ 17°4239.18"E
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(37 |Shimia |Nahan |Shillai _[Simour | S various RD's . 7741 ST —ed
im i |G Distribution line 25mm dia=600Rmtatl| 250 uo.um.ﬂﬂ.m
. 1 r vanous RD's. S 1 d
18 [Shimia  |Nehan S Shiliel | [Sitmour | SEES Distribution line 25mm dia=180Rmtal | 1,00 30°4314T2ZN P
IIB__.E various RD's. 77°41'51.28"E
19 mmz__as Nahan [Shillai  |Sirmour | Stillai |GWSS Bagna |Distribution line 25mm dia=120Rmi at 080 llﬂ.nmﬂul.ﬁm Damaged
_ arious RD's. 25 7742329 amaged
20 |Shimla [Nahan |Shillai Sirmour | S |LWSS Shillai _c___..a._w_—.ﬂ gﬂ.zuamgnfnggw. 3000 Likely to be D
&LWSS Kandi{=120 Rmt,Distribution fine 50mm _ 30°39'52.64"N
|Sundrari dia=1800 Rmt,65mm dia=1800 7741 21.18"E &
L Rmt, 100mm dia =60 Rmt , 80mm dia 10°40'42.52"N
_ =120 Rmt. 15mm dia =900 Rmt 77°4218.7T'E
damaged at various RD's
Detail of HandPumps damaged due to Con i::.qs_...iunou_n*k_m:nr:n_ﬁﬂmmi .”. = __
1 |Shimia [Nahan |Shillai Sirmour | Shillai [Handpump  |Gangtoli T 200 ww..wﬂwﬂw”....ﬂ Damag ﬂ
2 |Shimia |Nahan |Shilla __ |Sirmour | Shillal |Handpump | Dharva T 200 30°44'26"N Damaged d
77°41'56"E
- Shillai [Handpu Jambli 200 Wr4saN (D P
3 |Shimia _zaﬁa Shillai Sirmour _ pump ambli =0 77°41'54"E
Total Amount A’ 84.40 _
g = 2440
Lof Amount A’ =8
fecal SN rgs ciAgn
= 9900 e o
GE - xﬂ\uiEt Execy
1SV Di

m_._i..::.ﬁ



T T 997 i) 3026

N . %
on SDK/SDO(CY 2024, S Qe
'Ce of the Syl Division

al Offi i
Dated, paomt Officer (C) Paonta Sahib District Sirmour

a,the 02 July, 2024

; To
The Deputy Commissioner,
Sirmour district at Nahan,
Sub: Information Regarding Loss of Property & Human peR
Sirmaur due Cloud Brust{Disaster) occurred 2023.
Sir,

On the subject cited above the [nfarm_atic% has been prepared for
your kind information & further necessary action Please.

S.No. | Total Loss of Property | Loss of Human | Relief Disbursed Amount
(immovable/Movable) | Life Cases including  Special
R e Relief Package
1. 5500000 iS5 © 34 2899830
(Approximate) o i |

I Yours sin CEI’E!\,!,
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No.DBT(F) 7N H-Damage /2023-24- ) (9
OFFICE OF Bl (M Kk DEVELOPMENT OFFICER

DEVELOPMENT BLOCK TILORDIAR
DISTT. SIRMOUR (1L
Dated:- 1 ‘a0 '{

1'he Deputy Conmssione
District Sirmour at Nahasit) L. ¢

OA Nol27/2024 Tieled As “sathu Kam vis Minisirs_of Road
v

Subject: -
Transport & Highwass & others.

Sir.,
With the reference to subject cited above.

proposal of OA Nol.7/2024 Titeled As N thu Ram V/s Minisiry of Road Transport & Hig
Detail of schemes which are damaged enclosed.

please find here with the detail
hways.

4
/:V;/’fr gace L {
Block Devélopment Officer M
Development Block Tilordhar &/ o0+ lat

EF- madt

C-Jy ﬁ:—mmJuJ Jo Ho. Jeid Dol S
ﬁq‘ tw Jor moPem & “f& /).

ke S
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F3Ta - I0R0I0(T0) FRET/THON0F0-47/2024-99 7
graftEy 34 i aAioerdY (A10) e, T fadt, ®owo

dar #H
IUTgEFd AR,
o fawak, forAmae war |
-
Regarding meeting of NGT O .A. 127/2024 titled as Naathu Ram V/s
Ministry of Road transportation and Highway & Ors Pending befare
Hon'ble National Green Tribunal, New Delhi. :
HpIET,
SHFT v & H@ed waRwd I9gFd B dawa g e

0706-2024 #r 45+ H1 3arst fhar a1 o1 Fomd @HET IUEATOEE ¥ OR-aR
HOFR &7 # vA0vD0 707 | garoif (FEr Fowe) A At A e mgar a7l 0
& e ol ardeer s # FaS T U FEHEER FAF ¥ ACaR [

$H FST AT @7 I R |

- 390
strm;mﬁlaaﬁr(am}
Forer, Ser B, Rowo

Emdet. gy De-Dev -,
Ve =(MGT 0A-Ne 133/3y - R ARS
/-8 Deded wvahan 22 JuMme. e \u-

G
‘g-’-’.ﬁf 'fﬂﬂbﬂiﬂ MMM ssione st

Distsdck sSisemause-ud Nahan,
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1 002 "I- A
; i E d
Drary No
~ ST
s o (astomiio) ) /2024 \"7'7% Dated. :
anlan unahany, ueie I,

rert RN BOKO | e T U5

i, TS RLH. 2024
¥m A
) __#,,:»"" e (o)
)‘f/ :;'"3"- S \_ e, fren Rieehy, ftoso |
55
R Regarding meetimofl NGT OA 127/2024 titiced as Nathu
Ram Vs Ministary of road transportation of & Highway
& on pending before Hon'ble National Green Tribunal,
New Delhi.
TR,
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1027 Through Repistered pos 0;5| 6)

e

XE-&?E:: Distt. Sirmaur, H.P, pcbr nt m

AR H.P. STATE POLLUTION CONTROL BOARD -}".- LiFE
—)| Regional Office, Plot No. 1,2&3, HIMUDA Colony, Shubhkhera, Paonta Sahib ) itz

No. HPSPCB/RO(P{)/M/s ABCI Infrastructure Pyt, Ltd 2023~ Q{ g -1ye Dated: |4 3. g

To
M/s ABCI Infrastructure Pvt. Ltd,
Near Dental College, Kunja Matraliyan,
Tehsil Paonta Sahib, Distt. Sirmaur HP.
Subjeet: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974,

Air (Prevention und Control of Pollution) Act, 1981.

This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint
Commiltee constituted by Hon'ble NGT in O.A. no. 127 of 2024 on 12,03.2024.

Whereas, following observations have been made during the inspection of the stretch

awarded to your unit:

1. No retaining wall structures of adequate size has been provided to prevent
Mow of muck dumping at dumping site near Kotri Kandon river. (Photograph 1)

2 An excavator machine was engaged near Tilgani khad in Poka village
affecting the water quality downstream the excavation site, (Photograph 2)

3 Muck was dumped on private land at non-designated dumping site in
village Poka and at designated dumping site beside NH-707 in Village Poka without providing
proper retaining wall structures to check flow of muck into nearby nallah. (Photograph 3 &
Photograph 4) i

4. A site proposed for mining check post is filled with muck which may
restrict the natural course of nearby nallah. (Photograph 5)
5. Designated dumping site at chain age 23+100, 23+600 near hewna temple

kakwari khad and adjacent hewna temple kakwari khadd are not provided with sufficient
concrete wall structures and display boards. (Photograph 6,7&8)
Whereas, above-mentioned facts violate the provisions of section 25 of Water
(Prevention and Control of Pollution Act) 1974 and section 21 of Air (Prevention and Control of
Pollution) Act, 1981 constituting a cognizable offence under the aforesaid acts.
However, before proceeding further, you are hereby directed through this letter to
submit compliance of following directions:
a. To stop any unauthorized/unscientific muck dumping and provide concrete
walls/retnining structures.
b. To submit action plan/corrective measures to prevent overflow of muck into
nearby water bodies. d
c. To provide display board at all designnted muck dumping sites.
You are directed to submit compliance report w.r.t, afore-mentioned points and show cause within 03
days failing which strict action beside imposing Environmental Compensation as per Hon'ble NGT

orders in O.A. no. 593/2017 shall be taken as per relevant provisions of law. —_—
Treat It ns Most Urgent :“‘-—'2
Encl: As above B
Regional Officer

HPSI’CB RO Paonta Sahib

Copy to:

1. The Member Secretary, HPSPCB, Him Parivesh, Phase-III, New Shimla-09 for information and
further necessary action please.

2. The Deputy Commissioner Sirmaur-cum-Chairman District Committee constituted by Hon'ble

NGT in O.A. no. 360 of 2018 for information and further necessary action, please. C;;.

3

-r"'-'-‘_——'_
Regional Officer
- HPSPCB RO Paonta Sahib
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Through Regd. Post, Reminder-l

H.P. STATE POLLUTION CONTROL BOARD

3058

REGIONAL OFFICE PAONTA SAHIB i@ o1704-225870

HIMUDA Complex, Plot no. 1-3, Shubhkhera ® hitps:#hppcb.nic.in/

Teh: Paonta Sahib, Distt; Sirmaur, Pin-173025 ﬁq@) pcbropaonta1@gmail.com HPSPCB

No. PCB/RO Paonta/ ABCI Infrastructure Pvt. L1d./2023- 3 € 1o~ (2 Dated- V.06 Qopg—
From: The Regional Officer

To

s ABCI Infrastructure Pvt, Ltd.
Near Dental College, Kunfa Matrallyan,
Tehsil Paonta Sahib, Distt. Sirmaur HP.

Subject: Show Cause Notice under Water (Pi'evention and Control of Pollution Act) 1974, Air
(Prevention and Control of Pollution) Act, 1981,

This is in continuation to this office letter no. HPSPCB/RO(P1)! M/s ABCI Infrastructure Pvi. Ltd.f2023-
343840, dated 14.03.2024 on the subject cited above.

Whereas, following observations were made during the inspection of the stretch awarded to your unit

1. No retaining wall structures of adequate size has been provided to prevent flow of
muck dumping at dumping site near Kotri Kandon river. (Photograph 1)

2. An excavator machine was engaged near Tilgani khad in Poka village affecting the
water quality downstream the excavation site. (Photograph 2)

3. Muck was dumped on private land at non-designated dumping site in village Poka and
at designated dumping site beside NH-707 in Village Poka without providing proper
retaining wall structures to check flow of muck into nearby nallah. (Photograph 3 &
Photograph 4)

4. A site proposed for mining check post is filled with muck which may restrict the natural
course of nearby nallah. (Photograph 5)

5, Designated dumping site at chain age 23+100, 23+600 near hewna temple kakwari khad
and adjacent Hewna temple kakwari khadd are not provided with sufficient concrete

wall structures and display boards. (Photograph 6,788)

Whereas the entire stretch of the NH-707 has also been inspected in detail and the above facts have also
been verified by the Joint Committee of officers (constituted on OA no- 127/2024 titled as Nathu Ram Vs
Ministry of Road Transport and Highways & Ors.) comprising of Addl District Magistrate Sirmour, official
from Ceentral Pollution Centrol Board, the MoEF&CC, the HP Forest Department and the State PCB.

Whereas a Distt. Level Committee under the Chairmanship of Distt. Magistrate of concerned Distt has
been constituted in order to check the illegal dumping of debris and muck throughout the State including
along the rivers in compliance to the orders passed by the Hon'ble NGT in O.A. No. 603/2019 titled as

Rajiv Verma Vs State of HP & Ors.
Whereas Hon'ble NGT has passed directions in O.A. No. 603/2019 dated 26.02.2020 staling that:

1, Not to dump debris along the Hill slope In view of no protection measures and provide

protection measures along the Road.
2. Submlt Action Plan for Muck management, which Is arising due to Construction of

Road.
3. Not to practice further excavation till proper designated dumpling site is Identified In

case existing site Is not suitable having steep slope.

And whereas, no_reply/compliance report w.rt above-mentioned notice has been submitted by
you till date.
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s of the Water (Prevention and

And the facts stated above tantamount to clear violation of the provision Al e il
Control of Pollution) Act, 1974, the Alr (Prevention and Control of Pollution) Act, 198
(Protection) Act, 1986 and constituting a cognizable offence.

it s proposed to initiate penal

Now, therefore in accordance with the provisions of aforementioned Acts,

action against you in accordance with the provisions of = ctin
1. Section 41, 43 & 44 of the Water (Prevention and Control of Pollution) Act, 197;: tg:: botg
with fine(s) up to Rupees Ten Thousand and Imprisonment up to seven ye

andlor.
of Pollution) Act, 1881 attracting with

2. Sectlon 37 and 39 of the Air (Prevention and Control .
fine(s) up to Rupees Ten Thousand and imprisonment up to six years of both;

nimum INR_1,00,000/- per unauthorised

Lakh) as per the orders of Hon'ble NGT

3, Imposing of Environmental Compensatiori of mi
per day per site for the

and unsclentific muck dumping slte (Rupees One
or Imposition of Environmental Compensation of INR 5000/-
violatlon period as per the orders of the Hon'ble NGT.

However, before proceeding further, you are given a Jast and final opportunity and are again hereby
directed to submit compliance of following directions:

1. To stop any unauthorized/unscientific muck dumping at non designated/non approved areas.
2. Provide adequate concrete walls/retaining structures to stop the flow of muck further
downstream into the water bodies where muck has been dumped unscientific without any

protection measures.
Submit action plan/corrective measures to prevent overflow of muck into nearby water

3.
bodies.
4. Provide display board at all designated / approved muck dumping sites.
5. Not to operate any unconsented Hot Mix Plant, RMC Plant of Stone Crusher as the case may

be,

You are also hereby directed to submit compliance report w.r.t. afore-mentioned points and show cause
within 03 days failing which strict action beside imposing Environmental Compensation as proposed

above as per Hon'ble NGT orders shall be initiated/imposed against you without any further notice.

7

Encl: Photographs A/A

Atul Parmar
Mission LIFE Reaional o
Environmental Engineer
HPPCB Regicnal Office Paonta Sahib

Copy to:
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-lll, New Shimla-09 for information and

further necessary aclion please.

2. The Deputy Commissloner Slrmour cum Chalrman of the committees constituted in OA No.
360/2018 for the Implementation of Distt, Environment Plan for favor of kind information please.

3. The Additional District Magistrate Sirmour cum Chairman of the committee constituted in O.A.
No. 603/2019 litled as Rajiv Verma W/s State of HP & Ors. regarding lllegal dumping of

muck/debris for favor of kind information please.

Atul Parmar

Regional Officer cum

- Environmental Engineer
HPPCB Regional Office Paonta Sshib

Treat It as Most Urgent :

£
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H.P. STATE POLLUTION CONTROL BOARD o~ LIFE
' Reglonal Office, Plot No. 1,2&3, HIMUDA Colony, Shubhkhera, Paonta Sahib ) yrwegate.
Distt. Sirmaur, H.P. pcbropaontal @gmail.com

No. HPSPCB/RO(Pt)/M/s R.G Buildwell Engineers Ltd./2023- Q4333 Dated: [4.53. Qeindg

To
M/s R.G Buildwell Engineers Ltd. _
Vill. KafTota, Tehsil Kamrau
Distt. Sirmaur, H.P.
Subject: Show Cause Notice under Watcer (Prevention and Control of Pollution Act) 1974,

Air (Prevention and Control of Pollution) Act, 1981.
This is in reference to Joint Inspection of NH-707 stretch carriéd out by the Joint

Committee constituted by Hon'ble NGT in O.A. no, 127 0f 2024 on 12.03.2024.
Whereas, following observations have been made during the inspection of the stretch

awarded to your unit:
1; No retaining wall structures of adequate size has been provided to
prevent flow of muck dumping at dumping site near 25+700 Hewna Shuknal nallah, 26+400

Hewna nallah and 324930 Kamrau. (Photograph 1 &2)
b Designated muck dumping site at 304200 near Khajjiar is over capacity

(Photograph 3)
3. No retaining structure is provided for private muck dumping site at

33+900 near Baldwah (Photograph 4) -
Whereas, above-mentioned facts violate the provisions of section 25 of Water
(Prevention and Control of Pollution Act) 1974 and section 21 of Air (Prevention and Control of
Pollution) Act, 1981 constituting a cognizable offence under the aforesaid acts.
However, before proceeding further, you are hereby directed through this letter to
submit compliance of following directions:
a. To stop any unauthorized/unscientific muck dumping and provide adequate
concrete walls/retaining structures.
b. To submit action plan/corrective measures to prevent overflow of muck into
nearby water bodies.
¢. To provide display board at all designated muck dumping sites.
You are directed to submit compliance report w.r.t. afore-mentioned points and show cause within 05
days failing which strict action beside imposing Environmental Compensation as per Hon'ble NGT

orders in O.A. no. 593/2017 shall be taken as per relevant provisions of law.
Treat It as Most Urpent Q.,
Encl; As above E sy
Regional Officer
HPSPCB RO Paonta Sahib
Copy to:

1. The Member Secretary, HPSPCB, Him Parivesh, Phase-111, New Shimla-09 for information
and further necessary action please,
2. The Deputy Commissioner Sirmaur-cum-Chairman District Committee constituted by Hon'ble
NGT in O.A. no. 360 of 2018 for information and further necessary action, please.
25

Regional Officer
HIPSPCB RO Paonta Sahib
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H.P. STATE POLLUTION CONTROL BOARD

REGIONAL OFFICE PAONTA SAHIB i 01704225870
HIMUDA Complex, Plot no. 1-3, Shubhkhera & hitps:/hppeb.nic.in/ )
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 K@ pcbropaontal@gmail.com

Dated- 33+ 2%- 3094

No. PCB/RO Paonta/ R.G, Buildwell Engineers Ltd./2023- 3 S$n b— a9
From: The Regional Officer

To
/s R.G Buildwell Engineers Ltd.

Vill. Kaffota, Tehsil Kamrau
Distt. Sirmaur, H.P.

Subject: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974, Air
(Prevention and Control of Pollution) Act, 1981.

tter no, HPSPCB/RO(PtYM/s R.G. Buildwell Engineers Ltd./2023-

This is in continuation to this office le
3435-37, dated 14.03.2024 on the subject cited above,

Whereas, following observations were made during ihe inspection of the stretch awarded to your unit:
1. No retaining wall structures of adequate size has been provided to prevent flow of
muck dumping at dumping site near 25+700 Hewna Shuknal nallah, 26+400 Hewna

nallah and 32+930 Kamrau. (Photograph 1 &2)
2, Designated muck dumping site at 30+200 near Khajjiar is over capacity (Photograph 3)
3. No retaining structure is provided for private muck dumping site at 33+900 near

Baldwah (Photograph 4)

Whereas the entire stretch of the NH-707 has also been inspected in detail and the above facts have also
been verified by the Joint Committee of officers (constituted on OA no- 127/2024 titled as Nathu Ram Vs
Ministry of Road Transport and Highways & Ors.) comprising of Addl District Magistrate Sirmour, official
from Central Pollution Control Board, the MoEF&CC, the HP Forest Department and the State PCB.

anship of Distt. Magistrate of concerned Distt has
of debris and muck throughout the State including
A. No. 603/2019 titled as

Whereas a Distt. Level Committee under the Chairm
been constituted in order to check the illegal dumping
along the rivers in compliance to the orders passed by the Hon'ble NGT in O,

Rajiv Verma Vs State of HP & Ors.
Whereas Hon'ble NGT has passed directions in O.A. No. 603/2019 dated 26.02.2020 stating that:

1. Not to dump debris along the Hill slope in view of no protection measures and provide

protection measures along the Road,
2. Submit Action Plan for Muck management, which is arising due to Construction of

Road.
3. Not to practice further excavation till proper designated dumping site is identified in

case existing site is not suitable having steep slope.

And whereas, no reply/compliance report w.r.t above-mentioned notice has been submitted by

you till date.

And the facts stated above tantamount to clear violation of the provisions of the Water (Prevention and
Control of Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act, 1981 and Environmental

(Protection) Act, 1986 and constituting a-cognizable offence.

Now, therefore in accordance with the provisions of aforementioned Acts, it is proposed to initiate penal
action against you in accordance with the provisions of —
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1. Section 41, 43 & 44 of the Water (Preventlon and Control of Pollution) Act, 1974 attractlr:g
with fine(s) up to Rupees Ten Thousand and Imprisonment up to seven years or bo
and/or.

-

2. Section 37 and 39 of the Alr (Prevention and Control of Pollution) Act, 1981 attracting with
fine(s) up to Rupees Ten Thousand and Imprisonment up to six years or both;

3. Imposing of Environmental Compensation of minimum INR 1.00.000/- er unauthorised

and unsclentific muck dumping site (Rupees One Lakh) as per the orders of Hon'ble NGT
or Imposition of Environmental Compensation of INR 5000/- per day per site for the
violation period as per the orders of the Hon'ble NGT.

However, before proceeding further, you are given a last and final opportunity and are again hereby
directed to submit compliance of following directions:

1. Tostop any unauthorized/unscientific muck dumping at non designated/non approved areas.
2. Provide adequate concrete walls/retaining structures to stop the flow of muck further

protection measures,
3. Submit action plan/corrective measures to prevent overflow of muck into nearby water

bodies.
4. Provide display board at all designated / approved muck dumping sites.
5. Not to operate any unconsented Hot Mix Plant, RMC Plant of Stone Crusher as the case may

be.

You are also hereby directed to submit compliance report w.r.t, éfore—mentioned points and show cause

within 03 days failing which strict action beside imposing Environmental Com ensation as proposed
above as per Hon'ble NGT orders shall be initiated/imposed against you without any further notice.

Treat It as Most Urgent

Encl; Photographs A/A /;

3 e Atul Parmar
Mission LiFE ] Regw Officer cum
- Environmental Engineer
HPPCB Regional Office Paonta Sahid
Copy to:

1. The Member Secretary, HPSPCB, Him Parivesh, Phase-Ill, New Shimia-09 for information and
further necessary action please. "

2. The Deputy Commissioner Sirmour cum Chalrman of the committees constituted in OA No.
360/2018 for the implementation of Distt, Environment Plan for favor of kind information please.

3. The Additional District Maglstrate Sirmour cum Chairman of the committee constituted in O.A.
No. 603/2019 titled as Rajiv Verma W/s State of HP & Ors. regarding illegal dumping of
muck/debris for favor of kind information please.

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib
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H.P. STATE POLLUTION CONTROL BOARD 4T

3066

REGIONAL OFFICE PAONTA SAHIB ﬂf 01704-225870 1; J
HIMUDA Complex, Plot no. 1-3, Shubhkhera @& https://hppcb.nic.in/ gt
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 (@ pcbropaonta1@gmail.com i!.[-"fil‘('J.':
No. PCB/RO Paonta/ R.G. Buildwell Engineers Ltd /2023- 3520-23 Dated- 23.03.2024
From: The Regional Officer

To

M/s R.G. Buildwell Engineers Ltd.
Vill. Kaffota, Tehsil Kamrau
Distt. Sirmaur, H.P.

Subject: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974, Air
(Prevention and Control of Pollution) Act, 1981.

This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint Committee constituted
by Hon’ble NGT in O.A. no. 127 of 2024 on 21.03.2024.

Whereas, following observations were made during the inspection of the stretch awarded to your unit:

1. No retaining wall structures has been provided to prevent flow of muck dumping near
41+100 Kali Khan (Photograph 1), 41+200 near jaindhar road Shilla (Photograph 2) and
43+500 near Tatiana link road (Photograph 3)

2. Muck dumping at 45+700 Borar khad has blocked the nallah. (Photograph 4)

3. No display board are provided at approved dumping sites.

Whereas the entire stretch of the NH-707 has also been inspected in detail and the above facts have also
been verified by the Joint Committee of officers (constituted on OA no- 127/2024 titled as Nathu Ram Vs
Ministry of Road Transport and Highways & Ors.) comprising of Addl District Magistrate Sirmour, official
from Central Pollution Control Board, the MoEF&CC, the HP Forest Department and the State PCB.

Whereas a Distt. Level Committee under the Chairmanship of Distt. Magistrate of concerned Distt has
been constituted in order to check the illegal dumping of debris and muck throughout the State including
along the rivers in compliance to the orders passed by the Hon’ble NGT in O.A. No. 603/2019 titled as
Rajiv Verma Vs State of HP & Ors.

Whereas Hon’ble NGT has passed directions in O.A. No. 603/2019 dated 26.02.2020 stating that:

1. Not to dump debris along the Hill slope in view of no protection measures and provide
protection measures along the Road.

2. Submit Action Plan for Muck management, which is arising due to Construction of Road.

3. Not to practice further excavation till proper designated dumping site is identified in case
existing site is not suitable having steep slope.

And the facts stated above tantamount to clear violation of the provisions of the Water (Prevention and
Control of Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act, 1981 and Environmental
(Protection) Act, 1986 and constituting a cognizable offence.

Now, therefore in accordance with the provisions of aforementioned Acts, it is proposed to initiate penal
action against you in accordance with the provisions of —

1. Section 41, 43 & 44 of the Water (Prevention and Control of Pollution) Act, 1974 attracting
with fine(s) up to Rupees Ten Thousand and imprisonment up to seven years or both
and/or.
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2. Section 37 and 39 of the Air (Prevention and Control of Pollution) Act, 1981 attracting with
fine(s) up to Rupees Ten Thousand and imprisonment up to six years or both;

3. Imposing of Environmental Compensation of minimum INR 1,00.000/- per unauthorised
and unscientific muck dumping site (Rupees One Lakh) as per the orders of Hon’ble NGT
or Imposition of Environmental Compensation of INR 5000/- per day per site for the
violation period as per the orders of the Hon’ble NGT.

However, before proceeding further, you are hereby directed to submit compliance of following directions:

-—

. To stop any unauthorized/unscientific muck dumping at non designated/non approved areas.

2. Provide adequate concrete walls/retaining structures to stop the flow of muck further
downstream into the water bodies where muck has been dumped unscientific without any
protection measures.

3. Submit action plan/corrective measures to prevent overflow of muck into nearby water
bodies.

4. Provide display board at all designated / approved muck dumping sites.

5. Not to operate any unconsented Hot Mix Plant, RMC Plant of Stone Crusher as the case may

be.

You are also hereby directed to submit compliance report w.r.t. afore-mentioned points and show cause
within 05 days failing which strict action beside imposing Environmental Compensation as proposed
above as per Hon’ble NGT orders shall be initiated/imposed against you without any further notice.

Treat It as Most Urgent

Encl: Photographs A/A
T

3 7= bl

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib

<= = Mission LiFE

Copy to:
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-lll, New Shimla-09 for information and
further necessary action please.

2. The Deputy Commissioner Sirmour cum Chairman of the committees constituted in OA No.
360/2018 for the implementation of Distt. Environment Plan for favor of kind information please.

3. The Additional District Magistrate Sirmour cum Chairman of the committee constituted in O.A.
No. 603/2019 titled as Rajiv Verma V/s State of HP & Ors. regarding illegal dumping of
muck/debris for favor of kind information please.

-=Sd--

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib

Photographs
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H.P. STATE POLLUTION CONTROL BOARD /’\

REGIONAL OFFICE PAONTA SAHIB E 01704-225870 1 ;,I
HIMUDA Complex, Plot no. 1-3, Shubhkhera & https:/hppcb.nic.in/ bt o
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 i@ pcbropaonta1@gmail.com i!.[-"fil‘(.'J.':
No. PCB/RO Paonta/ HES Infra Private Ltd./2023- 3516-19 Dated- 23.03.2024
From: The Regional Officer
To

M/s HES Infra Private Ltd.

Achoti Padayat Link Road, Vill. Shillai,

Tehsil Shillai, Distt. Sirmaur, H.P.- 173027
Subject: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974, Air

(Prevention and Control of Pollution) Act, 1981.

This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint Committee constituted
by Hon’ble NGT in O.A. no. 127 of 2024 on 21.03.2024.

Whereas, following observations were made during the inspection of the stretch awarded to your unit:

1. Muck has been dumped near 51+100 zero point milla without retaining structure which has blocked

nearby Neriyon nallah (Photograph 1).

No retaining wall structure has been provided at 51+400 dumping site (Photograph 2)

3. Muck dumping at 52+300 private dumping site near ashyari nallah without retaining structure has
resulted into blockage of nallah (Photograph 3)

4. Muck dumping without retaining structure at 52+800 near bridge has choked ashyari nallah
(Photograph 4).

5. Muck dumped at 55+100 private dumping site near Gangtoli has been overfilled and retaining
structure has been damaged. (Photograph 5)

6. Muck dumping at 55+500 private site near Gangtoli has choked the nearby nallah. (Photograph 6)

7. Muck is dumped at 56+200 bridge on Gangtoli khadd without any retaining structure which may lead
to blockage of Gangtoli nallah. (Photograph 7)

8. Private dumping site at 57+800 has oveffilled and overflown due to inadequate retaining structures.
(Photograph 8)

9. No retaining structure is provided to prevent flow of muck near 59+200 at Tikker village.
(Photograph 9)

10.Muck was dumped at 60+000 at Naya khad due to no retaining structure resulting into blockage of
the nallah (Photograph 10)

11.Muck dumped at 69+150 private dumping site in Vill Kandodhar is overfilled and overflown appx. 100
meter downstream due to inadequate retaining wall structure. (Photograph 11)

12. Muck was dumped at 73+350 near shri kyari nayil nallah without providing retaining structure to
prevent flow of muck into the nallah (Photograph 12).

13. Muck dumping was observed at 73+300 at private site without retaining structures resulting into
overflow of much into nearby Shri Kyari nallah. (Photograph 13)

14. Muck was dumped at approved designated dumping site at 73+580 without adequate retaining
structures resulting into overfilling and overflow of muck into nearby nallah. (Photograph 14)

156.Muck was dumped at 75+000 and 75+100 on Kyari Nallah without any retaining wall protection
resulting into flow of muck into the nallah (Photograph 15 and Photograph 16)

16.No display board are provided at approved dumping sites.

N
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Whereas the entire stretch of the NH-707 has also been inspected in detail and the above facts have also
been verified by the Joint Committee of officers (constituted on OA no- 127/2024 titled as Nathu Ram Vs
Ministry of Road Transport and Highways & Ors.) comprising of Addl District Magistrate Sirmour, official
from Central Pollution Control Board, the MoEF&CC, the HP Forest Department and the State PCB.

Whereas a Distt. Level Committee under the Chairmanship of Distt. Magistrate of concerned Distt has
been constituted in order to check the illegal dumping of debris and muck throughout the State including
along the rivers in compliance to the orders passed by the Hon’ble NGT in O.A. No. 603/2019 titled as
Rajiv Verma Vs State of HP & Ors.

Whereas Hon’ble NGT has passed directions in O.A. No. 603/2019 dated 26.02.2020 stating that:

1. Not to dump debris along the Hill slope in view of no protection measures and provide
protection measures along the Road.

2. Submit Action Plan for Muck management, which is arising due to Construction of
Road.

3. Not to practice further excavation till proper designated dumping site is identified in
case existing site is not suitable having steep slope.

And the facts stated above tantamount to clear violation of the provisions of the Water (Prevention and
Control of Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act, 1981 and Environmental
(Protection) Act, 1986 and constituting a cognizable offence.

Now, therefore in accordance with the provisions of aforementioned Acts, it is proposed to initiate penal
action against you in accordance with the provisions of —
Section 41, 43 & 44 of the Water (Prevention and Control of Pollution) Act, 1974 attracting
with fine(s) up to Rupees Ten Thousand and imprisonment up to seven years or both
and/or.

2. Section 37 and 39 of the Air (Prevention and Control of Pollution) Act, 1981 attracting with
fine(s) up to Rupees Ten Thousand and imprisonment up to six years or both;

3. Imposing of Environmental Compensation of minimum INR 1,00.000/- per unauthorised
and unscientific muck dumping site (Rupees One Lakh) as per the orders of Hon’ble NGT
or Imposition of Environmental Compensation of INR 5000/- per day per site for the
violation period as per the orders of the Hon’ble NGT.

However, before proceeding further, you are hereby directed to submit compliance of following directions:

1. To stop any unauthorized/unscientific muck dumping at non designated/non approved areas.

2. Provide adequate concrete walls/retaining structures to stop the flow of muck further
downstream into the water bodies where muck has been dumped unscientific without any
protection measures.

3. Submit action plan/corrective measures to prevent overflow of muck into nearby water
bodies.

4. Provide display board at all designated / approved muck dumping sites.

5. Not to operate any unconsented Hot Mix Plant, RMC Plant of Stone Crusher as the case may
be.

You are also hereby directed to submit compliance report w.r.t. afore-mentioned points and show cause

within 05 days failing which strict action beside imposing Environmental Compensation as proposed

above as per Hon’ble NGT orders shall be initiated/imposed against you without any further notice.

Treat It as Most Urgent

Encl: Photographs A/A
£

3 7= bl

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib

== Mission LiFE

3070
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Copy to:
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-lll, New Shimla-09 for information and
further necessary action please.

2. The Deputy Commissioner Sirmour cum Chairman of the committees constituted in OA No.
360/2018 for the implementation of Distt. Environment Plan for favor of kind information please.

3. The Additional District Magistrate Sirmour cum Chairman of the committee constituted in O.A.
No. 603/2019 titled as Rajiv Verma V/s State of HP & Ors. regarding illegal dumping of
muck/debris for favor of kind information please.

--Sd--

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib
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Photographs

Photograph 7 ~ Photograph 8
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Annexure-30

s OLLUTION CONTROL BO N
REGIONAL OFFICE PAONTA SAHIB fiT 01704-225870 1{ ;I
HIMUDA Complex, Plot no. 1-3, Shubhkhera £ https:/hppcb.nic.in/ e,
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 [ ' pcbropaonta1@gmail.com ”'PSH_.U
No. PCB/RO Paonta/ ABCI Infrastructures Ltd. /2024- 019-021 Dated- 01.04.2024
From: The Regional Officer
To

The Member Secretary
HPSPCB, Him Parivesh
Phase-lll, New Shimla-09
Subject: Recommendation for imposition of Environmental Compensation upon M/s ABCI

Infrastructures Ltd., Vill. Kunja, Paonta Sahib, Distt. Sirmaur, H.P. on the analogy prescribed
by Hon’ble NGT in the matter of Abhishek Rai Vs. State of H.P. & Ors. for unscientific muck
dumping — reg.
Sir,
This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint Committee
constituted by the Hon’ble NGT in O.A. no. 127 of 2024 titled as Naathu Ram Vs Ministry of Road Transport &
Highways & Ors on 12.03.2024 and 21.03.2024.

Whereas, during the inspections, violations w.r.t. unscientific muck dumping were observed at four numbers of
sites. (List of sites enclosed as Annexure-1).

Accordingly, show cause notices to the unit were issued from this office vide letter no. 3056-57, dated 13.02.2024,
letter no. 3438-40, dated 14.03.2024 and letter no. 3510-13, dated 23.03.2024. Copies of notices issued are enclosed
as Annexure-2 (colly). The unit has submitted reply vide letter dated 20.03.2024.

In view of the submissions made by the unit, all four sites as mentioned above were re-inspected on 31.03.2024 and
it has been observed that no improvements/remedial action to check overflow of muck at these sites has been
undertaken by the unit. Also, in response to show cause notices issued from this office the unit has denied any kind of
violation w.r.t. unscientific muck dumping.

The unit has also been issued Show Cause Notices prior to the visit of the Joint Committee and the same are
enclosed as Annexure-3. The reply submitted by the unit in response to various notice from this office are enclosed
as per Annexure-4.

The Hon’ble National Green Tribunal has passed the following orders on 29.07.2013 in the matter of “Abhishek Rai
Vs. State of HP & Ors.”

......... We also direct all the authorities concerned to keep a strict vigil to prevent throwing of municipal solid waste,
untreated sewage, effluent or other material/construction material into river Beas. Whosoever is found to be throwing
or dumping any such material, effluent etc. directly or indirectly into the river Beas or its tributaries or even at its
banks, will have to pay a sum of Rs. 1.00 lakh as compensation for causing pollution on the basis of the ‘polluter pays
principle’......... 7

Keeping above mentioned facts into consideration and non-compliances by the unit, it is recommended that
Environmental Compensation amounting to Rupees Four Lakhs (for four sites) may kindly be imposed upon M/s
ABCI Infrastructures Ltd. on the analogy prescribed by the Hon’ble National Green Tribunal in the matter of “Abhishek
Rai Vs. State of HP & Ors” based on “Polluter Pays Principle”. It is further recommended that in case the unit does
not take any time bound remedial action Environmental Compensation @ INR 5000.00/- per day on the basis of
polluter pays principle as per the orders of Hon’ble NGT for unscientific muck dumping and causing water pollution
shall be recommended accordingly.
Submitted for your information please.
Yours faithfully,

/ /

b
es: As above -

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Paonta Sahib
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Copy to:

1046

The Deputy Commissioner Sirmour cum Chairman of the committees constituted in OA No. 360/2018 for
the implementation of Distt. Environment Plan for favor of kind information please.

The Additional District Magistrate, Distt: Sirmour cum Chairman of the committee constituted in O.A. No.
603/2019 titled as Rajiv Verma V/s State of HP & Ors. regarding illegal dumping of muck/debris and in
reference to the joint inspection of the committee for favor of kind information please.

o
|

o

Atul Parmar

Regional Officer cum
Environmental Engineer
HPSPCB Paonta Sahib
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Z#y  H.P.STATE POLLUTION CONTROL BOARD - LiFE
e J/ Reglonal Office, Plot No. 1,283, HIMUDA Colony, Shubhkhera, Paonta Sahib 5 faaryta for

\"‘-’_'3';_:'- Distt. Sirmaur, H.P. pcbr nt m

No. HPSPCB/RO(P{)/M/s ABCI Infrastructure Pyt, Ltd 2023~ Q{ g -1ye Dated: |4 3. g

To
M/s ABCI Infrastructure Pvt. Ltd,
Near Dental College, Kunja Matraliyan,
Tehsil Paonta Sahib, Distt. Sirmaur HP,
Subjeet: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974,

Air (Prevention und Control of Pollution) Act, 1981.

This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint
Committee constituted by Hon'ble NGT in O.A. no. 127 of 2024 on 12.03,2024.

Whereas, following observations have been made during the inspection of the stretch

awarded to your unit:

1. No retaining wall structures of adequate size has been provided to prevent
Mow of muck dumping at dumping site near Kotri Kandon river. (Photograph 1)

2 An excavator machine was engaged near Tilgani khad in Poka village
affecting the water quality downstream the excavation site, (Photograph 2)

3. Muck was dumped on private land at non-designated dumping site in
village Poka and at designated dumping site beside NH-707 in Village Poka without providing
proper retaining wall structures to check flow of muck into nearby nallah. (Photograph 3 &
Photograph 4) g

4. A site proposed for mining check post is filled with muck which may
restrict the natural course of nearby nallah. (Photograph 5)

5, Designated dumping site at chain age 23+100, 23+600 near hewna temple
kakwari khad and adjacent hewna temple kakwari khadd are not provided with sufficient
concrete wall structures and display boards. (Photograph 6,7&8)

Whereas, above-mentioned facts violate the provisions of section 25 of Water
(Prevention and Control of Pollution Act) 1974 and section 21 of Air (Prevention and Control of
Pollution) Act, 1981 constituting a cognizable offence under the aforesaid acts,

However, before proceeding further, you are hereby directed through this letter to
submit compliance of following directions:

a. To stop any unautherized/unscientific muck dumping and provide concrete

walls/retnining structures.

b. To submit action plan/corrective measures to prevent overflow of muck into

nearby water bodies. d

c. To provide display board at all designated muck dumping sites.

You are directed to submit compliance report w.r.t, afore-mentioned points and show cause within 03

days failing which strict action beside imposing Environmental Compensation as per Hon'ble NGT

orders in O.A. no. 593/2017 shall be taken as per relevant provisions of law. -
W
-’_._.__,..-—'-""“-

Treat It as Most Urgent

Encl: As above
Regional Officer
HPSP’CB RO Paonta Sahib
Copy to:
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-III, New Shimla-09 for information and

further necessary action please.

2. The Deputy Commissioner Sirmaur-cum-Chairman District Committee constituted by Hon'ble
NGT in O.A. no. 360 of 2018 for information and further necessary action, please. ,,-2

S

-r""'-f——'_
Regional Officer
- HPSPCB RO Paonta Sahib
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Through Regd. Post, Reminder-l

H.P. STATE POLLUTION CONTROL BOARD

3078

REGIONAL OFFICE PAONTA SAHIB i@ o1704-225870

HIMUDA Complex, Plot no. 1-3, Shubhkhera ® https:#hppcb.nic.in/

Teh: Paonta Sahib, Distt; Sirmaur, Pin-173025 5;_@ pcbropaonta1@agmail.com HPSPCB

No. PCB/RO Paonta/ ABCI Infrastructure Pvt. L1d./2023- R € 1o~ (2 Dated- 7. 63 Qopd—
From: The Regional Officer

To

s ABCI Infrastructure Pvt, Ltd.
Near Dental College, Kunfa Matrallyan,
Tehsil Paonta Sahib, Distt. Sirmaur HP.

Subject: Show Cause Notice under Water (Pi'evention and Control of Pollution Act) 1974, Air
(Prevention and Control of Pollution) Act, 1981,

This is in continuation to this office letter no. HPSPCB/RO(P)! M/s ABCI Infrastructure Pvi. Ltd.f2023-
343840, dated 14.03.2024 on the subject cited above.

Whereas, following observations were made during the inspection of the stretch awarded to your unit

1. No retaining wall structures of adequate size has been provided to prevent flow of
muck dumping at dumping site near Kotri Kandon river. (Photograph 1)

2. An excavator machine was engaged near Tilgani khad in Poka village affecting the
water quality downstream the excavation site. (Photograph 2)

3. Muck was dumped on private land at non-designated dumping site in village Poka and
at designated dumping site beside NH-707 in Village Poka without providing proper
retaining wall structures to check flow of muck into nearby nallah. (Photegraph 3 &
Photograph 4)

4. A site proposed for mining check post is filled with muck which may restrict the natural

course of nearby nallah. (Photograph 5)
5, Designated dumping site at chain age 23+100, 23+600 near hewna temple kakwari khad

and adjacent Hewna temple kakwari khadd are not provided with sufficient concrete
wall structures and display boards. (Photograph 6,788)

Whereas the entire stretch of the NH-707 has also been inspected in detail and the above facts have also
been verified by the Joint Committee of officers (constituted on OA no- 127/2024 titled as Nathu Ram Vs
Ministry of Road Transport and Highways & Ors.) comprising of Addl District Magistrate Sirmour, official
from Ceentral Pollution Centrol Board, the MoEF&CC, the HP Forest Department and the State PCB.

Whereas a Distt. Level Committee under the Chairmanship of Distt. Magistrate of concerned Distt has
been constituted in order to check the illegal dumping of debris and muck throughout the State including
along the rivers in compliance to the orders passed by the Hon'ble NGT in O.A. No. 603/2019 titled as

Rajiv Verma Vs State of HP & Ors.
Whereas Hon'ble NGT has passed directions in O.A. No. 603/2019 dated 26.02.2020 staling that:

1, Not to dump debris along the Hill slope In view of no protection measures and provide

protection measures along the Road.
2. Submlt Action Plan for Muck management, which Is arising due to Construction of

Road.
3. Not to practice further excavation till proper designated dumpling site is Identified In

case existing site Is not suitable having steep slope.

And whereas, no reply/compliance report w.rt above-mentioned notice has been submitted by
you till date.
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s of the Water (Prevention and

salatl ision I
And the facts stated above tantamount to clear violation of the provisic 1 and Environmenta
Control of Pollution) Act, 1974, the Alr (Prevention and Control of Pollution) Act, 198
(Protection) Act, 1986 and constituting a cognizable offence. |
; initiate pena

Now, therefors in accordance with the provisions of aforementiened Acts, it Is proposed to | pe
action against you in accordance with the provisions of = ctin
1. Section 41, 43 & 44 of the Water (Prevention and Control of Pollution) Ac, 19::; tg;a botg

with fine(s) up to Rupees Ten Thousand and Imprisonment up to seven y

andlor.
of Pollution) Act, 1881 attracting with

2. Sectlon 37 and 39 of the Air (Prevention and Control .
fine(s) up to Rupees Ten Thousand and imprisonmont up to six years or both;
nimum INR 1,00,000/- per unauthorised

Lakh) as per the orders of Hon'ble NGT

3, Imposing of Environmental Compensatiofi of mi
per day per site for the

and unsclentific muck dumping site (Rupees One
or Imposition of Environmental Compensation of INR 5000/-
violatlon period as per the orders of the Hon'ble NGT.

However, before proceeding further, you are given a ast and final opportunity and are again hereby
directed to submit compliance of following directions:

1. To stop any unauthorized/unscientific muck dumping at non designated/non approved areas.
2. Provide adequate concrete walls/retaining structures to stop the flow of muck further
downstream into the water bodles where muck has been dumped unscientific without any

protection measures.
Submit action plan/corrective measures to prevent overflow of muck into nearby water

3.
bodies.
4. Provide display board at all designated / approved muck dumping sites.
5. Not to operate any unconsented Hot Mix Plant, RMC Plant of Stone Crusher as the case may

be,

You are also hereby directed to submit compliance report w.r.t. afore-mentioned points and show cause
within 03 days failing which strict action beside imposing Environmental Compensation as proposed
above as per Hon'ble NGT orders shall be initiated/impesed against you without any further notice.

73

Encl: Photographs A/A

Atul Parmar
Mission LIFE Reoional Officer cum
Environmental Engineer
HPPCB Regicnal Office Paonta Sahib

Copy to: ; ; .
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-lll, New Shimla-09 for information and

further necessary aclion please.

2. The Deputy Commissioner Slrmour cum Chalrman of the commiltees constituted in OA No.
360/2018 for the Implementation of Distt, Environment Plan for favor of kind information please.

3. The Additional District Magistrate Sirmour cum Chalrman of the committee constituted in O.A.
No. 603/2019 litled as Rajiv Verma W/s State of HP & Ors. regarding lllegal dumping of

muck/debris for favor of kind Information please.

Atul Parmar

Regional Officer cum

- Environmental Engineer
HPPCB Regional Office Paonta Sshib

Treat It as Most Urgent . ::



Photopraph No. 5

Photograph No. 7
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X H.P. STATE POLLUTi]&?%oNTROL BOARD ‘o~ LiFE

-
il ylm i

Regional Office, Plot No. 1,2&3, HIMUDA Colony, Shubhkhera, Paonta Sahib -._-%
Distt. Sirmaur, H.P. pcbropuontal @gmail.com i RIS

Dated: / 3+ ¢ 3 Joad—

b

HISRCD

No. HPSPCB/RO(PtY M/s ABCI Infrastructure Pvt, Ltd . /2023- 9 St <X}
=3

To
M/ ABCH Infrastructure I, 1.d,
Mear Dental College, Kunja Matralivan,
Tehsil Poonta Sahiby, 139810 Siomaur 1118,
Subjeet: MNotice under Water (I'revention and Control of Pollution Act) 1974, Air (Prevention and

Control of Pollution) Act, 1981 and non-compliance under C&I) Waste Rules, 2016.

This is in reference (o the inspection carried out by this office of NH 707 from Km 0+000
(Paonta Sahib) to Km 974000 (Gumma) on 13.02,2024,

Whereas, following obscrvations have been made during the inspection of the road stretch
awarded to vour unil and muck dumping sites designated by MolRTH and arranged by own level :

Sr. No | Road  Stretch  along  with | Observations
chainape
1 Muck Dumping site at Kando | The work has been completed and no further dumping is heing
Khad near Sataun DBridge ol | carried owt this site. It was observed that the retaining structures
Chainage Km 16+650 have been provided toward Kando Nallah to restrict the spillage of
miick nte nallah However the retaining structures have been
partially damaged and require immediate repair. Photographs are
altached herewith,
2 Muck dumping site at Poka road | Retaining structures provided to retain the muck are not sufficient |
near G588 Sataun. as same has been provided only on one side of the dumping site |
while ather side af the site is without any relaining structures.
Which is resulting into spillage of muck into the Tilgan khad
Photographs are attached herewith.
3 Muck dumping site at at chainage | [t was observed that, no retaining structures have been provided
Km 214300 towards the downhill side of the site. The muck dumped at this site
is directly spilling into valley depression. Necessary retaining
siructures along with provisions of drainage are required 1o be
provided. Photographs are attached herewith.
A Muck dumping site ncar Hewna | The provided retaining structure were damaged in past due o
Temple at chainage Km 24+400 flash flood in the district. The company is required to
provided/repair necessary retaining structures in along the
downside of hill so that, muck can be retained and spillage of
same can be avoided Photographs are attached hevewith,

H Motrl, Himachal Pradesh, Indla’
NHTDT, Holrl, Fandon Nadl, Himaehal

i Lal 3D 853170 g
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Photograph No.1

Photograph No.2

Photograph No. 1 and Photograph No. 2 shows status of Site at Kando Khad near Saton Bridge at Chainage Km 16+650 |
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below:
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same along with photographs are as
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: \
Whereas, above-mentioned t‘gcgﬁ&te the provisions of Water (Prevention and le&ol84

Pollution Act) 1974 and Air (Prevention and Control of Pollution) Act, 1981 and provisions of Construction .i:r‘,,*g-‘ =
Demolition Waste Rules, 2016,

Before proceeding further, you are hereby directed through this letter to

submit compliance status/action taken repart wert. afore-mentioned points and show cause within 03 days failing which
strict action besides imposing Environmental Compensation shall be imposed as per relevant provisions of law.

Treat It as Most Urpent
Encl: As above

Regional Dfficer
HPSPCB RO Paonta Sahib
Copy to:

*  The Project Director, NHAI, Ward No.10, Rampur Ghat Marg, Devi Magar, Paonta Sahib, SirmourThr
information and further necessary action, being nodal authority of the project, please.
AT
Regio Icer
, HPSPCB RO Paonta Sahjb
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ABCI INFRASTRUCTURES PVT. LTD e ey
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PSH/ABCINNT07/GL2023-2024/1225 Dated:05/Mar/2024

T,

Regional Officer,
HPSPCB RO Himuda Colony,
Shubbkhera, Paonta Sahib, H.P,

Sub: "Rehabilitation and Upgradation to 2-lane/2-lane with paved shoulders/4-lane configuration
of Paonta Sahib-Hewna Section (Km. 0.000 to Km. 25.000) of NH-707 in the State of

Himachal Pradesh under Green National Highways Corridor Project (GNHCP) with the
loan assistance of World Bank on EPC Mode™ ( Compliance of Observation from H.p
State pollution control board)

Ref No:- 1) Your Letter No, HPSPCB/RO(PLY M/
37 dated 13.02.2024

Ref No:-2) MoRTH PIU- P.S./AE2020-2021/VoL.111/3019 dated 23.02.2024

Ref No:-3) LNM/MoRTH-PIU/PKG 1-V/2023-24/2717 dated 26.02.2024

s ABCI Infrastructures Pvt. Ltd./2023- 3056-

Dear Sir,

In reference 1o the subject & letter cited above, this is to ensure you thal we will
comply all the observations by 31.03.2024.

The Work is ongoing at all of locations & the photographs of the same are enclosed for your
reference with annexure.

Thanking you and assuring vou of our best services always.

gt ruclLre: Pvt. Lid.

" Yours faithfully,
i r.

(Ahghirised Sigratory )

Encl. Photographs
Copy to -

. The Project Direcior, MoRTH PIL, NH-T07, Pacnta Sahib,

-

2, TheR.E.ILN Malviya. NH-707. Paonta Sahib. Sirmour District. Himachal Pradesh

Slite Office.: Khasra No 287 & 283 Village Kunja, Paonta Sanb Destt Swmour (H Py 7025
E-mall : paonlasahibabo@gmanl com  www abciinfra com
Registered Office - "Knowledga Hub™ DN-23. 2nd Floor Sector-V. Sall Lake City Koty 700 041
Tol: 013 4004 411118 4003 4736, Fax : 003 4004 4119 E-mall : kolkata@@abointta com wee abciinfra com

B
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PSH/ABCI/NH707/GL/2023-2024/ 1227 Dated:07/Mar/2024
To,
The Regional Officer,

H.P. State Pollution Control Board,
Regional office, Plot No. 1,2&3,
HIMUDA Colony, Shubh khera,
Faonta Sahib, Distt. Sirmaur,
Himachal Pradesh

Sub: “Rehabilitation and Upgradation to 2-lane/2-

of Paonta Sahib-Hewna Section (Km. 0.0
Himachal Pradesh under Green
loan assistance of World Bank o
w.r.t. observations by HPSPCB

lane with paved shoulders/4-lane configuration
00 to Km. 25.000) of NH-707 in the State of
National Highways Corridor Project (GNHCP) with the
n EPC Mode” - Compliance status/action taken report

Ref. : 01. HPSPCB letter no, HPSPCB/RO(Pt)/ M/s ABCI Infrastructures Pvt. Ltd./2023- 3056-
57 dated 43.02 2024 '

02. MoRTH letter no. MoRTH PIU- P.S/AE/2020

03. RE letter no. LNM/MoRTH-PIU/PKG 1-V/202

04. MoRTH letter no. MoRTH PIU- P.S/JAE/2020

-2021/Vol.111/3019 dated 23.02.2024
3-24/2717 dated 26.02.2024
-2021/Vol.I11/3037 dated 29.02.2024

Dear Sir,

In reference to your letter cited at

(01) above, we are submitting herewith compliance
status/action taken report w.r.t. the obse

rvations made during the inspection held on 13.02.2024.

[t is most humbly submitted that dumping of muck has not been done at any non-designated site.
We have obtained permissions/consents from the respective landowners/department for disposal
of the muck and provided the required retaining structures however the extremely adverse
weather conditions i.e. unprecedented rains, cloud burst and landslides in the recent past has
damaged the completed works. Copies of the pennisainns:’cupsems from the respective
landowners/department for disposal of the muck are enclosed herewith. :
MNevertheless, apropos to the ahserwatians_made by your good offi
necessary actions and an action taken/compliance report
find the same in order.

ce, we have taken the
is enclosed herewith, we hope you will

Yours faithfully,
For ABCI Infrastructures Pvt. Ltd.

PRO ER (Pkg. 1)
Mis ABE[ |nfrastrutiures Pyt Ltd
(Authgrzed PiEagineysanb, H.P

P} 173025
; , Millage Kumja. Paonta Samb. Distt. Sirmaur (H
Site Office.: Khasra N: _E‘Ei:miﬂmgégnm com, www.abciinfra com et
Offic E‘mnuﬁﬂggﬂ Hub", DN-23. 2nd Floor, Sector-V, Sall Lake City, Kolkata - Lol
R“I"“"ﬂi 7 5'4',1]?3 4736, Fax : 033 4004 4119, E-mail : kelkala@abcinira com www.a
Tel.: 033 4004 : :



3091 Encl. (i) Action taken/compliance r»::pmrbc
(ii) Copies of the permissions/con Qﬁ%m the respective landowners/department

Copy 1o :-
1.~ The Project Director, MoRTH PIU, NH-707, Paonta Sahib.
2. The R.E, LN Malviya, NH-707, Paonta Sahib, Sirmour District, Himachal Pradesh.
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Action takemCumuliance report
. Reference Sl No. 1, Photograph No. 1 & 2
' Location
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"Reference | Sl Na. 2, Photograph No. 3 & 4
Location Muck Dumping site at Poka road near GSSS Sataun
Observation | Aeraining structures provided to retain the muck are not sufficient as same has been
provided only on one side of the dumping site while other side of the site is without
any retaining structures. Which is resulting into spiliage af muck into the Tilgon
khad. Photographs ore attoched herewith.
Compliance The dumping site located at Km 2{1+2EETSamn Poka road) is being used for disposal

of muck. The suitable protection warks i e. Gabion structure is provided to retain the

| filled material on the other side is provided. The photographs
for your ready reference

are furnished below

- T

Lo B
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| Reference Sl Nao. 3, Pﬁmug;;p_nn_qé &R —
_Location | Muck Dumping site at chainage Km 21 300 -
Observation It was observed that, no retaining structures hove been provided towards e

downhill side of the site. The muck dumped at this site is directly spilling inta valley
depression. Necessory retaining structures olong with provisions of drainoge are
| required to be prowided. Photogrophs are attached herewith.

Compliance The Dumping site located at km. 21+300 has aTr;-_‘&d"f been closed and no dumping is
carried out at this site. We have carried out the bench formation and provided the
suitable protection works. The necessary retaining structures have been also
provided towards the downhill side. We have alsa provided the jute mat along with

seeding. We are alsc undertaking plantation above benching area. The photographs
[ are enclosed herewith far your ready reference

Elevation TIH 4247 m
&im

shame 01033024 1550
Hﬂrqﬂ:wﬁhf_h: .

\ Langmude 77 ELi66!

PROJECT ﬁﬁ'ﬁrﬂ_ﬁkg. 1)

iis ABC| Infrastruclures Pwt, Ltd
MH-707, Paonta Sahib, H.F.
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3?5 “Reference | S| ND,MNM& e

| —
Location Muck dumping site near Hewnd Templa at chainage 24+400

| Dbservation T{IE Praw'ded retaining structure were damaged in past due to flash flood in the
district. The company is required to provided/repair necessary retaining structures in |
nfurfg the downside of hill sa that, muck can be retained and spillage of same can be
- avoided. Photagrophs are ottached herewith.
Compliance

i durnping site located at Km 24+400 near Hewan Temple is being used for
protection of temple and not for muck disposal. We have developed the front yard

| |
of the temple and provided toe wall. Photographs are enclosed herewith for your
rE'ad_"'rE_fE.rEjr_el

# i o :1-‘.& "5 .
Nk it o T A3
. . B ¥ '#t‘:‘:'"';_f‘}ﬁ.'j.-"
| (s N R SRRy

ﬁﬂj

PROJECT MANAGER (Pxg |
ity ABCI Infrastruciunes Pyt Lid
M- 107, Paonia Sanib M |
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gg_rér_én;:_e'_ Phatograph No. 9810 . -

 tocation Muck dumping site at chainage 184500 (Non designated mu
after site no 4.)

ck dumping at Saton |

" Observation

it was observed that the muck is b‘ﬁefcr.’y af-'-.',r.u::'_srz-EjI into rhe valley ::.rgrewu_n without
any retaining structures, Immediote preventive measures are required to be token
and further ensure that no dumping of muck is carried out at this site. |
Itis clarified that the dumping site located at Km. 18+500 Saton -Renuka road is an

approved dumping location by the forest department. Necessary protection work
including gabion structure is also provided to retain the filled material. The

o —
Compliance
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‘Reference

Photograph Mo 11 & 12

Locatian

Muck dumping site at
thainage Km 21+430).

Observation

It was coserveg that, vau ho
chainoge Km 21+43g, The

retaining structures,

i Compliance

It is clarified that this dumping site

no.-3). It is reitarated

dumping is carried out at this
Provided the suitable protect
been also provided towards

along witn seeding. 'We
photographs arz enclosa

1068

chainage 214430 [Non designated muck dumping after

Out dumping of muck along the hill ofter

muck is directly disposed olong the hill withour any

's located at Km. 214300 (same location a5 5| |
Mping site has already been closed and no
site. We have carried out the bench formation and
on works. The necessary retaining structures have
the downhill side. We have also provided the jute mat
are also undertaking plantation above benching area. The
g herewith for your ready refarence

that this du
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“Reference _ Photograph No. 13 & 14
“Location ' Muck dumping site at chainage 23 : =
Km 21+200) ge 23+200 {Non-designated muck dumping at chainage
Observation Dumping of muck olong the hill
d

| i d al : . Dﬁer fhﬂjﬂﬂﬂ-e Km 21+430. The muck is d."ffl.'l'fy
| ToPosec along the hill without any retaining structures. Immediote preventive

| measure is required to be token and to further ensure that, no dumpjng of muck is
carried out at this site.

[ Compliance | It
of

s clarified that The site located at km. 23+050 to 23+150 being used for dumping
muc{f sEdn approved dumping location by the forest department. The suitable
protection works including gabion structure is also being provided to retain the filled

material. The work is ing progress and we are putting gut best efforts to complete
the same.

PROJECT mﬁazﬁﬁug Iy

Mis ABCI Infrastructure Pyt L
MH-707. Paaonta Sahib, H T

3098
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CEMENT CORPORATION OF INDIA LIMITED
(A GOVERNMENT OF INDIA ENTERPRISE]
RAJBAN CEMENT FACTORY(ISO 9001: 201 scertified Company)
Tehsil Paonta Sahib Distt, Sirmour — (HP)-173028
Tel; {01704)2662 23 / Fax 266270
Emall: prodn_rlo@cciltd.in CIN-U?-‘JBBBDLIBESGOIOMHZZ

RCF/RJO/Prod/2021-22 Dated :19.6.2021

To,

The Project Manager
ABCI Infrastructure Private limited
Paonta Sahib

Sub: Dumping of overburden /waste material generated during the widening of road by
.ABCI Infrastructure Private limited -reg

Sir,

It is observed that road widening work is going on near the Rajban Cement
factory on Rajban Sataun Road by ABCI Infrastructure Private limited under NHL.
TheMaterial generated is being dumped near kacchidhang, Thismaterial can be useful to
CCl Lid in future .CCI is having sufficient space for dumping of overburden /waste
material generated during the widening of road. . .

It is requested to kindly instruct the concemn to dump the waste material in our

factory yard. CCl will handle the dumped material inside the plant. _
Your kind consideration and permission in the above matter will be appreciated.

Thanking you.

Yours faithiully,

]

(N.R.Mo a‘a Rao)
DGM(P), CCILTD

Cement Corporation of India Ltd
P.O. Rajban Cement Factory .
Distt. Sirmour (H,P,)-173028
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No/FCA Nh/707/Vol./_S50 | CH —
H.P. Forest Department

Dated Sri Renuka ji the M—D@H

The Project Manager,
ABCI Infrastructures Pvt. Ltd.
Nh 707 Paonta Sahib, District Sirmour HP.

Subject:  Voluntary site -stabilization work at cutting or slide prone sites in

Sataun village Forest Division Regarding.

Sir, Please refer to your office letter No. PSH /ABCI/NHT707/GL/ 2021-

2022/110 dated 28.06.2021 on the subject cited above.

2 In this regard, intimidated that as reported through join

Range Forest officer, Shillai as well as as representative of your compa

sites has been selected, which has given as under:-
(} \ Sr. |[Name of | Name of | (GPS) Proposed treatment Sfthe site .

No. | block/Beat | Forest Coordinates
N-30°3354" 1. Protection work

stabilisation towards u

t inspection of
ny following

for slope |-~
phill side as

1. | Sataun/ RF

Sataun Sataun: |E-77°38'55"
Cc-3 well as down side K
; 2.Gabin Walls of leanth approX. 60
P j =
mtr. )
Cak 3, Felling of area with soil. 3
2 Sataun/ RF N-30°34"25" 1. Protection work for slope
Sataun Sataun | E-77°39'11" stabilisation towards uphill side as
c-4 well as down side . _
= 2.Gabin Walls of leanth appiox. 40
mitr. {1’?
= : 3. Felling of area with soil.
( It is also informed that the following condition must be kept in view while
/.:_( taking up above work. :
/ a) Above will be done voluntarily by you for the purpose of forest

~ conservation. ) ¢ . Z

b) No. Ownership of possession of your company and other agency-"wm"be
considered during and after complication of work. PR b 5

‘c) The site and work will be subject to' jurisdiction: o_f.rtﬁ'is_-:;F&?és%%ivisibn astiges s |

well as Indian Forest Act as well as Forest Conservation Actit ;i3 K
d) ABCI Infrastructures Pvt. Ltd, will not deviate from the drawing and dimensions
:ven in the proposal. Violation of conditions will be viewed seriqusly and action S |

‘be taken as per norms/rules. .
! - L il g |

" Divisional Forest Officer,
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No./NH 707/vor-u__| 3 B3

H.P. Forest Department.

e

Dated Renuka Ji, the 28)5/ 2022

Ta Project Manager,
ABCI Infrastructures Pvt. Ltd
Paonta Sahib, District- Sirmour, HP.
Subject: Regarding development of degraded forest area under Corporate
Social Responsibility.
Sil"
This is in reference to your office letter No. PSH/ABCL/NH707/GL/2022-
23/691 dated 19405.2022 0n.the subject mentioned above.
i
In this context, it is intimated that as requested vide above referred letter
Reserve Forest area named Sataun-C2 which is currently being used for dumping of garbage by
locals and is prone to soil erosion‘il:: been identified by Range Officer for development oi
degraded forest area under CSR. You@re advised to submit proposal for development of degradec
forest area as per site specific conditions and also includes following activities. .
| Sr. [ Name of | Name of [ Name | Particulars of Work to be carried | Cogipletion
No | Range/Block/B | work of Area | out of work 2
eat
1. | Sataun/Sataun | Develop |RF 1, Removal of garbage from | Two monlhs
/Sataun ‘ment of | Sataun forest area. period
degraded | -C4 2. Construction of retaining
forest walls, wherever required. |
area 3. Filling with soil and top [t
layer of the surface shoulg
be covered with 30-50-
meter-deep fertile soil (top
soil).
4. Plantation of native plant
species
5. Slope stabilization by Geo-
Jute techniques,
6. Fencing of developed forest
area with interlink chain
fence,
7. Channelization of seasonal
[ Nala ete.
]
Pap 1 of 2
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J.‘é‘ +$‘P’ &+ 20 ."

No..«mchHl.QZ"z%ff........f

@

HP Forest Department.

D‘ated Paonta Sahib the,. OS_/C' 57&’2/ of

The Project Manager,
ABCI Infrastructures Pvt. Ltd.

SEBeD

NH-707.

Subject: Voluntary site-stabilization work at cutting or slide prone sifes in
Paonta sahib Forest Division regarding.

Sir,

%

Please .refer to

your office letter No. PSH/ABCI/NH707/GL/2021-
22/109 dated 26.06.2021, en the subject cited above.

Tn this regard, it is intimated that as reported through joint inspection

of Range Forest Officer, Paonta sahib as well as representative of your company following sites has

been selected, which has given as under:-

Sr. [Name of Block/ | Name of Fgrest | (GPS) Coordinates | Proposed treatment of the siteJ
No | Beat -
1 | Chhacheti/ Sarah | RF Sarah C-1 N-30° 33'14.349” | 1) Protection wo‘rjk ;’o}; gtljope
E-77° 37°50.961" | stabilisation towards hill side.
2). Gabion Walls of length
approx. 100 meter. r
uls 3). Filling of area with soil.
4), Grass sowing and
development of walking trail.
5), Closure via chain-link
fence & entrance gate.
2. | Gorakhpur/ RF  Gorakhpur | N-30° 29°40” As per site '/ requirement
Gorakhpur C-18 E-77° 38°22" Gabion walls of length as
i ; required as per site,
e 3, | Paonta sahib/ RF Jambukhala | N-30° 29'04,18” | Gabion walls of length as
Gondpur C-1 E-77° 38°17.29" | required as per site.
It is also informed that the following condition must be kept in view while taking up
above work.

a), Above work will be done voluntarily by you for the purpose of forest conservation,

b).  No ownership or possession of your company and other agency will be considered

during and after completion of work.

c). The site and work will be subject to jurisdiction of this Forest Division as wel] as

Indian Forest Act as well as Forest Conservation Act.

~Kunal Angrish, IFS

Divisional Forest Officer
Papnta Forest Division,
Paonta Sahib (HP),

|
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S : @) .-
# neei 2 C

£ 1S0 - 9001 : 2015 Certified Company
ABCI INFRASTRUCTURES PVT. LTD As IS
CIN : U45202WB1993PTCO58047

PSH/ABCI/NH707/GL/2023-2024/1250 March 20, 2024

To,
The Regional Officer,
H.P. State Pollution Control Board,
Regional office, Plot No. 1.2&3,
HIMUDA Colony, Shubhkhera,
Paonta Sahib, Distt. Sirmaur,
Himachal Pradesh

Sub: “Rehabilitation and Upgradation to 2-lane/2-lane with paved shoulders/4-lane configuration
of Paonta Sahib-Hewna Section (Km. 0.000 to Km. 25.000) of NH-707 in the State of
Himachal Pradesh under Green National Highways Corridor Project (GNHCP) with the
loan assistance of World Bank on EPC Mode” - Show cause notice under Water
(Prevention and Control of Pollution) Act, 1981

Dear Sir,

In reference to your letter no. HPSPCB/RO(Pt)/ M/s ABCI Infrastructures Pvt.
L(d./2(_)23- 3438-40 dated 14.03.2024 received on 15.03.2024, we are submitting herewith a
compliance report w.r.t. observations made during the inspection of the stretch.

At the outset, it is most humbly submitted that there is no unauthorized/unscientific dumping.
We have obtained permissions/consents from the respective landowners/department for disposal
of the muck and provided the required retaining structures, Copies of such approvals are
enclosed herewith for your ready reference Display boards are provided/is being provided at the
designated dumping sites.

Nevertheless, apropos to the observations made by your good office, we have taken the
necessary actions and a compliance report is enclosed herewith, we hope you will find the same

in order.
| -
PR, Yours faithfully™
s £ ABCH Tfrasiitires Py, Lud

s Pyl Ltd. /

Q:E-TC.?. -"a:-"i. <alib, MR

(Authdsi eu/f.m;y/)
/

Encl. Compliance report

Copy to :-

I. The Member Secretary, HPSPCB, Him Parivesh, Phase — 111, New Shimla -09

2. The Project Director, MoRTH PIU, NH-707, Paonta Sahib.
3. The R.E, LN Malviya, NH-707, Paonta Sahib, Sirmour District, Himachal Pradesh.

- ++ Khasra No.: 282 & 283, Village Kunja, Paonta Sahib, Distt. Sirmour (H.P.) 173025
N paontasahibabci@gmail.com, www.abciinfra.com :
Registered Office : *Knowledge Hub", DN-23, 2nd Floor, Sector-V, Salt Lake City, Kolkata - 700 091
Tel.: 033 4004 4117/18, 4003 4736, Fax : 033 4004 4119, E-mail : kolkata@abciinfra.com, www,abciinfra.com
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Compliance report

Reference

SI No. 1, Photograph No. 1

Location

Muck Dumping site at Poka road near GSSS Sataun

Observation

No retaining wall structures of adequate size has been provided to prevent flow of
muck dumping at dumping site near Kotri Kando river .

Compliance The dumping site near Kotri Kandon river located at Km. 20+200 (Saton Poka road) is
being used for disposal of muck. The suitable protection works i.e. Gabion structure
is provided to retain the filled material on the other side is provided. The remaining
protection work is in progress to control the erosion. The photographs are furnished
below for your ready reference.

Reference SINo.2 , Photograph No. 2

Location Muck Dumping site at Poka road near GSSS Sataun

Observation

An excavator machine was engaged near Tigani khad in Poka village affecting the
water quality downstream the excavation site.

3108
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Compliance The Dumping site located at Km. 20%200 near Saton Poka road has already been
closed and no dumping is being done at this location. The excavator machine was
necessitated for making foundation of retaining structures as the same was not
manually possible and the machine was removed immediately thereafter.

Reference SI No. 3, Photograph No.3 & 4

Location Saton -Poka road

Observation Muck was dumped on private land at non-designated dumping site in village Poka
road and the designated dumping site beside NH 707 in village Poka without
providing proper retaining wall structure to cheek flow of muck into nearby nallah.

Compliance It is clarified that the dumping site located at Km. 20+200 Saton -Poka road is an
approved dumping location by Saton village Panchyat and already approved by DC
Nahan. Copies of the approvals are enclosed herewith for your ready reference.
Necessary protection work including gabion structure is also provided to retain the
filled material. The photograph is furnished below for your ready reference.

Reference Sr No. 4, Photograph No. 5

Location Chainage 22+450

Observation A site proposed for Mining check post is filled with muck which may restrict the
natural course of nearby Nallah.

Compliance Please note that the mining department is developing this site for mining check post
and this location is not a dumping zone.




Reference

Sr No. 5, Photograph No. 6,7 & 8

Location

Muck dumping site at chainage 23+100, 23+ 600

Observation

Designated dumping site at chainage 23+100, 23+600 near Hewna Temple Kakwari
khad and adjacent Hewna temple khakhwar in khadd are not provided with
sufficient concrete wall structure and display boards.

Compliance

1. 23+100 : The muck disposal at these locations is being done with the
permission of the concerned department. Further, this muck disposal site
has already been provided with benching on top, and a gabion wall at toe.
The work for the jute erosion control blanket along with the plantation is in
progress at this location

2. 23+600 : This location is eroded during monsoon season. Therefore, to
protect the valley side temple muck is dumped for the protection of the
Hewan temple. We have developed the front yard of the temple and
provided a toe wall. The remaining work is in progress like as display board
and other works.

3110
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Directions:

a. To stop any unauthorized/unscientific muck dumping and provide concrete
walls/retaining structures.

Compliance | It is most humbly submitted that there is no unauthorized/unscientific
dumping. We have obtained permissions/consents from the respective
landowners/department for disposal of the muck and provided the required
retaining structures. Copies of the approval are enclosed herewith for your
ready reference.

b. To submit action plan/corrective measures to prevent overflow of much into
nearby water bodies.

Compliance | We have provided/providing slope protection measures including Coco
Fibre/Jute erosion control blanket with shrubs/grass plantation, Shotcrete crib
with vegetation and Chain Link Mesh.

c. To provide display board at all designated much dumping sites.

Compliance | Display board are provided/is being provided at the designated dumping sites.
Some photographs enclosed for ready reference.
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Status of Dumping Site of PKG - 1

3114

Sl.No. Name of Village "“i““{ﬁ:;"’“““ . TypeofLand D‘“"{gxm "’;’::’ r:‘é’:;;""
1 Jwalapur 5+800 Arranged by Contractor 5805 5800
2 Rajban (CCI Colony) | 10+200 Arranged by Contractor 70000 68000
3 Sataun 164390 Arranged by Contractor s_.rmn 8350
t :aut:; SRk 18+500 Arranged by Contractor 9000 930
5 Sataun Poka Road 19+400 Arranged by Contractor 23000 3500
8  Sataun (Village) 20+200 Aranged by Contractor 180000 58700
,’? ki 21+100 Arranged by Contractor 170000 105000
&  Near Hewana 23+050 Arranged by Contractor 150000 87000
Total 616305 337280
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AV LN MALVIYA 19B8&A PROJECTS PVT. LTD.
3. % ?) ﬂl‘ﬂ:r:_'l {No, 1222, B Block, Adarsh Colony. Ward No.3, Badripur, Paunia Sahib

., BHOPAL &
: o) 4 a il.com
\\_{.m s Emait: Inmpsnh7076@ gmai C1N N V45201 DL2010ITC 3TAT1S

Ref: LNM/MoRTH-PIU/PKG-12020-21/108{A) Date: 28.06.2021
To,

The Project Manager
Paonta Sahib-Hewna section of NH-T07 (Package-1)

M/s ABCI Infrastructures Pvt, Ltd,
Paonta Sahib-173025

Sub.: “Rehabilitation / Upgradation o 2-lane /2-lane with paved shoulders /4-lane configuration of Paonta
Sahib-Hewna Section (km 0.000 to km 25.000) of NH-707 (Package T) in the state of Himachal Pradesh
under Green National Highways Corridor Project (GNHCP) with the loan assistance of World Bank on
EPC mode.” Reg. Approval of Dumping Sites.

Ref.: PSH/ABCI/NHT07/GL/2021-22/109 dated 26.06.2021

Dear Sir,

With reference to above cited subject vide which you have submitted the dumping site location at chainage
S+800 & 16+390 for approval. The same has been reviewed by authority engineer and found in order.

Further contractor is instructed to ensure protection as per drawing and layer wise compaction during muck
disposal.

Assurning you of best services at all times.

Regards, (
W —
TEAM LEADER
k. yﬁ:ﬁﬂ-ﬁfa ecls
M/s EaN:Malsiy® Infra Projects Pyt. Ltd.

Copy to: -

The Project Director. MoRT&H PIU Paonta Sahib.
The C.M.D, M/s L.N. Malviya Infra Projects Pvi. Ltd.
Project Coordinator. M/s LN, Malviva Infra Projects Pvt. Lid.

L

e
i Office: Plot No.29, F(F, Sector 11, Dwarka, New Delhi-110078
R i

Corporate Office: T-10, ird Floor, City Center, Press Complex, Plot No.1, M.P. Nagar zane | Bhopa!
0
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te: 26.06,2021
PSHIABCIINH707/GLI2021-22/109 Da

To,

The Divisional Forest Officer,
Paonta Sahib,

Dist. Sirmur, Himachal Pradesh,

e o
od cw.n‘.
——
CIN: U4S202WB1983PTCOG8047 .

Pmiect:Rehahilﬁatiqn

tance of World Bank on EPC Mode.

Subject:Request for Providinglocation forsurplus soil dumping for stabilization
regarding.

Ref: 1.L0A no, RW/NH-12014/01/2¢4 9/HP/Package-I/EAP dated 11,09.2020
2.Contract Agreement dated 17/03/2021
3.Appointed date: 08.04.2021
4.Morth letter no. MORTH PIU-P.S /Misc /2021
5. PSH/ABCI/NH707/GL/2021 -2022/ 98 dated

Sir, s

-22/437 Dated 01.06.2021 o
21.06.2021

e Y

With reference

to the above citeg subject, we wish to
that we have b

inform you that
€en awarded the above- mentioned Ro

as you well aware
ad Project. L

orest land where the Construction of road involves

cutting that is required to be
disposed of.

We would like to draw your kind notice that for dumping of surplus excavated materialg
provision is not there in our Contract Agreement.

In view of the Above
with you at your
excavated soil.

+ 85 per our humble request with

your good self g
good office, to provide us the soil

nd discussion held
stabilizatio

N locations for Surplus

We appreciate that, considering our humble request with you, accordingly you haye done
the site Visit jointly along with your team for identification of exc
" soil stabilization locations aty

avaled disposal of soil for
our Forest Land.
Mm Office.: Khasra No.: 282

Registered Office : "Knowla

mm.ahcllnha.enrn
1.: 033 A004 411718, 4003 473
'Te p e

actor-V, Salt Lake City, Kolkatg - 700 091
: kokkaia@abnilnﬁa.m. www.ah:iinfra.cum

dge Hub", DN-23, 2nd Floor, §
B, Fax ; D33 4004 4118, E-mail

-

and up-gradation to 2-lane/2-lane with paved 5“““"’?:‘;{?3;
configuration of Paonta Sahlb-Hewna Section (km. 0.000 to km. 25.000) o Proiect
in the state of Himachal Pradesh under Green National Highways Corridor Projec
(GNHCP) with loan assis

3116

& 283, Village Kunja, Paonie Sahib, Distt. Sirmoyr (H.R) 173025
E-mall : Paontasahibabci@gmall.com,




(]
- ~ Enclosures: Drawing of Breast wall and Location Maps.

% 7

3117 11088

A d km
We have shown the few locations for dumping of soil at km *6”.‘600}5523&&33" to
84700 during your joint site visit, subject to providing and Construction ?Qra start up the
protect the soil at the dumping locations up to the required level 0O to facilitate the
dumping of any materials at the above mention locations and also

: ional corridor
Dumping locations as a Green Garden for public use as @ Green Nation
project.

. r awings as
Therefore, we are hereby submitting our proposal along with the d?jta‘fﬂr gl;;pruual for
di_sr:.ussed at your good office, and we request you that kindly acwnr'ﬁzgtion ol
disposal of excavated materials at above mentioned locations for stabi

. his is for your kind information and approval please.

Thanking you and assuring you our best services all the times, we remain,

Yours faithfully, *

JLtd.

(Vijay Kumar REs
Project Managt . S
Nh-707 . <

Paonta Sahib, Himachal Pradesh

Email 1D:-Paonta.sahib@abciinfra.coms

Copy for kind information to-

1. Regional Officer, Ministry of Road Transport and Highways,Shimla, Himachal Pradesh

2. Project Director, Ministry of Road Transport and Highways,Paonta Sahib, NH-707
Himachal Pradesh " '

3, Team Leader, L.N Malviya Infra Project Ltd. Paonta Sahib Himachal Pradesh

4. Resident engineer, L.N Malviya Infra Project Ltd. Paonta Sahib Himachal Pradesh




s dmmatel.

NoJ/RK/NH /... ﬁfﬂ? Lersqy 62793118

S+ BeO
HP Forest Department. l

Dated Paonta Sahib the,. 05/?}7@'21.;

The Project Manager,
ABCI Infrastructures Pvt, Ltd.
NH-707,
Subject: Voluntary site-stabilization work at cutting or slide prone sites 1n
‘I g Paonta sahib Forest Division regarding.
i
: Sir,

Please refer to your office letter No. PSH/ABCI/NH707/GL/2021-
22/109 dated 26.06:2021, en the subject cited above. :

2. In this regard, it is intimated that as reported through joint Inspeciion

T of Range Forest Officer, Paonta sahib as well as representative of your company following sites has
(I?'« been selected. which has given as under:-
' [St. [Name of Block/ | Name of Fgrest | (GPS) Coordinates | Proposed treatment of the site
Mo | Beat

1 | Chhacheti/ Sarah RF Sarah C-1 N-30° 33'14.349" | 1) Protection work fi}r .f_.!up:
E- 77 37'50.961" | stabilisation towards hjll side.

2). Gabion Walls of Iength
approx. 100 meter,
| ol 3). Filling of area with soil.
4). Grass sowing and
development of walking trail.

5), Closure via chain-link
fence & entrance ‘:L:a_le:._

2. | Gorakhpur/ RF  Gorakhpur | N-30° 29"40" As per site 4 requirement
Gorakhpur C-18 E-77° 38'22" Gabion walls of length as

. required as per site.
r . 3. | Paonta salubf BF Jambukhala | N- 30" 29'04.18" | Gabion walls of length as

| Gundpu.u C-1 i | E-77° 38'17.29" reqmrEd as per site.
Ls It is also informed that the following condition must be kept in view while taking up

above work.
a). Above work will be done voluntarily by you for the purpose of forest conservation,
b). Mo ownership or possession of your company and other agency will be considered
during and after completion of work.
¢).  The site and work will be subject to jurisdiction of this Forest Division as wel| as
Indian Forest Act as well as Forest Conservation Act.
-ﬁ.ii:iﬁ ;ngnsh 1FS
isional Forest Officer

Fn';mta Forest Division,
Paonta Sahib (HP),
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<

=/  OfMge: HNo, 122/2, B Block, Adarsh Colany, Ward No. 3, Badripur. Peonta Sahib
=
i,

\ e, BUOPAL Emall: lmmpsah 7076 rediffmail.com
Tilgad CIN No. V45200 DL2MOPTCATAT 8
Ref; LNM/MoRTH-PIL/PKG-1/2021-22/111 Date: 28.06.2021
To, CH = 0 =200 (eeBy
The Project Manager

Pacnta Sahib-Hewna section of NH-707 (Package-l)

M/s ABCI Infrastructures Pvt. Ltd.
Paonta Sahib-173025.

Subject: Rehabilitation/ Up-gradation to 2-lane configuration of Paonta Sahib - Hewna section
(Km 0.000 to Km 25.000) of NH-707 (Package 1) in the State of Himachal Pradesh under Green
National Highways Corridor Project (GNHCP) with loan assistance of World Bank on EPC mode.
Reg. Dumping of surplus cutting soil at CCl premises.

Dear sir,

With reference to your Letter number PSH/ABCI/NHT07/TL/2021-2022/103, regarding
dumping of surplus soil obtained from hill cutting at Cement Col poration of India Ltd (CCl) -
Rajban and letter from DGM of Cement Corporation of India to M/s ABCI Infrastructure Pvt Ltd
(Ref: RCF/RJO/Prod/2021-22), the request for disposal of the surplus hill cutting soil at CCI

premisfes'is permitted with necessary protection work if required and approved by the
Authority's Engineer and the Contractor is directed to proceed with the work,

We are assuring our best services all the time.

Thanking You

Regards,

i
.I V' — q:
Team Leader m"lnm l

L.N. Malviya Irdoa Projestd 0. Ltd,
Paonia So%™

Copy to:

1. The Project Director, MoRT&H PIU Paonta Sahib- for kind information please
2. The CMD, L.N. Malviya Infra Projects Pvt, Ltd.- for kind information please

Registered Office: Plot No.29, F/F, Sector 11, Dwarka, New Delhi-110078
Corporate Office: 1-10, lllrd Floor, City Center, Press Complex, Plot No.1, M.p Magar | Bhopal
vy MLP, ione | Bhopa
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CEMENT CORPORATION OF INDIA LIMITED
(A GOVERNMENT OF INDIA ENTERPRISE]
RAJBAN CEMENT FACTORY(ISO 9001 : 201 5Certified Company)
Tehsil Paonta Sshib Distt, Sirmour — (HP)-173028
Tel: (01704)266223 / Fax 266270
Emall: prodn_rlo@cciltd.in CIN-U74899DL1965G01004322

Dated :19.6.2021

RCF/RJO/Prod/2021-22
v To,

The Project Manager
ABCI Infrastructure Private limited
Paonta Sahib

(.ﬁ | Sub: Dumping of overburden /waste material generated during the widening of road by
‘ABCI Infrastructure Private limited -reg

Sir,
It is observed that road widening work is going on near the Rajban Cement
factory on Rajban Sataun Road by ABCI Infrastructure Private limited under NHI.
TheMaterial generated is being dumped near kacchidhang. Thismaterial can be useful to
CCI Ltd in future .CCl is having sufficient space for dumping of overburden lwaste

material generated during the widening of road. .
It is requested to kindly instruct the concem to dump the waste material in our

factory yard. CCI will handle the dumped material inside the plant.
Your kind consideration and permission in the above matter will be appreciated.

Thanking you.

Yours faithfully,

° r'- CZL
X , C‘L‘T .
(N.R.Mdlana Rab)
. DGM(P), CCILTD
Cement Corporation of lndia Led.

P.O. Rajban Cement Fact
Diste. Sirmour [H.F.:l-l?mn;:
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.fﬂm}ﬁ L.N. MALVIYA TRNFS3\ PROJECTS PVT. LTD, 31 2?
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Refl: LNM/MoRTH-PIU/PKG-172020-2 1/640(A) Date: 20.05.2022
To,

The Project Manager

Paonta Sahib-Hewna section of NH-707 (Package-1)
M/s ABCI Infrastructures Pvi. Lid.

Paonta Sahib-173025

Sub.: “Rehabilitation / Upgradation to 2-lane /2-lane with paved shoulders /4-lane configuration of Paonta
Sahib-Hewna Section (km 0.000 to km 25.000) of NH-707 (Package 1) in the state of Himachal Pradesh
under Green National Highways Corridor Project (GNHCP) with the loan assistance of World Bank on
EPC mode.” Reg. Approval of Dumping Sites.

Ref: PSH/ABCIUNHT07/GL/2022-23/691 dated 19.05.2022
Dear Sir,

With reference to above cited subject vide which you have submitted the dumping site location at chainage
I8+500 for approval. The same has been reviewed by authority engineer and found in order.

EP"h:;lm“'mﬂ“r is instructed to ensure protection as per drawing and layer wise compaction during muck
isposal.

Assuring you ol best services at all times.

Regards, Vi~
TEAN LEADER

LNM Inirs Profects
Put, L (NS-TOT).

Authofized Signatory
M/s L.N. Malviya Infra Projects Pvt. Ltd.

Copy to: -

I. The Project Director, MoRT&H PIU Paonta Sahib.
2. The C.M.D, M/s L.N. Malviya Infra Projects Pvt. Lid.
3. Project Coordinator. M/s L.N. Malviya Infra Projects Pvi. Lid,

Registered Office: Plot No.29, F/F, Sector 11, Dwarka, New Delhi-110078
Corporate Office: T-10, llird Floar, City Center, Press Camplex, Plot No 1, M.P, Nagar zona | Bhooal
- Wy opa
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CIN U45202WB1993PTCO58047

e

Tl

PSH/ABCI/NH707/6L/2022-23/691

T

DFO

Renukaji, Sirmour
Hunaclisl Fradesh

Project - Rehabilitation & Upgradation of 02-lane/02-lane wi
canfiguration of Paonta Sahib-Hewna Section (km
state of Himachal Pradesh under Green National H

loan assistance of World Bank on EPC Mode.-

Subject: Development of degraded forest area in Sataun village.

Dizar dagam,

We would hke to inform you that we h8ve been awarded the contract f

MNH-707 fram Paonta Sahib to Hewna.

At 3 part of cur company CSR imitiatives, we want to develop a
Sataur village A request for development of the same degrade

rocoivcd from local panchayat. (copy ._attar:hed}

0.000to k

Date:19.05.2022

ﬂa_p_a@_sﬁra_u!rierfbm[ane
m.25.000) of NH-707 in the
ighway Corridor Projecl (GNHCP) with Lhe

or development of

degraded forest landin =~
d farest area has also been

Fleasc zrant us permission to develop this land so that we can complete the activity before

mionsocn period.

Thanking you and assuring you of our best services at all times,

s faithiy

Pacima Salul, Swrmow
Him achal Pragesh, 173025

[-rail

I
i

i
L]

Site Office.: #li@sra No 282 & 783, Village Kunja, Paonta Sabib, Digll Swmaor (H 2 173025
E-mail : pacniasghibabci@gmail.com, www.abclinfra.com
Rugistersd Office "kpnwdealeps Hon' DN-23, 2nd Floor, Sector v Sal Lake Cily, b otk fa - 700 O

it At Y Fas o 034 4004 4018, E-mall & koll a2t iobeoceom vosrweabeiingin e o,
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Copy to: -

1. The Project Director, Ministry of Road Transportation Highways Paonta Sahib, NH-707 Himachal
Pradesh.

2. The Team Leader L.N. Malviya Infra Projects Pvt. Ltd. Paonta Sahib, Himachal Pradesh.




To

Subject:

Sir,

—

No./NH 707Vl 3 B2

H.P. Forest Department.

Dated Renuka Ji, the 28/5/ 2022~

Project Manager,
ABCI Infrastructures Pvt. Ltd
Paonta Sahib, District- Sirmour, HF.

Social Responsibility.

Regarding development of degraded forest area under Corporate

This is in reference to your office letter No. PSH/ABCL/NH707/GL/2022-
23/691 dated 19,05.2022 on.the subject mentioned above,

In this context, it is intimated that as requested vide above referred letter £

Reserve Forest area named Sataun-C2 which is currently being used for dumping of garbage by
locals and is prone to soil erosion has been identified by Range Officer for development o

degraded forest area under CSR. You

forest area as per site specific conditions and also includes following activities.

advised to submit proposal for development of degradec

Sr.
No

1.

| eat
Sataun/Sataun |

Name of
Range/Block /B

Name of
work

Name
of Area

Particulars of Work to be carried

out

Completion
of work »

[Sataun

e
ment of
degraded
forest

area

RF
Sataun
-C4

1.
2.

Removal of garbage from | Two months

forest area.
Construction of retaining |
walls, wherever required.
Filling with soil and top |
layer of the surface shnulg

be covered with 30-50-
meter-deep fertile soil (top

soil).

Plantation of native plant

species

Slope stabilization by Geo-
Jute techniques.

Fencing of developed forest
area with interlink chain
fence,

Channelization of seasonal
Nala etc.

period

Paprief2
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3127 :ﬁm LN. MALVIYA 0P8A PROJECTS PVT. LTD.

: &

- Y E' : H.Ne. 12272, B Block. m.!.uﬂ.i; ;r.‘;‘[:n-;:\-'nrd Mo, Bodnpur, Paomia Sahab

(-;_ BHOPAL & ilml!t‘- H.Mo. | ] ’

Z 1_-_:'!."}j T e M S S 1N No. U45201DL2010PTC 373718

Ref: LNM/MoRTH-PIU/PKG-172020-21/103(A) Date: 1106202
To,
The Project Manager
Paonta Sahib-Hewna section of NH-707 (Package-1)
M/s ABCI Infrastructures Pvi. Lid.

Paonta Sahib-173025

Sub,: “Rehabilitation / Upgradation to 2-lane /2-lane with paved shoulders /4-lane configuration of Paonta
Sahib-Hewna Section (km 0.000 to km 25.000) of NH-707 (Package 1) in the state of Himachal Pradesh
under Green National Highways Corridor Project (GNHCP) with the loan assistance of Waorld Bank on
EPC mode.” Reg. Approval of Dumping Sites.

Ref.: PSH/ABCI/NHT07/GL/2021-22/83(A) dated 08.06.2021

Dear Sir,

)\'1

With reference to above cited subject vide which you have submitted the dumping site location at chainage
19-+430 for approval. The same has been reviewed by authority engineer and found in order.

Further contractor is instructed to ensure protection as per drawing and layer wise compaction during muck

disposal.

hssuﬁnlg you of best services at all times.

Régartin

L MM Infra Frojecls
Pyl Lid. (NH-TOT),
Paonla Sahib
Authorized Signatory
M/s L.N. Malviya Infra Projects Pvt. Ltd.

Copy ta: -
The Project Director, MoRT&H PIL Paontz Sahib.

The C.M.D, M/s L.N. Malviya Infra Projects Pvi. Lid.
Project Coordinator, M/s LN, Malviya Infra Projects Pvt. Ltd.

D)

Registered Office: Plot MNo.29, FfF, Sector 11, Dwarka, New Delhi-110078
Corporate Office: T-10, llird Floor, City Center, Press Complex, Plot No.1, M.P. Nagar zone | Bhopal
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ABCI INFRASTRUCTURES PVT. LTD.

A il ot HIVS Ceriigy Lostpany
O S 20 NWB 1 ar S CUsBLA T

PSIVABCUNHTOT/TL/2021-2022/83(A) Date: 08,06,2021

Ta

The Team Leader.

MIS LN Malviya Infra Projects Pyt Lid
NH-707, Paonta Sahib,

Himachal Pradesh

Project: -_Rehnhilitntimr and up-gradation to 2-lane/2-lane with paved shoulder/d-lane
configuration of Paonta Sahib-Hewna Seclion (km. 0.000 to km, 25,000) of NH-707 in the

state of Himachal Pradesh under Green National Highways Corridor Project (GNHCP)
~N With loan assistance of World Bank on EPC Mode.

Subject: Regarding Dumping Site Approval.

Dear Sir

With reference 1o above subject cited, we have required approval of Dumping site at
Chainage — 19+450

You are requested 10 please accord approval the same

Thanking you and assuring you of our best services always.

—
-

Paonta Sahib, Sirmouc !

Himachal Pradesh :
Email 1D: -Paonta.sahibiw abeiintra.com
Copy to: -

|. The Project Director, Ministry of Road Transportation Highways Paonta Sahib, NH-707
Himachal Pradesh

Site ﬂm:.ﬂ : Khasra No 282 & 283 Vmﬂge Hl-lr"l'ﬂ Paonta Sahity Dasn Sarmoigr i B | t T 0
E-mail : paoniasanibabo@gmal com, www abclinfra com
lew " " ON-23. 2nd Floar Seclor-V Salt Lake Oty Kedieata. 700 504
tered Olice  “Knowledge Hub®™ DN-23 2nd it Lake City Molkats 7009
Tael i?ie‘-g«'lh!'ir:l 4117118 4003 4736, Fax : 033 40:]-1 4119, E-mail * kothatadareun

fr com www abeintra ©am
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OFFICE OF THE PRINCIPAL
GOVT. MODEL SR, SEC. SCHOOL SATAUN

Distt. Sirmour (H.P) 173029

....................... Dated:. 107622
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G.M.S.5. Scholt
¢« Dist. Sirmour (WY

G o




-
Offiee: H.Mo. 1222, B Block, Adarsh Colomy, Ward No 3, Badripur, Paonin Enhib

. T07 ail.com
Email: lnmpsnh707@ gm CIN No. U45201DL2010PTCI73T1S

SV LN. MALVIYA INIQRA PROJECTS PVT. LTD.

Ref: LNM/MoRTH-PIU/PKG-1/2020-21/1720(A) Date: 05.09,2022
To,

The Project Manager

Paonta Sahib-Hewna section of NH-707 (Package-I)
M/s ABCI Infrastructures Pvt. Lid.

Paonta Sahib-173025

Sub.: “Rehabilitation / Upgradation to 2-lane /2-lane with paved shouldess /4-lane configuration of Paonia

Sahib-Hewna Section (km 0.000 to km 25.000) of NH-707 (Package I) in the state of Himachal Pradesh
under Green National Highways Corridor Project (GNHCP) with the loan assistance of World Baak on
EPC mode.” Reg. Approval of Dumping Sites.

Ref.: PSH/ABCI/NHT07/GL/2021-22/844 dated 30.08.2022
Dear Sir,

With reference to above cited subject vide which you have submitted the dumping site location at chainage

20+4200 for approval. The same has been reviewed by authority engineer and found in order.

Further contractor is instructed to ensure protection as per drawing and Jayer wise compaction during muck

disposal.

Assuring you of best services at all times.
Tgﬁﬁ i_EAnER

L M.M. Infra Proiects
Pvl Lid. {NH-70T7),
Paonia Sahib
Authorized Signatory

MJs L.N. Malviya Infra Projects Pvt. Lid.
Capy ta: -
1. The Project Director, MoRT&H PIU Paonta Sahib.

2. The C.M.D, M/s [..N. Malviya Infra Projects Pvt. Ltd.
3. Project Coordinator. M/s L.N. Malviya Infra Projects Pvt. Lid

3130 ‘

Registered Office: Plot No.29, F/F, Sector 11, Dwarka, New Delhi-110078
Corporate Office: T-10, Ird Floor, City Center, Press Complex, Plot No.1, M.P. Nagar zone | Bhopal
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PSHABCUNHYOY/TL/2021-2022/844

l'o

[The Team Leader,

MUS LN Malviva Infra Projects Pyt Lud
NH-707, Paoma Sahib,

I himachal Pradesh

Date: 30.08.2022

Project: -Rehabilitation and up-gradation to 2-lane/Z-lanc with paved shoulder/d-lane
cunl’igurnl?un of Paonta Sahib-Hewna Section (km. 0.000 to km. 25.000) of NH-707 in the
state of Himachal Pradesh under Green National Highways Corridor Project (GNHCP)

with loan assistance of World Bank on EPC Mode,

Subject: Regarding Dumping Site Approval.

Dear Sir

With reference to above subject cited, we have required approval of Dumping site at

Chainage — 20+200

You are requested 1o please accord approval the same

Thanking yvou and assuring vou of our best services always.

Yours faithfull¥,

F [ frastructures Pvt. Ltd.
PR

7 g
Pacita Safib, Sirmour

Himachal Pradesh &
Email 1D: -Paonta sahib/@abciinfra.com

..-r"""_n_""“-\_

Copy to: -

I. The Project Director. Ministry of Road Transportation Highways Paonta Sahib, NH-707

Himachal Pradesh.

Tl

gite Office.; Khasra No 282 & 283 Village Kunja, Paonta Sahib, Dustt Siemcur (H B ) 173025
E-mail . pavntasdiubaborldgmal Com, www.abciinfra.com

Reqisters

d Office | “hriowledge Hub® DN-23 2nd Floor. Sector-Y. Sait Lake City Kalkata - 7006 091

(4 AGDA 4117718 4004 4740 Fax ; 033 4004 4119 E-mail koikmaatounita oom www abciinlra com
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3135 <% LN.MALVIYA INOBA PROJECTS PVT. LTD.

L1
: T
F

OfMice: H Mo, 1727, B Hieck. Adarsh Coleny, Ward No 3. Hadopur, Faoms Sahib

_ BHOPAL - ! r
e i Email: lnmpsnh 7076 gmail.com

f‘{u 5 }‘__p O e UASI01DVL 200 T 37a718

Ref: LNM/MoRTH-PIU/PKG-1/2020-21/111 Date: 29.06.2021

To,

The Project Manager
Paonta Sahib-Hewna section of NH-707 (Package-1)
M/s ABCI Infrastructures Pvi. Lid.

Paonta Sahib-173025

Sub.: “Rehabilitation / Upgradation to 2-lane /2-lane with paved shoulders /4-lane configuration of Pﬂa“‘“
Sahib-Hewna Section (km 0.000 to km 25.000) of NH-707 (Package [) in the state of Himachal Prades
under Green National Highways Corridor Project (GNHCP) with the loan assistance of World Bank on

EPC mode.” Reg. Approval of Dumping Sites.

Ref.: PSH/ABCI/NHT07/GL/2021-22/110 dated 28.06.2021

Dear Sir,

1Y)

With reference to above cited subject vide which you have submitted the dumping site iucaljun_al chainage
214100 & 23+100 for approval. The same has been reviewed by authority engineer and found in order.

Further contractor is instructed fo ensure profection as per drawing and layer wise compaction during muck
disposal.

Assuring you of best services at all times.
|'

Regaritie T
L M.M. Inlra Frojects
Pvl Lid. (MH-707),
Paonla Sahib
Authorized Signatory
M/s L.N. Malviya Infra Projects Pvt. Lid.

Copy tn: -

The Project Director, MoRT&H PIU Paonta Sahib.
The C.M.D, M/s L.N. Malviya Infra Projects Pvt. Lid.
Project Coordinator, M/s L.N. Malviya Infra Projects Pvt. Ltd.

)

Registered Office: Plot No.29, F/F, Sector 11, Dwarka, New Delhi-110078
Corporate Office: T-10, llird Floor, Gity Center, Press Complex, Plot No.1, M.P. Nagar zane | Bhopal



1107 P ?H136
HH ' E@) ol —

MS CERT vt
INFRASTRUCTURES PVT. LTD As IS0 : 9001 : 2015 Curtified Campany

[N : U45202WB1993PTCOSB047 —
< c;-r-g.jj_xmf 25 k10

PSH/IABCIINHT707/GL/2021-22/110 Date: 28.06.2021

To,

The Divisional Forest Officer,
Renukaji,

Dist. Sirmur, Himachal Pradesh.

Project:Rehabilitation and up-gradation to 2-lane/2-lane with paved shoulder/4-lane

configuration of Paonta Sahib-Hewna Section (km. 0.000 to km. 25.000) of NH-707

in the state of Himachal Pradesh under Green National Highways Corridor Project
. (GNHCP) with loan assistance of World Bank on EPC Mode.

/m  Subject:Request for ProvidingLocation forsurplus soil dumping for stabilization
4 regarding. A

Ref: 1.LOA no. RW/NH-12014/01/2019/HP/Package-I/EAP dated 11.09.2020
2.Contract Agreement dated 17/03/2021 €
3.Appointed date: 08.04.2021 *
4 Morth letter no. MORTH PIU-P.S./Misc./2021-22/437 Dated 01.06.2021 5
5. PSH/ABCI/NH707/GL/2021-2022/ 98 dated 21.06.2021

Sir,

With reference to the above cited subject, we wish to inform you that as you well aware
that we have been awarded the above- mentioned Road Project. '.J-
In this regard, this is to please inform your kind self that the road section from km 11+500
@ to km 25+000 passes through the forest land where the Construction of road involves
{! generation of substantial surplus earth mainly out of hill cutting that is required to be ‘
disposed of.

We would like to draw your kind notice that for dumping of surplus excavated materials
provision is not there in our Contract Agreement.

In view of the Above, as per our humble request with your good self and discussion held

with you at your good office, to provide us the soil stabilization locations for surplus
excavated soil. .

We appreciate that, considering our humble request with you, accordingly you
the site visit jointly along with your team for identification of excavated dis
soil stabilization locations at your Forest Land.

have done
Posal of =0il for

| ’\%ﬂ

Site Office.: Khasra Mo.: 282 & 283, Village Kunja, Paonta Sahib, Distt. Sirmour
E-mail : paontasahibabci@gmail.com, www.abciinfra.com
Registered Office : "Knowledge Hub", DN-23, 2nd Floor, Seclor-V, Salt Lake Cily, Kelkata - 700 091

Tel.: 033 4004 4117/18, 4003 4738, Fax : 033 4004 4119, E-mall : kolkata@abciinfra.com, www.abeiinfra.com

(H.P.) 173025
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: ur good
disposal of excavated mature s

Therefore, we a

: g re he it

discussed at yo "eby submitting our proposal along with the detailed drawings as
vated mate

. we request you that kindly accord your approval for
rals at above mentioned locations for stabilization of soil.

This is for your kind information and approval please.

Thanking you and assuring you our best senvices all the times, we remain,
Yours faithfylly,

¥
For ABCI Infras

Project Manager

Nh-707 g :

Paonta Sahib, Himachal Pradesh
Email ID:-Paonta.sahib@abciinfra.coms

Enclosures: Drawing of Breast wall and Location Maps.

Copy for kind information to-

-

ional Officer, Ministry of Road Transport and Highways,Shimla, Himachal Pradesh

Project Director, Ministry of Road Transport and Highways,Paonta Sahib, NH-707,
Himachal Pradesh

R M=

Team Leader, L.N Malviya Infra Project Ltd. Paonta Sahib Himachal Pradesh
Resident engineer, L.N Malviya Infra Project Ltd. Paonta Sahib Himachal Pradesh
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H.P. Forest Department A
Dated Sri Renuka ji the QMI
To: The Project Manager,

ABCI Infrastructures Pvt. Ltd.
Nh 707 Paonta Sahib, District Sirmour HF.

Subject:  Voluntary site -stabilization work at cutting or slide prone gites in
Sataun village Forest Division Regarding.

No. PSH/ABCI/NH707/GL/2021-

Sir, Please refer to your office letter
2022/110 dated 28.06.2021 on the subject cited above. _ _
25 In this regard, intimidated that as reported through joint inspection . SR

Range Forest officer, Shillai as well as as representative of your company following

(-'sitcs has been selected, which has given as under:-

(}_ Sr. | Name of | Name of | (GPS) Proposed treatment of the site .
Mo. | block/Beat | Forest Coordinates - |
1. |Sataun/ RF N-30°33%54" 1. Protection work for slope |-~
Sataun Sataun, | E-77°38'55" | stabilisation towards uphill side &s
c-3 well as down side R
' 2.Gabin Walls of leanth approx. 60
h ; -
mftr. s
L Lk 3, Felling of area with soil. ':
2 Sataun/ RF N-30°34"25" 1. Protection work for slope
Sataun Sataun | E-77°39'11" stabilisation towards uphill side as
Cc-4 well as down side 3
2 2. Gabin Walls of leanth appiox. 40
" mitr. W
> 3. Felling of area with soil.
C It is also informed that the following condition must be kept in view while
/:.f taking up above work.
/ a) Above will be done voluntarily by you for the purpose of forest

L i
o

: conservation. : |
b) No. Ownership of possession of your company and other agency will be
considered during and after complication of work. R r.

'c) The site and work will be subject to jurisdiction. of -this  Forest Division as i |
well as Indian Forest Act as well as Forest Conservation Act.. Ml R
d) ABCI Infrastructures Pvt. Ltd. will not deviate from the draudng.hnd' :limehsiﬁrfé'

given in the proposal. Violation of conditions will be viewed seriously and action will '
be taken as per norms/rules, i RBPRCR
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Z#y  H.P.STATE POLLUTION CONTROL BOARD - LiFE
e J/ Reglonal Office, Plot No. 1,283, HIMUDA Colony, Shubhkhera, Paonta Sahib 5 faaryta for

\"‘-’_'3';_:'- Distt. Sirmaur, H.P. pcbr nt m

No. HPSPCB/RO(P{)/M/s ABCI Infrastructure Pyt, Ltd 2023~ Q{ g -1ye Dated: |4 3. g

To
M/s ABCI Infrastructure Pvt. Ltd,
Near Dental College, Kunja Matraliyan,
Tehsil Paonta Sahib, Distt. Sirmaur HP,
Subjeet: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974,

Air (Prevention und Control of Pollution) Act, 1981.

This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint
Committee constituted by Hon'ble NGT in O.A. no. 127 of 2024 on 12.03,2024.

Whereas, following observations have been made during the inspection of the stretch

awarded to your unit:

1. No retaining wall structures of adequate size has been provided to prevent
Mow of muck dumping at dumping site near Kotri Kandon river. (Photograph 1)

2 An excavator machine was engaged near Tilgani khad in Poka village
affecting the water quality downstream the excavation site, (Photograph 2)

3. Muck was dumped on private land at non-designated dumping site in
village Poka and at designated dumping site beside NH-707 in Village Poka without providing
proper retaining wall structures to check flow of muck into nearby nallah. (Photograph 3 &
Photograph 4) g

4. A site proposed for mining check post is filled with muck which may
restrict the natural course of nearby nallah. (Photograph 5)

5, Designated dumping site at chain age 23+100, 23+600 near hewna temple
kakwari khad and adjacent hewna temple kakwari khadd are not provided with sufficient
concrete wall structures and display boards. (Photograph 6,7&8)

Whereas, above-mentioned facts violate the provisions of section 25 of Water
(Prevention and Control of Pollution Act) 1974 and section 21 of Air (Prevention and Control of
Pollution) Act, 1981 constituting a cognizable offence under the aforesaid acts,

However, before proceeding further, you are hereby directed through this letter to
submit compliance of following directions:

a. To stop any unautherized/unscientific muck dumping and provide concrete

walls/retnining structures.

b. To submit action plan/corrective measures to prevent overflow of muck into

nearby water bodies. d

c. To provide display board at all designated muck dumping sites.

You are directed to submit compliance report w.r.t, afore-mentioned points and show cause within 03

days failing which strict action beside imposing Environmental Compensation as per Hon'ble NGT

orders in O.A. no. 593/2017 shall be taken as per relevant provisions of law. -
W
-’_._.__,..-—'-""“-

Treat It as Most Urgent

Encl: As above
Regional Officer
HPSP’CB RO Paonta Sahib
Copy to:
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-III, New Shimla-09 for information and

further necessary action please.

2. The Deputy Commissioner Sirmaur-cum-Chairman District Committee constituted by Hon'ble
NGT in O.A. no. 360 of 2018 for information and further necessary action, please. ,,-2

S

-r""'-f——'_
Regional Officer
- HPSPCB RO Paonta Sahib
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H.P. STATE POLLUTION CéNsl'ROL BOARD 3

REGIONAL OFFICE PAONTA SAHIB fiT 01704-225870 )
HIMUDA Complex, Plot no. 1-3, Shubhkhera £ https:/hppcb.nic.in/ e,
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 [+ pcbropaonta1@gmail.com ”'PSH_.U
No. PCB/RO Paonta/ R.G. Buildwell Engineers Ltd /2024-016-018 Dated- 01.04.2024
From: The Regional Officer
To
The Member Secretary
HPSPCB, Him Parivesh
Phase-lll, New Shimla-09
Subject: Recommendation for imposition of Environmental Compensation upon M/s R.G. Buildwell

Engineers Ltd., Vill. Kaffota, Tehsil Kamrau, Distt. Sirmaur, H.P. on the analogy prescribed by
Hon’ble NGT in the matter of Abhishek Rai Vs. State of H.P. & Ors. for unscientific muck
dumping — reg.
Sir,
This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint Committee
constituted by the Hon’ble NGT in O.A. no. 127 of 2024 titled as Naathu Ram Vs Ministry of Road Transport &
Highways & Ors on 12.03.2024 and 21.03.2024.

Whereas, during the inspections, violations w.r.t. unscientific muck dumping were observed at nine numbers of
sites. (List of sites enclosed as Annexure-1)

Accordingly, show cause notices to the unit were issued from this office vide letter no. 3435-37, dated 14.03.2024,
letter no. 3506-09, dated 23.03.2024 and letter no. 3520-23, dated 23.03.2024. Copies of notices issued are enclosed
as Annexure-2 (colly). The unit had submitted reply vide letter dated 26.03.2024.

In view of the submissions made by the unit all nine concerned sites were re-inspected on 31.03.2024 and it has
been observed that no improvements/remedial action to check overflow of muck at these sites has been undertaken
by the unit. Also, in response to show cause notices issued from this office the unit has denied any kind of violation
wrt unscientific muck dumping.

The unit has also been issued Show Cause Notices prior to the visit of the Joint Committee and the same are
enclosed as Annexure-3. The reply submitted by the unit in response to various notice from this office are enclosed
as per Annexure-4.

The Hon’ble National Green Tribunal has passed the following orders on 29.07.2013 in the matter of “Abhishek Rai
Vs. State of HP & Ors.”

......... We also direct all the authorities concerned to keep a strict vigil to prevent throwing of municipal solid waste,
untreated sewage, effluent or other material/construction material into river Beas. Whosoever is found to be throwing
or dumping any such material, effluent etc. directly or indirectly into the river Beas or its tributaries or even at its
banks, will have to pay a sum of Rs. 1.00 lakh as compensation for causing pollution on the basis of the ‘polluter pays
principle’......... 7

Keeping above mentioned facts into consideration and non-compliances by the unit, Environmental Compensation
amounting to Rupees Nine Lakhs (for nine sites) may kindly be imposed upon M/s R.G. Buildwell Engineers Ltd. on
the analogy prescribed by hon’ble National Green Tribunal in the matter of “Abhishek Rai Vs. State of HP & Ors”
based on “Polluter Pays Principle”. It is further recommended that in case the unit does not take any time bound
remedial action Environmental Compensation @ INR 5000.00/- per day on the basis of polluter pays principle as per
the orders of Hon’ble NGT for unscientific muck dumping and causing water pollution shall be recommended
accordingly.
Submitted for information please.

Yours faithfully,

Enclosures: As above

%

Atul Parmar

Regional Officer cum
Environmental Engineer
HPSPCB Paonta Sahib
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Copy to:

1116

The Deputy Commissioner Sirmour cum Chairman of the committees constituted in OA No. 360/2018 for
the implementation of Distt. Environment Plan for favor of kind information please.

The Additional District Magistrate, Distt: Sirmour cum Chairman of the committee constituted in O.A. No.
603/2019 titled as Rajiv Verma V/s State of HP & Ors. regarding illegal dumping of muck/debris and in
reference to the joint inspection of the committee for favor of kind information please.

—
|

f _.tff}._'-/:

Atul Parmar

Regional Officer cum
Environmental Engineer
HPSPCB Paonta Sahib

o
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\ H.P. STATE POLLUTION CONTROL BOARD o~ LIFE
' Reglonal Office, Plot No. 1,2&3, HIMUDA Colony, Shubhkhera, Paonta Sahib  \SZ) yiwsgate.
3 Distt. Sirmaur, H.P. pcbropaontal @gmail.com

No. HPSPCB/RO(Pt)/M/s R.G Buildwell Engineers Ltd./2023- Q4¢3 Dated: (453, Qe

To
M/s R.G Buildwell Engineers Ltd. _
Vill. Kaffota, Tehsil Kamrau
Distt. Sirmaur, H.P.
Subject: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974,

Air (Prevention and Control of Pollution) Act, 1981.
This is in reference to Joint Inspection of NH-707 stretch carriéd out by the Joint

Committee constituted by Hon'ble NGT in O.A. no, 127 0f 2024 on 12,03.2024.
Whereas, following observations have been made during the inspection of the stretch

awarded to your unit:
1; No retaining wall structures of adequate size has been provided to
prevent flow of muck dumping at dumping site near 25+700 Hewna Shuknal nallah, 26+400

Hewna nallah and 324930 Kamrau. (Photograph 1 &2)
b Designated muck dumping site at 304200 near Khajjiar is over capacity

(Photograph 3)
3. No retaining structure is provided for private muck dumping site at

33+900 near Baldwah (Photograph 4) a
Whereas, above-mentioned facts violate the provisions of section 25 of Water
(Prevention and Control of Pollution Act) 1974 and section 21 of Air (Prevention and Control of
Pollution) Act, 1981 constituting a cognizable offence under the aforesaid acts.
However, before proceeding further, you are hereby directed through this letter to
submit compliance of following directions:
a. To stop any unaunthorized/unscientific muck dumping and provide adequate
concrete walls/retaining structures.
b. To submit action plan/corrective measures to prevent overflow of muck into
nearby water bodies.
¢. To provide display board at all designated muck dumping sites.
You are directed to submit compliance report w.r.t. afore-mentioned points and show cause within 05
days failing which strict action beside imposing Environmental Compensation as per Hon'ble NGT

orders in O.A. no. 593/2017 shall be taken as per relevant provisions of law.
Treat It as Most Urgent Q,
Encl: As above . T
Regional Officer
HPSPCB RO Paonta Sahib
Copy to:

1. The Member Secretary, HPSPCB, Him Parivesh, Phase-1lI, New Shimla-09 for information
and further necessary action please.

2. The Deputy Commissioner Sirmaur-cum-Chairman District Committee constituted by Hon'ble
NGT in O.A. no. 360 of 2018 for information and further necessary action, please.

==

Regional Officer
HPSPCB RO Paonta Sahib
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H.P. STATE POLLUTION CONTROL BOARD

REGIONAL OFFICE PAONTA SAHIB i 01704225870
HIMUDA Complex, Plot no. 1-3, Shubhkhera & hitps:/hppcb.nic.in/ )
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 K@ pcbropaontal@gmail.com

Dated- 33+ 2%- 3994

No. PCB/RO Paonta/ R.G, Buildwell Engineers Ltd./2023- 3 Sn b— o9
From: The Regional Officer

To
/s R.G Buildwell Engineers Ltd.

Vill. Kaffota, Tehsil Kamrau
Distt. Sirmaur, H.P.

Subject: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974, Air
(Prevention and Control of Pollution) Act, 1981.

tter no, HPSPCB/RO(PtYM/s R.G. Buildwell Engineers Ltd./2023-

This is in continuation to this office le
3435-37, dated 14.03.2024 on the subject cited above,

Whereas, following observations were made during ihe inspection of the stretch awarded to your unit:
1. No retaining wall structures of adequate size has been provided to prevent flow of
muck dumping at dumping site near 25+700 Hewna Shuknal nallah, 26+400 Hewna

nallah and 32+930 Kamrau. (Photograph 1 8&2)
2, Designated muck dumping site at 30+200 near Khajjiar is over capacity (Photograph 3)
3. No retaining structure is provided for private muck dumping site at 33+900 near

Baldwah (Photograph 4)

Whereas the entire stretch of the NH-707 has also been inspected in detail and the above facts have also
been verified by the Joint Committee of officers (constituted on OA no- 127/2024 titled as Nathu Ram Vs
Ministry of Road Transport and Highways & Ors.) comprising of Addl District Magistrate Sirmour, official
from Central Pollution Contral Board, the MoEF&CC, the HP Forest Department and the State PCB.

anship of Distt. Magistrate of concerned Distt has
of debris and muck throughout the State including
A. No. 603/2019 titled as

Whereas a Distt. Level Committee under the Chairm
been constituted in order to check the illegal dumping
along the rivers in compliance to the orders passed by the Hon'ble NGT in O,

Rajiv Verma Vs State of HP & Ors.
Whereas Hon'ble NGT has passed directions in O.A. No. 603/2019 dated 26.02.2020 stating that:

1. Not to dump debris along the Hill slope in view of no protection measures and provide

protection measures along the Road,
2. Submit Action Plan for Muck management, which is arising due to Construction of

Road,
3. Not to practice further excavation till proper designated dumping site is identified in

case existing site is not suitable having steep slope.

And whereas, no reply/compliance report w.r.t above-mentioned notice has been submitted by

you till date.

And the facts stated above tantamount to clear violation of the provisions of the Water (Prevention and
Control of Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act, 1981 and Environmental

(Protection) Act, 1986 and constituting a-cognizable offence.

Now, therefore in accordance with the provisions of aforementioned Acts, it is proposed to initiate penal
action against you in accordance with the provisions of —
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1. Section 41, 43 & 44 of the Water (Preventlon and Control of Pollution) Act, 1974 attracﬂl:g
with fine(s) up to Rupees Ten Thousand and Imprisonment up to seven years or bo
and/or.

-

2, Section 37 and 39 of the Alr (Prevention and Control of Pollution) Act, 1981 attracting with
fine(s) up to Rupees Ten Thousand and Imprisonment up to six years or both;

3. Imposing of Environmental Compensation of minimum INR_1,00,000/- per unauthorised

and unscientific muck dumping site (Rupees One Lakh) as per the orders of Hon'ble NGT
or Imposition of Environmental Compensation of INR 5000/- per day per site for the
violation period as per the orders of the Hon'ble NGT,

However, before proceeding further, you are given a last and final opportunity and are again hereby
directed to submit compliance of following directions:

1.
2. Provide adequate concrete walls/retaining structures to stop the flow of muck further

protection measures,

3. Submit action plan/corrective Mmeasures to prevent overflow of muck into nearby water
bodies.

4. Provide display board at all designated / approved muck dumping sites.

5. Not to operate any unconsented Hot Mix Plant, RMC Plant of Stone Crusher as the case may
be.

You are also hereby directed to submit compliance report w.r.t, éfore—mentioned points and show cause
within 03 days failing which strict action beside imposing Environmental Com ensation as proposed
above as per Hon'ble NGT orders shall be initiated/imposed against you without any further notice.

Treat It as Most Urgent

Encl: Photographs A/A /;

D Atul Parmar
Mission LiFE : Regional Officer curm
= Environmental Engineer
HPPCB Regional Office Paonta Sahid
Copy to:

1. The Member Secretary, HPSPCB, Him Parivesh, Phase-Ill, New Shimla-09 for information and
further necessary action please. *

2. The Deputy Commissioner Sirmour cum Chalrman of the committees constituted in OA No.
360/2018 for the implementation of Distt, Environment Plan for favor of kind information please.

3. The Additional District Maglstrate Sirmour cum Chairman of the committee constituted in O.A.
No. 603/2019 titled as Rajiv Verma W/s State of HP & Ors. regarding illegal dumping of
muck/debris for favor of kind information please.

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib
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H.P. STATE POLLUTION CONTROL BOARD 4T+

REGIONAL OFFICE PAONTA SAHIB f 01704-225870 '1\; y
HIMUDA Complex, Plot no. 1-3, Shubhkhera @& https://hppcb.nic.in/ gt
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 ‘@ pcbropaonta1@gmail.com i!.[-"fil‘('J.':
No. PCB/RO Paonta/ R.G. Buildwell Engineers Ltd /2023- 3520-23 Dated- 23.03.2024
From: The Regional Officer

To

M/s R.G. Buildwell Engineers Ltd.
Vill. Kaffota, Tehsil Kamrau
Distt. Sirmaur, H.P.

Subject: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974, Air
(Prevention and Control of Pollution) Act, 1981.

This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint Committee constituted
by Hon’ble NGT in O.A. no. 127 of 2024 on 21.03.2024.

Whereas, following observations were made during the inspection of the stretch awarded to your unit:

1. No retaining wall structures has been provided to prevent flow of muck dumping near
41+100 Kali Khan (Photograph 1), 41+200 near jaindhar road Shilla (Photograph 2) and
43+500 near Tatiana link road (Photograph 3)

2. Muck dumping at 45+700 Borar khad has blocked the nallah. (Photograph 4)

3. No display board are provided at approved dumping sites.

Whereas the entire stretch of the NH-707 has also been inspected in detail and the above facts have also
been verified by the Joint Committee of officers (constituted on OA no- 127/2024 titled as Nathu Ram Vs
Ministry of Road Transport and Highways & Ors.) comprising of Addl District Magistrate Sirmour, official
from Central Pollution Control Board, the MoEF&CC, the HP Forest Department and the State PCB.

Whereas a Distt. Level Committee under the Chairmanship of Distt. Magistrate of concerned Distt has
been constituted in order to check the illegal dumping of debris and muck throughout the State including
along the rivers in compliance to the orders passed by the Hon’ble NGT in O.A. No. 603/2019 titled as
Rajiv Verma Vs State of HP & Ors.

Whereas Hon’ble NGT has passed directions in O.A. No. 603/2019 dated 26.02.2020 stating that:

1. Not to dump debris along the Hill slope in view of no protection measures and provide
protection measures along the Road.

2. Submit Action Plan for Muck management, which is arising due to Construction of Road.

3. Not to practice further excavation till proper designated dumping site is identified in case
existing site is not suitable having steep slope.

And the facts stated above tantamount to clear violation of the provisions of the Water (Prevention and
Control of Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act, 1981 and Environmental
(Protection) Act, 1986 and constituting a cognizable offence.

Now, therefore in accordance with the provisions of aforementioned Acts, it is proposed to initiate penal
action against you in accordance with the provisions of —

1. Section 41, 43 & 44 of the Water (Prevention and Control of Pollution) Act, 1974 attracting
with fine(s) up to Rupees Ten Thousand and imprisonment up to seven years or both
and/or.
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2. Section 37 and 39 of the Air (Prevention and Control of Pollution) Act, 1981 attracting with
fine(s) up to Rupees Ten Thousand and imprisonment up to six years or both;

3. Imposing of Environmental Compensation of minimum INR 1,00.000/- per unauthorised
and unscientific muck dumping site (Rupees One Lakh) as per the orders of Hon’ble NGT
or Imposition of Environmental Compensation of INR 5000/- per day per site for the
violation period as per the orders of the Hon’ble NGT.

However, before proceeding further, you are hereby directed to submit compliance of following directions:

-—

. To stop any unauthorized/unscientific muck dumping at non designated/non approved areas.

2. Provide adequate concrete walls/retaining structures to stop the flow of muck further
downstream into the water bodies where muck has been dumped unscientific without any
protection measures.

3. Submit action plan/corrective measures to prevent overflow of muck into nearby water
bodies.

4. Provide display board at all designated / approved muck dumping sites.

5. Not to operate any unconsented Hot Mix Plant, RMC Plant of Stone Crusher as the case may

be.

You are also hereby directed to submit compliance report w.r.t. afore-mentioned points and show cause
within 05 days failing which strict action beside imposing Environmental Compensation as proposed
above as per Hon’ble NGT orders shall be initiated/imposed against you without any further notice.

Treat It as Most Urgent

™
|

Encl: Photographs A/A
f

&

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib

<= = Mission LiFE

Copy to:
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-lll, New Shimla-09 for information and
further necessary action please.

2. The Deputy Commissioner Sirmour cum Chairman of the committees constituted in OA No.
360/2018 for the implementation of Distt. Environment Plan for favor of kind information please.

3. The Additional District Magistrate Sirmour cum Chairman of the committee constituted in O.A.
No. 603/2019 titled as Rajiv Verma V/s State of HP & Ors. regarding illegal dumping of
muck/debris for favor of kind information please.

-=Sd--

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib

Photographs
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' ; Annexure 3
teoron P, STATE POLLUTION cONTROL BOARD
1 Offlce, Plot No, L2&3, HIMUDA Colony, Shublkhera, Paonta sq hib .3{: LiFE
N

bR B Distt. Stemaur, 1.p, pebropuontal @gmall,com s

Bulldwen 202). o g & - 59

No UPSPCHROMPY Mi jG. Dated: (7 J
aled: » 08, Jimyad-
Tu 4
M/s LG, Daildwel) Engineers L

Village KafTota, Tehsl! Paonta Sahib
Distt, Sirmaur 1P,

Subject; Notlce under Water (Prevention and Control of Pollution Act) 1974, Alr (Prevention and
Canirol of Pollution) Act, 1981 and non-compliance under C&D Waste Rules, 2016,

This Is in reference 1o the inspection carried out by this oftice of NIT 707 from Hewna-Ashyari
(Km 25,000 10 Kin S0.000) of NH-707 on 13.022024.

Whereas, following observations have been made during the inspection of the road stretch
awarded W your unit and muck dumping sites designated by Mol T1H and arranged by own level :

Sr. No | Rond  Streteh nleng  with | Observations 1
chalnnge
| Muck Dumping site w chainage | The site 15 currently being used Sor dwmping of muek It war
Km 304300 abserved that retaiming structures provided on the downhill side

are reaching its peak capacity It is reguired to provide addittonal
height to the reraining structures ax per feasibility, so that spilfage
of muck in Kalyiar nallah can be aveldded )

2 Muck dumping site ot chainage | The site is currently being uscd for dumping of waste much 1t was

Kim 324940 abserved thar eetaining siructures providvd 1o resieier spillape af
wrracd by aleeady reached It miasism cogereity comd furiler ek
dumping Wil vl in spillegee of muck dowaside of the hill

Immediate meavires are required to be fulen

1 Muck dumping site near Tilodhar | The site ;l-;.urllh;}_.hf_inx wicd for dusnpdone of mock. N0 war
ul chainage Km 334900 observed that, retaining strus *ures provided to restrict spillage of
muck has already reached 00 mavimum capciy ax ohserved
physically and further much dumplng will results in spiflage of
ek downaicle of the Wl Immediate measures gre vspulred to be
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Photograph No. | and Phatograph No. 2 shows status of site af chalnage Km 30+300
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i lugrn-ph No. 3 and Photograph No. 4 shows status of Site at chainage Km 32+940
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Photograph No. 5 & Photograph No. 6 shows status of Site near Tilodhar at chainage Km 33+900

In addition to the above designated muck dumping site, dumping of muck was also abserved at non designated sites along the hill

which is resulting into the spillage of muck into the valley depression along the hill. Details of same alon
below:

Non Designated muck dumping along Hewna Khala at chainape Km 264400

g with photographs are as

It was observed that, the dumping of muck along the Hewna Khala has been carricd out. No retaining structures are provided and

dumped mugk is spilling into the nallah, The muck is dircetly disposed along the hill without any relaining structures.
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_ Photograph No,7 Photograph No.8

Photograph No. 7 & Phatograph No. 8 shows status of muck dumping along Hewna Khala at chainage Km 26+400
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are provided and entire

0 shows status of lllegal muck dum

ping along hill after chainage Km 33+900

Whereas, sbove-mentioned facts violate the provisions of Water (Prevention and Control of
and Air (Prevention and Contral of Pollution) Act, 1981 and provisions of Construction &
Demolition Waste Rules, 2016.

B
submit compliance status/action taken report

Pollution Act) 1974

efore procecding further, you are hereby dirccted through this letter 1o

w.r.L afore-mentioned points and show cause within 07 | days failing which

srict ation besides imposing Environmental Compensation shall be1®F%%, per relevant provisions of law,

Trear It as Most Urpent
Encl: As above
Regiofal Officer
HPSPCH RO Paonta Sahib
=
Copy 1o: sAHAL
*  The Project Direcror, Ward MNe.10, Rampur Ghat Marg, Devi Nagar, Paonta Sahib, Sirmour for infffmation
and further necessary action,please,
Regi icer

HPSPCB RO Paonta Sahib
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= p 1128 (colly.)
\‘@ R.G.BUILDWELL ENGINEERS LTD.

AN ISO 9001 : 2008 CERTIFIED COMPANY
NATIONAL & STATE HIGHWAYS CONSTRUCTION

Ref: RGB/NH707 /PKG-2/Misc./2023-2024/145 Date: 08.03.2024
To,

The Regional Officer,

H.P. State Pollution Control Board,

Regional Office, Plot No. 1,2 & 3,

HIMUDA Colon, Shubhkhera,

Paonta Sahib, Distt- Sirmour,

Himachal Pradesh

Project: Rehabilitation and Upgradation to 2-lane configuration of Hewna-Ashyari Section (km
25.000 to km 50.000) of NH-707 in the State of Himachal Pradesh under Green National
Highways Corridor Project (GNHCP) with the loan assistance of World Bank on EPC mode.

Subject: Compliance status/action taken report w.r.t. observation by HPSPCB.

Ref. 01. Letter- HPSPCB/RO(Pt)/M/s R.G. Buildwell/2023-305859 Dated 13.02.2024
02. Letter- MoRTH PIU-P.S./A.E./2020-2021/Vol.Il1/3020 Dated on 23.02.2024
03. Letter- MoRTH PIU-P.S./A.E./2020-2021/Vol.ll/3038 Dated on 29.02.2024
Sir,
In reference to your letter cited at (01) above, we are submitting herewith compliance status/action
taken report w.r.t the observation made during the inspection held on 13.02.2024.

It is most humbly submitted that dumping of muck has not been done at any non- designated site.

We have obtained permissions/consents from the respective landowners/department for disposal of the
muck and provided the required retaining structure however the extremely adverse weather condition i.e.
unprecedented rains, cloud burst and landslides in the recent past has damage the completed works, Copies
of the permission/consents from the respective landowners/department for disposal of the muck are
enclosed herewith.

Nevertheless, apropos to the observation made by your good office, we have taken the necessary actions and
an action taken/compliance report is enclosed herewith, we hope you will find the same in order.

Thanking you and assuring of our best services at all times.

For R.G Buildwell Engineers Limited

Project Manage

Enclosure:- (i)Compliance report.
(ii) Copies of the agreement of the respective landowner.
CC. 1. Project Director, MoRT&H, PIU-Ponta Sahib (HP) -173025 for kind information please.
2. The R.E., LN Malviya, NH-707, Paonta Sahib, Sirmaour District, Himachal Pradesh

Corporate Office :B- 30, R.D.C Raj Nagar, Ghaziabad ( U.P ) — 201002
Email i.d — info@rgbuildwell.com
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Action taken/Compliance report

Reference Sl. No. 1 Photograph No. 1,2

Location Muck dumping site at chainage 30+300.

Observation | The site is currently being used for dumping of muck. It was observed that, retaining structures
provided on the downhill side are reaching its peak capacity. It is required to provide additional height
to the retaining structures as per feasibility. So that spillage of muck in Khajiyar nalah can be avoided.

Compliance The Dumping site located at Km. 30+300 has been closed prior & the suitable protection works i.e.
Gabion Structure is provided to retain the filled material. No any further muck disposal to be done in

future. The photo graphs are bellow-
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Reference Sl. No. 2 Photograph No. 3,4,5

Location Muck dumping site at chainage 32+940.

Observation | The site is currently being used for dumping of muck. It was observed that, retaining structures provided to
strict spillage of muck has been already reached it maximum capacity and further muck dumping will result in
spillage of muck down side of the hill. Imnmediate measures are required to be taken.

Compliance | The Dumping site located at Km. 32+940 is being used for dumping of muck & the suitable protection works
i.e. Gabion Structure is also being provided to retain the filled material. The photo graphs are bellow-
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Reference Sl. No. 3 Photograph No. 6,7,8,9

Location Muck dumping site at chainage 33+900.

Observation | The site is currently being used for dumping of muck. It was observed that, retaining structures provided to
strict spillage of muck has been already reached it maximum capacity and further muck dumping will result in
spillage of muck down side of the hill. Inmediate measures are required to be taken.

Compliance | The Dumping site located at Km. 33+900 is being used for dumping of muck & the suitable protection works
i.e. Gabion Structure is also being provided to retain the filled material. The photo graphs are bellow-
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Longitude: 77.682755
Elevation: 1573.42¢7m
Accuracy: 5.2m

Time: 24-02-2024 17:24
Note: At km 33+950 (Baldwa)
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Reference

Sl. No. 4 Photograph No. 10,11,12,13,14,15,16,17

Location

Non-designated muck dumping along Hewna Khala at Ch-26+400.

Observation

It was obscured that, the dumping of muck along the Hewana khala has been carried out. No retaining
structures are provided and dumping muck is spilling into the nallah. The muck is directly disposed along
the hill without any retaining structures.

Compliance

The above said location is not any part of dumping site nor used for muck disposal. In this regard we
would like to apprise you that no any muck disposal done. It is evident that massive huge landslides
occurred on several times during monsoon period at this location and the traffic movement was also
stopped which was conveyed accordingly. However, we have provided the protection measure to avoid
the spreading of muck. The photo graphs are bellow-

,’o Note cam lite
N Address : Khuenal Salag.Himachal Pradesh.iIndia
Latitude : 30.58896666666667"
Longitude : 77.652155"
s ARltitude © 1073.0 meter
Date : O2/24/2024 02:36 PM
Accuracy : 1.9 meter
Time zone : GMT+05:320
Note : Dumping Protection
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te cam lite

Address : Khuenal Salag,Himachal Pradesh,India

Latitude ; 30.587941666666666°
Longitude : 77.65231166666668°

Altitude : 1077.0 meter

Date : 02/28/2024 02:36 PM
Accuracy : 3.9 meter

Time zone : GMT+05:30
Note : Dumping Protection
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Accuracy : 2500.0 meter
Time zone : GMT+05:30
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Reference

Sl. No. 5 Photograph No. 18

Location

Non-designated muck dumping along Hill after chainage 33+900.

Observation

It was obscured that, the dumping of muck along the Hill was carried out. No retaining structures are
provided and entire dumping muck is spilling into the nallah

Compliance

The above said private land is being used for dumping of muck and the suitable protection. The suitable
protection works i.e. Gabion Structure is already provided to retain the filled material. The photo graphs
are bellow-
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3. Observation. Designated muck dumping site at 30+200 near Khajjiar is over capacity.
Compliance. The dumping site located at Km. 30.200 has been closed prior & the suitable
protection work i.e. Gabion Structure is provided to retain the filled material. No any further
muck disposal to be done in future. Annexure 03

4. Observation. No retaining structure is provided for private muck dumping site at 33+900 near
Baldwah

Compliance. The dumping site located at Km 33.900 is being used for dumping of muck & the

suitable protection works i.e gabion Structure is also is being provided to retain the filled.
Annexure 04

Thanking You

For R.G Buildwell Engineers Limited

WV

Project Manager

Enclosure. Annexure.

Corporate Office :B- 30, R.D.C Raj Nagar, Ghaziabad ( U.P ) — 201002
Email i.d — info@rgbuildwell.com
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Annexure 01
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Annexure 02

1. Km 26.400
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Annexure 04

1. Km 33.900
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H.P. STATE POLLUTION C&ﬁlOI'ROL BOARD 3

REGIONAL OFFICE PAONTA SAHIB fiT 01704-225870 )
HIMUDA Complex, Plot no. 1-3, Shubhkhera £ https:/hppcb.nic.in/ e,
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 [ ' pcbropaonta1@gmail.com ”'PSH_.U
No. PCB/RO Paonta/ HES Infra Pvt. Ltd. /2024- 007-009 Dated- 01.04.2024
From: The Regional Officer
To
The Member Secretary
HPSPCB, Him Parivesh
Phase-lll, New Shimla-09
Subject: Recommendation for imposition of Environmental Compensation upon M/s HES Infra Pvt.

Ltd., VPO Shillai, Distt. Sirmaur, H.P. on the analogy prescribed by Hon’ble NGT in the matter

of Abhishek Rai Vs. State of H.P. & Ors for unscientific muck dumping — reg.
Sir,

This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint Committee
constituted by the Hon’ble NGT in O.A. no. 127 of 2024 titled as Naathu Ram Vs Ministry of Road Transport &
Highways & Ors on 12.03.2024 and 21.03.2024.

Whereas, during the inspections, violations w.r.t. unscientific muck dumping were observed at fourteen sites. (List of
sites enclosed as Annexure-1).

Accordingly, show cause notices to the unit were issued from this office vide letter no. 3060-61, dated 13.02.2024 and
letter no. 3516-19, dated 23.03.2024. Copies of notices issued are enclosed as Annexure-2 (colly). The unit had
submitted reply vide letter dated 20.03.2024.

In view of the submissions made by the unit, all fourteen sites were re-inspected on 31.03.2024 and it has been
observed that no improvements/remedial action to check overflow of muck at these sites has been undertaken by the
unit. Also, in response to show cause notices issued from this office the unit has denied any kind of violation wrt
unscientific muck dumping.

The unit has also been issued Show Cause Notices prior to the visit of the Joint Committee and the same are
enclosed as Annexure-3. Non-compliance were highlighted during previous inspections also and unit was directed to
rectify the same but the violation continues till date. The reply submitted by the unit in response to various notice
from this office are enclosed as per Annexure-4.

The Hon’ble National Green Tribunal has passed the following orders on 29.07.2013 in the matter of “Abhishek Rai
Vs. State of HP & Ors.”

......... We also direct all the authorities concerned to keep a strict vigil to prevent throwing of municipal solid waste,
untreated sewage, effluent or other material/construction material into river Beas. Whosoever is found to be throwing
or dumping any such material, effluent etc. directly or indirectly into the river Beas or its tributaries or even at its
banks, will have to pay a sum of Rs. 1.00 lakh as compensation for causing pollution on the basis of the ‘polluter pays
principle’......... 7

Keeping above mentioned facts into consideration and non-compliances by the unit, it is recommended that
Environmental Compensation amounting to Rupees Fourteen Lakhs (for fourteen sites) may kindly be imposed
upon M/s HES Infra Pvt. Ltd. on the analogy prescribed by hon’ble National Green Tribunal in the matter of “Abhishek
Rai Vs. State of HP & Ors” based on “Polluter Pays Principle”. It is further recommended that in case the unit does
not take any time bound remedial action Environmental Compensation @ INR 5000.00/- per day on the basis of
polluter pays principle as per the orders of Hon’ble NGT for unscientific muck dumping and causing water pollution
shall be recommended in future accordingly.
Submitted for information please.
Yours faithfully,

/ /

b
es: As above .

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib
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Copy to:

1. The Deputy Commissioner Sirmour cum Chairman of the committees constituted in OA No. 360/2018 for
the implementation of Distt. Environment Plan for favor of kind information please.

2. The Additional District Magistrate, Distt: Sirmour cum Chairman of the committee constituted in O.A. No.
603/2019 titled as Rajiv Verma V/s State of HP & Ors. regarding illegal dumping of muck/debris and in
reference to the joint inspection of the committee for favor of kind information please.

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib
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H.P. STATE POLLUTION CONTROL BOARD /’\

REGIONAL OFFICE PAONTA SAHIB E 01704-225870 1 ;,I
HIMUDA Complex, Plot no. 1-3, Shubhkhera & https:/hppcb.nic.in/ bt o
Teh: Paonta Sahib, Distt: Sirmaur, Pin-173025 i@ pcbropaonta1@gmail.com i!.[-"fil‘(.'J.':
No. PCB/RO Paonta/ HES Infra Private Ltd./2023- 3516-19 Dated- 23.03.2024
From: The Regional Officer
To

M/s HES Infra Private Ltd.

Achoti Padayat Link Road, Vill. Shillai,

Tehsil Shillai, Distt. Sirmaur, H.P.- 173027
Subject: Show Cause Notice under Water (Prevention and Control of Pollution Act) 1974, Air

(Prevention and Control of Pollution) Act, 1981.

This is in reference to Joint Inspection of NH-707 stretch carried out by the Joint Committee constituted
by Hon’ble NGT in O.A. no. 127 of 2024 on 21.03.2024.

Whereas, following observations were made during the inspection of the stretch awarded to your unit:

1. Muck has been dumped near 51+100 zero point milla without retaining structure which has blocked

nearby Neriyon nallah (Photograph 1).

No retaining wall structure has been provided at 51+400 dumping site (Photograph 2)

3. Muck dumping at 52+300 private dumping site near ashyari nallah without retaining structure has
resulted into blockage of nallah (Photograph 3)

4. Muck dumping without retaining structure at 52+800 near bridge has choked ashyari nallah
(Photograph 4).

5. Muck dumped at 55+100 private dumping site near Gangtoli has been oveffilled and retaining
structure has been damaged. (Photograph 5)

6. Muck dumping at 55+500 private site near Gangtoli has choked the nearby nallah. (Photograph 6)

7. Muck is dumped at 56+200 bridge on Gangtoli khadd without any retaining structure which may lead
to blockage of Gangtoli nallah. (Photograph 7)

8. Private dumping site at 57+800 has overfilled and overflown due to inadequate retaining structures.
(Photograph 8)

9. No retaining structure is provided to prevent flow of muck near 59+200 at Tikker village.
(Photograph 9)

10.Muck was dumped at 60+000 at Naya khad due to no retaining structure resulting into blockage of
the nallah (Photograph 10)

11.Muck dumped at 69+150 private dumping site in Vill Kandodhar is overfilled and overflown appx. 100
meter downstream due to inadequate retaining wall structure. (Photograph 11)

12. Muck was dumped at 73+350 near shri kyari nayil nallah without providing retaining structure to
prevent flow of muck into the nallah (Photograph 12).

13. Muck dumping was observed at 73+300 at private site without retaining structures resulting into
overflow of much into nearby Shri Kyari nallah. (Photograph 13)

14. Muck was dumped at approved designated dumping site at 73+580 without adequate retaining
structures resulting into overfilling and overflow of muck into nearby nallah. (Photograph 14)

15.Muck was dumped at 75+000 and 75+100 on Kyari Nallah without any retaining wall protection
resulting into flow of muck into the nallah (Photograph 15 and Photograph 16)

16.No display board are provided at approved dumping sites.

N
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Whereas the entire stretch of the NH-707 has also been inspected in detail and the above facts have also
been verified by the Joint Committee of officers (constituted on OA no- 127/2024 titled as Nathu Ram Vs
Ministry of Road Transport and Highways & Ors.) comprising of Addl District Magistrate Sirmour, official
from Central Pollution Control Board, the MoEF&CC, the HP Forest Department and the State PCB.

Whereas a Distt. Level Committee under the Chairmanship of Distt. Magistrate of concerned Distt has
been constituted in order to check the illegal dumping of debris and muck throughout the State including
along the rivers in compliance to the orders passed by the Hon’ble NGT in O.A. No. 603/2019 titled as
Rajiv Verma Vs State of HP & Ors.

Whereas Hon’ble NGT has passed directions in O.A. No. 603/2019 dated 26.02.2020 stating that:

1. Not to dump debris along the Hill slope in view of no protection measures and provide
protection measures along the Road.

2. Submit Action Plan for Muck management, which is arising due to Construction of
Road.

3. Not to practice further excavation till proper designated dumping site is identified in
case existing site is not suitable having steep slope.

And the facts stated above tantamount to clear violation of the provisions of the Water (Prevention and
Control of Pollution) Act, 1974, the Air (Prevention and Control of Pollution) Act, 1981 and Environmental
(Protection) Act, 1986 and constituting a cognizable offence.

Now, therefore in accordance with the provisions of aforementioned Acts, it is proposed to initiate penal
action against you in accordance with the provisions of —
Section 41, 43 & 44 of the Water (Prevention and Control of Pollution) Act, 1974 attracting
with fine(s) up to Rupees Ten Thousand and imprisonment up to seven years or both
and/or.

2. Section 37 and 39 of the Air (Prevention and Control of Pollution) Act, 1981 attracting with
fine(s) up to Rupees Ten Thousand and imprisonment up to six years or both;

3. Imposing of Environmental Compensation of minimum INR 1,00.000/- per unauthorised
and unscientific muck dumping site (Rupees One Lakh) as per the orders of Hon’ble NGT
or Imposition of Environmental Compensation of INR 5000/- per day per site for the
violation period as per the orders of the Hon’ble NGT.

However, before proceeding further, you are hereby directed to submit compliance of following directions:

1. To stop any unauthorized/unscientific muck dumping at non designated/non approved areas.

2. Provide adequate concrete walls/retaining structures to stop the flow of muck further
downstream into the water bodies where muck has been dumped unscientific without any
protection measures.

3. Submit action plan/corrective measures to prevent overflow of muck into nearby water
bodies.

4. Provide display board at all designated / approved muck dumping sites.

5. Not to operate any unconsented Hot Mix Plant, RMC Plant of Stone Crusher as the case may
be.

You are also hereby directed to submit compliance report w.r.t. afore-mentioned points and show cause

within 05 days failing which strict action beside imposing Environmental Compensation as proposed

above as per Hon’ble NGT orders shall be initiated/imposed against you without any further notice.

Treat It as Most Urgent

™
|

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib

Encl: Photographs A/A
£

&

== Mission LiFE
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Copy to:
1. The Member Secretary, HPSPCB, Him Parivesh, Phase-lll, New Shimla-09 for information and
further necessary action please.

2. The Deputy Commissioner Sirmour cum Chairman of the committees constituted in OA No.
360/2018 for the implementation of Distt. Environment Plan for favor of kind information please.

3. The Additional District Magistrate Sirmour cum Chairman of the committee constituted in O.A.
No. 603/2019 titled as Rajiv Verma V/s State of HP & Ors. regarding illegal dumping of
muck/debris for favor of kind information please.

--sd--

Atul Parmar

Regional Officer cum

Environmental Engineer

HPPCB Regional Office Paonta Sahib
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Photographs

Photograph 7 " Photograph 8
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No. HPSPCB/RO(Pt) M/s HES Infra Private Limited 2023- Qalyo- 6|

Annexure 3
H.P. STATE POLLUTION CONTROL BOARD ALz 1
7' Regional Office, Plot No, 1,2&3, HIMUDA Colony, Shubhkhera, Paonta Sahib \:l" Ll‘-IFME
\:E-Zﬁ': Distt. Sirmaur, H.P. pchropaontal @gmail.com Ermmnrart

To
I"-"!i"x HES Infra Private Limited, Achoti Padayat
link Road Village Shillai, Tehsil Shillal
District Sirmaur, H.P.

Subjeet:

Notice under Water (Prevention and Control of Pollution Act) 1974, Air (Prevention and

Control of Pollution) Act, 1981 and non-compliance under C&D Waste Rules, 2016.

This is in reference o the inspection carried out by this office of NH 707 Ashyari-Shri Kyari
(Km 50.000 to Km 73.000) on 13.02.2024,
Whereas, following observations have been made during the inspeetion of the road stretch
awarded 1o your unit and muck dumping sites designated by MoRTH and arranged by own level ;

Sr.No | Road  Stretch  along  with | Observations
chainage

1 Muck Dumping site at Village | The site is being wsed for dumping of muck However, il was
Gangleli at chainage Km 524200 | observed that, retaining structures provided are insufficient to

restrict the spillage of muck down the hill into the nallah.

2 Muck dumping site at Village | The site s adiacent to Ashyari Khad It was observed that,
Gangtoli at chainage Km 524760 | reraining structuves are provided ar the dumping site. However,

same are insufficient to retain the additional muck to be dumped in
the futire as the retaining structures have already reached iz
maximum capacity.

3 Muck dumping site adjacent to | The site is curvently being used for dumping of muck It was
Gangtoli Khad al chainsge Km | observed that, retaining structures provided to restrict spillage of
554070 muck has reaching its maximum capacity along with partial

damage fo retaining structures, and further muck dumping will
results in spillage of muck downside aof the hill.

4 Muck dumping site adjacent to | The site is being used for dumping of waste muck It has been
Gangtoli Khad ot chainage Km | cbserved that, the no refaining structures are provided to control
35+400 the spifiage of muck The muck dumped iy spilling into the

. Gangtoli Khad

5 Muck dumping site at chainage | The site is being wed for disposal of muck. It was observed thai,
Km 58+000 the protection work provided 1o retain the waste is damaged. The

dumped muck is spilling down the hill,

& Muck dumping site  at chainage | The site is being used for dumping of waste muck It has been
Km 68+950 observed thal, the retaining structures provided for control of

muck spillage has alveady reached its maximum capacity. dAnd
muck was found spilling over these siructures.

7 Muck dumping site adjacent | The site is being used for dumping of waste muck It has been
Kayari Mallah at chainage Km | observed that, the retaining structures provided for control of
T3+600 mck spillage has alveady reached its. maximum capacity. And

muck was found spifling over these siruciures.

Dated: 13- @23, dond
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Photograph No. 7 & Photograph No. 8 shows status of site ite adjacent to Gangtoli Khad at chainage Km 55+400
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— Photograph No. 9 & Photograph No. 10 shows status of site at ehainnge Km 58+000
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Photograph No. !J-_&E__I_’_‘hntngraph Mo. 14 shows status of site adjacent Kayari Nallah at chainage Km 73+600

In addition to the above designated muck dumping site, dumping of muck was also observed at non designated sites along the hill
which is resulting into the spillage of muck into the valley depression along the hill. Details of same along with photographs are as
below:

Site at chainage Km 514600

It was observed that, site was earlier used for dumping of muck. However, due to the sliding issues at the site, it was closed for
dumping. It was observed that, there is no pratection waork at the elosed site and already muck dumped is leading Lo the water stream
downside of the dumping site.

Phntngrnpl: No.15 ; Photograph Nu.‘lﬁ.

Photograph No. 15 & Photopraph No. 16 shows status of Site at chainage Km 51+600
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69+540 . : :
Non Desipnated muck dumping after chainage Km i ded and entire dumped .. -
It was :T]gcf\lrcd that, the dumping of muck has been carried out, No retaining structures are provi ugk ig

spilling inlo the nallah.

..J'.F-"F‘;"ﬂ";-"r" i
otograph No.1§

Photograph No.17
Photograph No. 17 & 18 shows status of mu

Ph
cleu_mFJ:g after chainage Km 69+540

Whereas, above-mentioned facts violate the provisions of Water (Prevention and Control of
Pollution Act) 1974 and Air (Prevention and Control of Pollution) Act, 1981 and provisions of Construction &

Demolition Waste Rules, 2016,
Before proceeding further, you are hereby directed through this letter to

submit compliance status/action taken report w.r.L. afore-mentioned points and show cause within 03 days failing which
strict action besides imposing Environmental Compensation shall be P56 per relevant provisions of law.
Treat It as Muost Urgent
Encl: As above

Regiongl Officer
Z HPSPCB RO Paonta Sahib
C

Copy to: ' MHAL
*  The Project Director, Ward No.10, Rampur Ghat Marg, Devi Nagar, Paonta Sahib, Sirmour for infofmation

and further necessary action,please.

HPSPCE RO Paonta Sahib
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Letter No:HES/NH-707 /Pkg 111 /2024/991 Dated: 04.03.2024

To

THE H.P.STATE POLLUTION CONTROL BOARD.
Regional Office, Plot No.1,2&3 HIMUDA Colony,
Shubhkhera, Paonta Sahib, Sirmaur, H.P.

Email : pcbropaonta 1@gmail.com
Sir,
Sub: 1. HPSPCB/RO(Pt)/M/s HES Infra Private Limited/2023-3060-61
2. Regarding Compliance of Letter NO MoRTH -PIU-P.S/A.E/2020/VOL.IT1/3021
Dear Sir
This is to reference to your letter no HPSPCB/RO(Pt)/M/s HES Infra Private Limited/2023-3060-61
dt 13.02.2024, MoRTH -PIU-P.S/A.E/2020/VOL.II1/3021 dt 23.02.24 that we have
Submitted the compliance. The agreement with the landlord was finalized, we began disposing of

muck accordingly.

Note: Details of Compliance is attached.

Yours I‘Zithﬂlllj,r \

For HE

Copy to:

The Project Director. MoRTH, PIU, Paonta Sahib, H.P.

CIN # U45400AP2007PTC0O5464 1
# 1-89/A/13, Plot No. 13, ShilpiEnclave .Gafoor Macar, Madhapur. Hvderabad-30008 1. Tel.: (040) - 29369633
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POLLUTION CONTROL BOARD OBSERATIONS REPLY PKZ-03 NH-707
PHOTOS
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REPLY

ROAD STRETCH ALONG WITH CHAINAGE

Muck dumping sate at Yillage Gangtol st
Chasniage Km 52+200

We are now taking decijive action to propediy
manage and remediate the waste muck spillage,

Eniunng the protection of aur ervironmant and
coameTRInItY

4 Chalnage K 52+ 760

ek dumping tite st Village Gangioll at

‘We have taken proactive meaiunes by constructing a
gabion wall, This strategic dechion mitigated
potential luture complications, sniuring that waste

managemant ramaing efficient. Work complated as
shawn in the pictures

WORK IN PROGRESS

WORK IN PROGRESS

Muck dumping site adjacent 1o Gangtoli

Ehad #t Chalnage Km 52070

In addressing compliance ey, we've mplemented
protective meatures such a3 constructing gabion and |

retaining walls for the dumoing site.

Muck dumpeng site adjacent to Gangiah
Khad at Chainage Km 55+400

We are in progress with the construction of gabson
and retaining walls for muck disposal, we are
cormeriTiad 1o enring that thete mesiured e

implornented with the utmast care and precition to
prevent any damage to Gangtoll Khad

w

Muck dumpdng site at Chainage Km 58+000

W are In progress with the conitruction af gabean ﬁ
wally for muck disposad, we are committed 1o B

Muck dumping site at Chainage £m &8+350

We are promptiy assessing and implementing
necessary messunes o manage the siuation
effectively and prevent funther ipillage

at Chail

Buck dumping 108 agjacent o kayas Naks
e Krm TA+B00

Axthe WETE THtrdumping site ks reached 1
capacity, with upillage observed over s containment
tures Immedate actlon b taken to address thia

WORE IN PROGRESS

WORK IN PROGRESS

WORK |N PROGRESS

X
_ %ﬂ T
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Guvernm;'l_t of India

Ministry of Road Transport & Highways
{Project Implementation Unit, Paonta Sahib, Himachal Pradesh)
[Ward MNo.10, Rampur Ghat Marg, Devi Nagar, Paonta Sahib, Sirmour- 173025]

Mo.: MoRTH PIU-P.S./A.E./2020-21/Vol. lIIf 2a ) Dated: 23.02.2024

Te,

{i) Resident Engineer & Authorized Signatory, Authority’'s Engineer MH-707, M/s
L.N. Malviya Infra Projects Pvt. Ltd., (House no. 202/2, Ward no. 4, Durga Colany, Rajban
road, Poonta Sahib, Himachal Praodesh-173025)

(ii) Project Manager (Ashyari - Sri Kyari section of NH-707), M/s HES Infra Pvt. Ltd.,
Shillai, Sirmour, Himachal Pradesh

Sub: Rehabilitation/ Up-gradation of Ashyari - 5ri Kyari section of NH-707 in the State of
Himachal Pradesh on EPC mode - Motice under Water (Prevention and Control of
pollution) Act 1974, Air (Prevention and Control of pollution) Act 1981 and non-
compliance under C&D Waste rules, 2016 reg.

Sir,

This is to enclose herewith letter no. HPSPCB/RO (Pt)/M/s HES Infra Private
Limited/2023-3060-61 dated 13.02.2024 (received in this Office on 22.02.2024) regarding
subject matter with a request to ensure requisite compliance to the aforesaid without any
delay.

Enclosures: As above.

Copy for information to:
(i) Regional Officer (HPSPCB), RO, Paonta Sahib, Distt. Sirm

3192
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No. HPSPCB/RO(PLY M/s HES Infra Private Limited 2023. 3066 - {1
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H.P. STATE POLLUTION CONTROL BOARD

W Regional Office, Plot No. 1,2&3, HIMUDA Colony, Shubhkhera, Paonta Sahib ‘% LiFE
b Distt. Sirmaur, H.P, pebropoonta l @gmail com ~

To
MJs HES Infra Private Limited, Achati Padayat
link Road Village Shillai, Tehsil Shillai
District Sirmaur, H.P,

Subjeer:

Notice under Water (Prevention and Control of Pollution Act) 1974, Air (Prevention and

Control of Pollution) Act, 1981 and non-compliance under C&D Waste Rules, 2016,

This is in reference 1o the

(Em 50,000 1w Km 750000 o0 13.02.2024.
Whereas, following observations have heen made during the inspection of the road stretch
awarded to your unit and muck dumping sites designated by MoRTH and arranged by own level ;

inspection carried out by this office of NH 707 Ashyari-Shri Kyari

B/ Hiraets
Dated: Q. o 9 EEV D

‘Sr. No | Road  Stretch  along  with | Observations
chainage
| Muck Dumping site al Village | The site is being used Sor dumping of muck However, it was
Gangtoll at chainage Km 52+200 observed that. retaining structures provided are insufficiens ro
restrict the spiflage of muck down the hill into the naflah.
2 Muck dumping site at Village | The sire is adjacenr 16 Asivari Khad fi was observed thar
Gangtoli at chainage Km 524760 relaining structures are provided i the dumping site. However,
same are inswfficient to retain the additional muck o be dumped in
the future as the retaiming structures have already reached jrs
mcLeimum capacity
3 Muck dumping site adjacent to | The sire fs currently being used for dumping of muck It was
Gangtoli Khad at chainage Km | observed fhat, retaining siructures provided to resirict spillage of
35+070 muck has reaching its maximum capacity along with partial
damage 1o retaining siructures, and further muck dumping will
results in spillage of muck dovenside of the hill
4 Muck dumping site adjacent 1o | The site is being used for dumping of waste muck It has been
Oangioli Knud at chainage Km | obrerved thai, the no retaining struciures are provided to controf
354400 the spillage of muck The muck dumped is spilling into the
Gangtali Khad
5 Muck dumping site m chainage | The site is heing used for disposal of muck. It was observed thar,
Km 58+000 the protection work provided to retain the waste is damaged The
dumped muck is spilling down the hill
[ Muck dumping site a1 chainage | The site is being uved for dumping of wasie muck It har been
Km 68+950 observed that, the refaining structures pravided for comrol af
muck spillage has already reached its maximum capacity. And
muck was found spilling over these structures. _
7 Muck dumping site adjacent | The sire is being used for dumping of waste muck It has been
Kayari Nallah al chainage Km | observed thar rhe relaining structures peovided for control af
| T3+600 muck spillage has already reached ity maximum capacity. And
| muck was found spilling over these structures

PLU. Pacnt
Ministry of Read Tansp

Gove |
Dhary ng

2 Sahib

o & Highways

£ g 5o B 1

Date -2/ 0L 282y




Photograph No.l |

b No. 1 and Photograph No. I shows status of site at Villag Gangtoli at chainage Km 52+100
: ™ T B | e e e

Photograph No.3

h No. ) and Photograp

e AT el

Photograph No.5 Photograph No.6

oh No. 5 & Photopraph No. 6 shows status of Site adjacent to Gangtoli Khad at chainag

Photograph Na.'; Photograph No.3

Photograph No. 7 & Photograph No. 8 shows status of site udja.uenl to Gangioli Khad at chainage Km S5+400




Photograph No.9 [ Photograph No.10
Photograph No. 9 & Photograph No. 10 shows status of site at chainage Km 58+000

. ey

Photograph No.13 B | Ph;::ngrlph No.l4
|_thtn|u'iph Mo. 13 & Photograph No. 14 shows status of site adjacent Kayari Na%ﬂ:aiugt Km 73+600

In addition to the above designated muck dumping site, dumping of muck was also observed at non designated sites along the hill

which is resulting into the spillage of muck into the valley depression along the hill. Details of same along with pholographs are as
below: '

Site at chainage Km 51+600

It was observed that, site was earlier used for dumping of muck. However, due to the sliding issues at the site, it was closed for

dumping. It was observed that, there is no protection work at the closed site and already muck dumped is leading to the water stream
downside of the dumping sile

B _P_hntugr-aph No.I5 Phulngr:pﬁ ?.\iu.lﬁ

| Photograph No. 15 & Photograph No. 16 shows status of Site at chainage Km 51+600
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Non Designated muck dumping after chainage Km 69+540
It was observed that, the dumping of muck his been carried oul. No retaining structures are provided and entire dumped muck is

spilling into the nullah

el

»' ] 5P5 Map Camara

Photograph No.17 Photograph No.18
Photograph No. 17 & 18 shows status of muck dumping after chainage Km 69+540

Whereas, above-mentioned facts violate the provisions of Water (Prevention and Conirol of
Pollution Act) 1974 and Air (Prevention and Control of Pollution) Act, 1981 and provisions of Construction &
L cinolition Waste Rules, 2016.

Before proceeding further, you are hereby directed through this letter to
submil comoliance status‘action wken report w.r.t, afore-mentioned points and show cause within 03 days failing which
strict action besides imposing Environmental Compensation shall be"ostd per relevant provisions of law.

Treat It as M enl ‘}_ /

Encl: As above
Regional Officer

HPSPCB RO Paonta Sahib

The Project Director, &Inrd Nao. 10, Rampur Ghat Marg, Devi Nagar, Paonta Sahib, Sirmour for infdpiation
and further necessary action,please.

HPSPCB RO Paonta Sahib
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H{HES

Infra Pve. Ltd.

Letter No:HES/NH-707 /Pkg 111 /2024 /996 Dated: 07.03.2024

To

The Regional Officer,

H.P.STATE POLLUTION CONTROL BOARD,
Regional Office, Plot No.1,2&3 HIMUDA Colony,
Shubhkhera, Paonta Sahib, Sirmaur, H.P.

Email : pcbropaontal@gmail.com
Sir,
Sub: 1. HPSPCB/RO(Pt)/M/s HES Infra Private Limited/2023-3060-61
2. Regarding Compliance of Letter NO MoRTH -PIU-P.S/A.E/2020/VOL.111/3021
Dear Sir
This is to reference to your letter no HPSPCB/RO(Pt)/M/s HES Infra Private Limited/2023-3060-61
dt 13.02.2024, MoRTH -PIU-P.S/A.E/2020/VOL.I11/3021 dt 23.02.24 that we have Submitted the
compliance. Copies of the permissions/consents from the respective landowners for disposal of muck

are enclosed herewith.

We have taken the necessary actions and an action taken/compliance report is enclosed herewith.

Copy to:

The Project Director. MoRTH, PIU, Paonta Sahib, H.P.

CIN # U45400AP2007PTCO54641
# 1-89/A/13. Plot No. 13, ShilpiEnclave .Gafoor Nagar. Madhapur.Hyderabad-300081 . Tel.: (040) - 29569633
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POLLUTION CONTROL BOARD OBSERATIONS REPLY PKZ-03 NH-707

Chainage Km 524200

insufficient to restrict the spillage of muck down the hill
into the nallah.

SN ROAD STRETCH ALONG WITH CHAINAGE OBSERVATIONS REPLY
The site is being used for dumping of muck however, it R e AR g S
y 3 : it ; ¢ had protected the dumping yard with gabion
1 Muck dumping site at Village Gangtoli at was observed that,retaining structures provided are wills, Afber the-vain, thers:was 4 Job of daminge and we

had to repair it.

—
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| Muck dumping site at Village Gangtoli at

> Chainage Km 52+200
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Muck dumping site at Village Gangtoli
at Chainage Km 52+760

The site is adjacent to Ashyari khad. It was observed that
retaining structures are provided at the dumping site.
However, same are insufficient to retain the additional
muck to be dumped in the future as the retaining
structure have already reached its maximum capacity.

We have taken proactive measures by
constructing a gabion wall. This strategic
decision mitigates potential future
complications, ensuring that waste management
remains efficient. Work completed as shown in
the pictures




Sir we have given retaining structure in the
dumping site in proper way. After heavy
rainfall some damage has been done which
we are repairing.We have cleaned the muck
in downside of the hill that was washed
away due to heavy rain by installing a
machine.

The site is currently being used for dumping of muck. It was
observed that ,retaining structures provided to restrict
| Muck dumping site adjacent to Gangtoli spillage of muck has reaching its maximum capacity along
Khad at Chainage Km 52+070 with partial damage to retaining structures,and further
muck dumping will results in spillage of muck downside of
the hill.

3




The site is being used for disposal of muck. It has
been observed that, the no retaining structures are
provided to control the spillage of muck. The muck

dumped is spilling into the Gangtoli khad.

Sir, we had provided that retaining structure, it had
collapsed due to heavy rains, we have cleaned it and are
repairing it in gangtoli khad.

Muck dumping site adjacent to
Gangtoli Khad at Chainage Km




The site is being used for disposal of muck. It
Muck dumping site at was observed that, the protection work
Chainage Km 58+000 | provided to retain the waste is damaged. The
dumped muck is spilling down the hill.

We had protected the dumping vard with gabion walls. After the rain, there was
a lot of damage and we

had 1o repair it.we have cleaned it




0S6+89 W)y adeuey)

1e a)s Fuidwnp yony

"8JN3onJls
353Y1 JaA0 Buljjids punoj sem yanLu
puy “Ajoededs wnwixew sjt payiesl
Apealje sey adejjids ¥onuw jo josuod

10} papinoad sainyaniys Sujuielal ayly

‘Jey) paAIasqo uaaq sey 1| “Hanw alsem

jo Burdwinp Joy pasn Sulaq st aus ayL

‘aJnjongis Suluielas padewep
2y} pasiedal pue paueajd } 108 ap\ ‘Sulj|ids }onw sem asayl uies Aneay Jayy




The site is being used for dumping
of waste muck spillage has already
reached its maximum capacity.
And muck was found spilling over
these structures.

Muck dumping site
adjacent to kayari
Nala at Chainage Km
73+600

After heavy

rain there was muck spilling. We got it cleaned and repaired the damaged
retaining structure.
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St ME CERT .. . ...
ABCI INFRASTRUCTURES PVT. LTD Aa 180 : 9081 : 3015 Cortified Eormpany
CIN - U45202WB1993PTCO58047
PSH/ABCI/NH707/GL/2024-2025/1336 Date: 08.07.2024

To,

Sh. Anil Joshi, IFS

Member Secretary,

The HP State Pollution Board,
HIM Parivesh Bhawan,

Phase — III, New Shimla-09

Ph. No. 0177-2673766

Sub. : Environmental compensation on the analogy prescribed by Hon’ble NGT in the
matter of Abhishek Rai Vs. State of HP & Ors. for unscientific muck dumping.

Dear Sir,

We are in receipt of your letter no. PCB/RO Paonta Sahib, NH 707 (ABCI
Infrastructure)/Mandi/24-2854-57 dated 21.06.2024 by email dated 05.07.2024 at 1:02 PM and
surprised to note that direction has been made to deposit the Environmental Compensation
amounting to Rs. 4,00,000’- for alleged violation of the provisions under the Water (Prevention
and Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981
and directions of the Hon’ble NGT in its order dated 29.07.2013 in O.A. No. 256 of 2013 titled
as Abhishek Rai Vs. State of HP & Ors.

It is reiterated that there was no unauthorized/unscientific dumping. We have obtained
permissions/consents from the respective landowners/department for disposal of the muck and
provided the required retaining structures. Copies of such approvals have also been submitted
for your ready reference and all show cause notices were replied with comments/compliance
report as under:

HPSPCB Show Cause Notice ABCl’s Reply
Letter no. 3056-57 dated 13.02.2024 Letter No. #1227 dated 07.03.2024
Letter No. 3438-40 dated 14.03.2024 received | Letter No. #1250 dated 20.03.2024
on 15.03.2024
Letter No. 3510-13 dated 23.03.2024 received | Letter No. #1259 dated 01.04.2024
on 30.03.2024

Nevertheless, apropos to the observations made by your good office, we have also taken the
necessary actions and submitted the compliance report. We are not aware of any re-inspection
conducted by your good office on 31.03.2024. We request your good office to conduct a joint
site visit and verification of the compliance made by us. In view of the above, your direction
to deposit the environmental compensation is unjustified and against the principle of natural
justice as we have not been provided an opportunity of being heard.

Without prejudice and without admitting any violation as alleged in your letter and pending

joint site visit and verification of the compliance made by us, we have complied with your
direction and deposited Rs. four lakhs under protest in the account of Member Secretary, HP

Sirm Difficm,; Khaaes

Hopistbred OMbcs | "Bnowind
(TR PR TR ERNIER I FIIE TS B  i
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ME CERAT .. . e
ABCI INFRASTRUCTURES PVT, LTD a2l o i ol

ClIN : U45202WB1893PTCO58047

State Pollution Control Boar, Bank of Bardoa A/c no. 54140100001617 and receipt thereof is
enclosed herewith.

It may please be noted that we have already completed the project work and no major
construction activity is ongoing. You are requested to kindly conduct a joint site visit and
verification of the compliances made by us and thereafter review your direction and refund the
amount deposited by us

This is without to the rights and remedies available to us which are hereby expressly reserved.

Yours faithfully,
For ABCI Infrastructures Pvt. Ltd.

]
I
I

M
tary ALCT InfraStuenanes Pyi. Lid
HiLT5T, Paants Sahib, WP,

ey
.'.':‘IJEE]?‘.‘M GER (Pkg. 1]

(Authorized Signatory)

NH-707

Paonta Sahib, Sirmour

Himachal Pradesh

Email ID: -Paonta.sahib@abciinfra.com

Encl. : Payment Receipt

Copy To:-
1. The Project Director, MoRTH PIU, NH-707, Paonta Sahib.
2. The Team Leader, LN Malviya, NH-707, Paonta Sahib, Sirmour District, Himachal Pradesh.

fles ODffice. : Khases fBo - 200 & A3, villags Rur
E-mnll ; pusitasphetatoa s .
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ABCI INFRASTRUCTURES PVT, LTD As 150 ; 8001 : 2015 Contiflad Company
CIN : L45202WB1993PTC058047

FEDERAL BANK

Tronomcdion Summary

Tronaaction wWih refersnce id 1HTIE512 processed succossiully.
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QUANTITY SURVEYOR
L.N.M. Infra Projects
Pyl Ltd. (NH-707)

Paonta Sahib
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HIMACHAL PRADESH
JAL SHAKTI DEPARTMENT
STATE - H.P. DIVISION:- JSY NERWA

DEPTT:- |5V SUB. DIVN:- JSVNERWA

Tmanﬁmmamn&gmhdwmm;-mlyhubmnfmmm by Er.
Rakesh Thakur Executive Engineer, JSV Division Nerwa Distt. Shimla HP,

REPORT

The road has been proposed for its rehabilitation/up gradation by the
Ministry of Road Transportation and Highways, Project unit, Paonta Sahib (HP). The shifting
of [PH utilities which falls alongside the stretch of road in between village Antrawalf to Fediz

Cost:- 4979362.00/-Lakh,

Rate ;- Market rate/ Analysis
Method:- $ Through Contractor/ Deptt,
Time:- 3 Month

T&P:- No special T&P required,

LW

Af:k '?1.11
[ JANAZ

Assnnunt i A Executive Engineer,
ISY Sub; Division Nerwa Jsv Diﬁo?ﬂem-n



